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- Original Application Nos SD/O'b

¢! Misci Petition No. /'

I _ S .
i Contempt Petition No._ _ /
' Review Appllcatlon No. /
lf 1
] %}sppllcant (s) _ ALO?}M/} VW\/\J\KQ&/V\JY\Q\ - -

’ ' = Vs, - . ,
3 :Respond’ent (s) e 4/\ @ T QWQ’VVQ
e 'j / "‘AdVOCdte L for the applicant (s) M. C,D\D\/V\&QD\ N Mrﬂi‘é

. ] [NUN
: Ll\.dvocate for the respondent (s) t @_!;:i

A

I . :

e . P
| Notes of the Registry g Date | Order of the Tribunal
el T 1
| Vi spoication s 1 20.3.2003! Heard Mr.M.Chanda, learned cou-
I foem but pot novme - | 'sel for the applicant. o
: ..fl—mt'}mr:."""“ S s ; ;
;{ x%led/ ‘ - ; The application is admitted,
,j {f'm Rs. 5, @)83’5"5\ ‘call for the records., ,
T vide 1PC1 / }(D T List the case on 24,4.2003
L Dwdl S A 0B ‘for order. A
.iﬁd ' .. )
4“,‘?,"":";! N ) M g - * A
. flfs ¥ M’"' ice~Chairman
] ‘. " .
el 4 gzrﬁzgo bb ~
SR A D W 24.4.2003 Await service report. Put
. [ i e
g~\fl‘z/)r5 X:Ov\‘\Q,vL' QWSH‘L\ up on 12.5.2003 for orders.
[r ' ‘ : . ’1
JLNXNfﬁjAyyyé,; ‘ } : ‘
Pl | , . ice-Chairman
;j | ; mb |
ﬁ@ Joof il " 124502003 Mr. A. Deb Roy, learned Sr.
‘ ,/53’7’@70207‘/%@ o : ‘CeGeSeCs for the respondents prayed
M)%{B D19 ; ¥ ' o
e fodbe: ,md-'z/ Lo W .. . for time for filing written state=-

M’Qﬂ S 4 At : : :
n Vrh’.bu'«“z- . i ment. Prayer is allowed. List againm
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?on 1646.2003 for orders.
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21,7.2003

mb : 7

16.6.2003 Present : The Hon'ble Mr. Justice D,N,
_ Ghowdhury,aVicé-Chai:man;

The Hon'ble Nk; R.K.Upadhyaye
Member (A).

. Put up again on 21,7.2003 to
enable the respondents to file written

statément.
Lﬁmf

(B O D
Present : The Hon'ble Mr. Justice D.N.

Member
Chowdhury, Vice~Chairmah,

The Hon'ble Mr. N.D. Dayal,”"
Member (A).

mb

On the prayer of Mr. A, D¢b Roy,
learned Sr. C.G.S.C. for the respondents
further four weeks time is allowed to file
written statement,

List on 19.8.2003 for written
statement., |

Member Vice=Chairman

mb

19.8,2003 Present $ The Hon'ble Sri K.V. Prahaladan,

Administrative Member,
On'the prayer of Mr. A, Deb Hoy,
léa}néd Sr. C.G.5.C., for the respondents
further four weeks time is allowed to the
respondents to file written statement.
List again on 22,9,2003 for
written statement,
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Offite Note Date ]f Tz:ihunaTrs Order
i _ o »
!'. N ' 9
‘ 22.09,2003 | Present : The Hon'ble Mr. Justlce D
| S Chowdhury, Vice-Chairman.
1 The Hon'ble Sri K.V. Prahala-
; | i dan, Memper (A). - i
3 i |
, i Written statement has been
: LfJ.led by the Respondents. The applicant
Mot i ol,u—c T jmay file rejoinder, if any, within two
3 m/g fweeks from today., List the matter forg,
hecn WU %hearing on 31,10.2003. ¢
i | S —
i ' *
} - ;!2 'Q‘QQQ M
5 Member Vice~Chairman
Nﬁ‘mjm‘m"wf il g *G Ao gzg%@,b 1
: . ’ £~ A Lty :
é,a,n\/ 2«1"‘:"//~ 9/ /00 g Imo 977 ot
! {4 Gerriot [
M _g .
| % 21.1.2004 Present- The Hon'ble shri Bharat Bhushan
\\Q v Judicial Member.
/;/\, l i The Hon'ble Shri K.V.Prahladan
% Administrative Member.
1 - \
Heard counsel for the parties.

e pend st

b

.lJudgment delivered in open Court kept

in separate sheets.
The application is disposed of
in temms of the order., -
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- DATE OF DECISION 21e1.2004.
\ | - |

Sri Aloysius Vanlalduha |

.vooocnnaonooo.n.to.nnooo-.nonooncov.o..tb.oo.OOO‘APPLICAI\IT(S).
| :
I

R .rga;r}c}a.z .(fil‘f'.??a.}f‘:a.b.qr:tzlf LS Nath. ... ....ADVOCATE FOR THE :
L \ o APPLICANT(S)_ . :
l\ !\- ~VERSUS-

\‘Unf

ohilcqrzoobfooIon.j;aoo&oaot‘tol?eor;so.oboc.e.oo..QOQQ-..c‘..‘....oRbSPONDLNr(S)

A.Deb ROY. Sr.CeG.S.C,

* o' & 00 0o

® ® 9 0 ¢ &0 9 e o0 ® ¢ o 0000 0 ® @ 0 0 060 LB N B . - ‘ ® @O0 00 o .é‘DVOC‘\TL FOR TI—IE
\ ,‘ _ RESPONDENT (s).
1 ‘ | .

BHARAT BHUSHAN, JUDICIAL MEMBER.

i ON'BLE MR. KeV.PRAHLADAN, ADMINISTRATIVE MEMBER.

[Whether Reporters of local papers may be allowed to see the
ljudgment 2

i

ifo be referred to the Reporter or not>

l( .. -
Mhether their Lordships wish to see the fair copy of the
Uudgment ?

Whether the Judgment is to be circulated to the other Benches ?
\

Ju

J dgment dellvered by Hon'ble Member(a).
|




- Customs and Central Excise ' , t

CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
Original Application-ﬁo.so of 2003.

Date of Order :¢ This, the 21st Day of January, 2004.

THE HON'BLE SHRI BHARAT BHUSHAN, JUDICIAL MEMBER.
THE HON'BLE SHRI K. V. PRAHLADAN, ABMINISTRATIVE MEMBER.
Sri Aloysius Vanlalduha

S/o Late Dengthuama
Working as Superintendent

~

Moran Range, Dibrughar Division .
Dibrugarh, Assam. e o« « « Applicant.

By Advocates Mr.M.Chanda, G.N.Chakraborty & S.Nath.
- Versus = |

1. The Union.of India
Represented by the Secretary
to the Government of India
Ministry of Finance
Department of Revenue
New Delhi.

2. The Chairman )
Central Board of Excise and Customs
Ministry of Finance, Deptt. of R@venue
North Block, New Delhi.,

3. The Commissioner of Central Excise
Morellow Compound :
Shillong-=793001.

-

4. The Additional Commissioner (P & V)
Customs and Central Excise.
Shillong. A ‘

5. sri Chiranjib Madhav Chakraborty

6. Sri Tapas Swarup Sarkar

7. Sri Kimangshu Ranhan Saha

- 8+ Sri Narayan Kumar Chakraborty

9. Sri Subinogaahowmick
10. Sri M. Mar niang

11.Sri J.R.H. Diengdoh

12.Sri R. Labngurauva

Respondent Nos.S5 to 12 are presently working as Assistant
Commissioner in different places, under the Respondent nos.3,

¢ o o o Respondemtse -

BY Mr.A.Deb ROY. Sr.C.G.S.C.,



-

ORDER(ORALl

BHARAT BHUSHAN, MEMBER(J) 3

Mr.S.Nath, learned counsel for the appllcant and
Mr.A.Deb Roy, learned Sr.C.G.S.Ce. for the respondents were

present.,

~

The applicant had initially joined in service as
Direct Recruitt Inspector under Shillong Commissionerate on
13.9.1975. Thereafter in the year 1991 he was promoted to

the post of ‘Superintendent Group-B in the pay scale of Rs.

2000-3500/- vide order dated 28.6.1991. It is stated that the

Commissionerate vide its letter No.C.No.11(34)5/ET~I/92/24248-85
dated 3.5.2001 published’a seniority list of.SuperintendEnt
Group-B as on 1.5.2001. In the said seniority list the abpli—
éant was placed at serial N6.35 whereas the respondent noé.s

to 9 and 10, who were junior to the applicant, were placed

at Sl.Nos.28 to 32 and 23 respectively. The petitioner had -

submitted a representation on 4.4.2001 as also on 6.5.2001

addressed to the~Commissiqner. Central Excise, Shillong for‘
getting his position ;ectified and f£ix the sehiority as per
his seniority énd place him at the appropriate place in the

seniority list. But no reply ds forthcoming from.the respon-

dents so. far.

However, in Para 3 of the written statement fiied
by the respondents they have stated that the respondents office
was not aware of any representaiion to - that effect and thus
they desired that tﬁe applicant should furnish the acknowled-
gement receipt(s) of those representation(s) to dispose of
the same. Th{s being the case, thé prese;t 0.A. can be disposed
of at ﬁhe‘stage by‘directing the applicant to furngsh a cdpy

of the representation afresh to the respondents within a

poriod
‘ A \| O Contd. /3
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period of 15 days from the date of receipt of this order and

tﬁereafter the respondents to take a decision on the same by

passing a gpeaking and reasoned order within a period of two

"f(A reu-bf/
months from the date of &iting of the. copy-of the representation.

The 0.A. stands disposed of accordingly.

’ \Q'\)QW | _

( K.V.PRAHLADAN ) BHARAT BHUSHAN )

ADMINISTRATIVE MEMBER _ JUDICIAL MEMBER

-
e
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LIST 0? DATES QND SYNOPSIS OF THE APPLICATION

0.Aa. NO..g /2003

3ri Aloysius Vanlalduha

aﬁj

somlicant initially Joined in

NS

recrult I

in the ara

fpnlisant L o ome fad Tt

U oemen £ ey )
e AL I T R N &

archist

respoodant Mos. 5 oto 9.

That the seniority list published as

«ctorats lebt

=

af the applicant plad

respondent Nos. 3
sErlal N 116 and 121 in e

Superintendent Group .

Fintendent Group B In the pay scale of

irect

ca 4
TS

- | >4
CHE N

L,

***** of the zeniority of the applicant above the

5oto B Have Dean claced in betwaen

cadre of

ist published as oOn

the s

yortalEin

licant

Mos. 5
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in bstwesn s@irial Mo, FE Lo

sondsnt No. 1o

125, 144 and idé

That the Commi of

seniority List of
ﬁumﬁﬁiﬂﬁﬁﬂdﬁﬂt$5 ConS&auent L 1 hes

implementation of the  Judgment dated 5.9, 1995

by this MHon'ble Tribunal in 0.4, 2A1 011,

In the =zaid seniority list applicant wWas olaced at

serial Mo, 88 ondent nos. 5 o 10

were plaoed in

Mo. 89 to 8% and as

a result of such alteration of seniority position

26 vedrs
too without providing any reasonsble opportunity

both in the cadre of Tnspector s well sz in the

cadre of Sup

Intendant Group

the apelicant

all along tre

as senior to

5 to 1y

I S SN

relevant T msntion

Lo e

sy 1 fos 11 ar 12 promot:

Superintendeant Grous B on 30.11.1997 ardd

tively whersas the applicant was

>

intendent ErouD = o LS In the

seniority limt o] is

lattear

ondant nos. 11 is

ndent no. 1P




o

(4
: 4

o

LT

below the apolicant at serial rio.

foner, Central Excise, Shillong

That the Commi
published seaniority list of Sups |1nr“n ﬁt.armup £
s on L.5.2001 vide their lethber dated 3.5.2001.

t the applicant was

n  the said seniority 1is

placed at serial no. 35 whereas mvpondent nos. 5

o 10 ware placed in bebtwsen 23 to 32 and

=ma at serial no. 3%, and

poncant no. L1 was ole

~gapondant no. 17 was olaced at serisal no. 94 ss a

~asult the seniority position of the apclicant

_.,
5
¥
3]

Ut providing  any  reasonabl

i

The applicant being highly aggrieved for

alteration of his seniority position in the cadre

of Superintasndant Group B submitted detail

representation beefore T he authority - pra wing

seniority position but fto no

estoration of nhis

That the

by Lhe

is not

the applicant but the

prior to that

this Judgment only on Z22.35.2

Hon“ble Tribunal slso rendered decision in

Gué, 10LS1995, 14771995 and in 0.6, No. 17171995
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an 2.1 1599 in the similar facts ano

but the same was not takan into consideration.

.

The in +the aAall India seniority list published in

of Superintendsnt Group oo 186 2001

whereby the applicant was placed st al, Mo, &2 and

~ondents 5 to 11 were placad in betwasn

serial no. 70 and 80 and respondent 12 placad atb

Nev. 95 on the alleged ground that the %31

v e o ey
SSHERT LAl L

pondent Union

alteration has been mads by the

af Irdias following the decision rendared by bhis

fanld

Man’ble Tribunal in 0.6, 237/99 on 8.2.2001. The
applicant was nave impleaded as party respondsent

@ither in Q.a. 24171991 or In 0.4, 22 57/99 as such

aid Original application

the decision of tThe afor

cannolt be made applicable to the appl loant.

sartment of Fevenus, Central Board of Excls and

stoms, vide order dated 10, 17,2007 promnched &

large number of Supsrintendent Groug B o the post

zhant Comnizsionesr o & oo b

Soncent NOS . 5 te 17 in

including  the P

of the P RRE

supersssslon of the

applicant.

The applicant being

denbs for non

detail representation  to

Chalrman,

!
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Tms. 5 to 11 by

CESE Joint Comnissionar, Central

03 The Department of Revenue, Govit. of India again

promoted other juniors to the applicant namsly Sl
Utpal Kr. Das., $Sri Danzhiram to the post of

oner in supersession of  the

L—u

Cominiss

claiin of the present applicant.

1 The applicant along with his junior namely Sri
rnthanhumrtya T.S.Sarkar, H.oR.Saha, Subinoy
Bhownick were granted the benefit of ACP Schems in

the light of the O.M. daeted 9.8.99 issusd v the

That the HQn’blg Tribunal be pleased to declare that

the applicant iz zenior to respondents 5 to 11 and

Furthepr the respondent to

the seniority of the applicant above the respondent

modification/alteration of

the seniority  list published vide lebtters dated

CE2.E.20010 and F.5.2001 and seniority position as  on

1.4.2002 in the cadre of Superintendent Groun B

That the Hon’ble Trikbunal be pleased to direct the
respondents to promote the applicant to the post of

ioner at least from the dats of

masistant  Comni

i

orametion o f his immediate juniors with all

consequential service benefits including monetary.

the application.

Ay other relief(s) to which the applicant is entitled

as the Mon'ble Tribunal may desm fit and LoD,




IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

(An Application undcr Scction 19 of thc Administrative Tribunals Act, 1985) .

Title of the case

-

B o« voomian gy | i
Beatrss .- Lt s T idana)

NRUGET Wtz {
; ahati Bench

—

Led Lopr
w Ve

i

{

GUWAHATI BENCH

0.A.No S 12003

g
\
3
3

s
Abs

‘

‘dhans

I8 =y

2

SEI

80-811

:v,\‘

ELri Aloysius Vanlalduha Applicant

‘i Versus

{Union of India & Others: Respondents.

; INDEX

? SL.No. | Annexure Particulars Page

1 No.

j 01 - Application 1-20

f 02. ---- Verification 21

! 03 1 Copy of order of promotion dated 28.6.1991 22-23

‘ 04. 2 Copy of an extract of seniority list as on 1.1.1993 24-24

! 0s 3 Copy of an extract of seniority list as on 1.1.1994 27 - 34

3 06. 4 Copy of an extract of sentority list as on 1.1.1995 39-235
07. 5 Copy of an extract of seniority list published by letter dated 22.3.2001 3¢ - 41
08. 6 Copy of an extract of seniority list as on 1.5.20014 & o~ 1-4-0L, LA :%"368
9. 7 Copy of the representation dated 4.4.2001 49 - 53
10. 8 Copy of the representation dated 16.5.2001 5h-551

T; 11 9 Copy of the judgrﬁcnt and order dated 5.9.95 ;é -$9;

; 12. 10 Copy of the judgment and order dated 16.5.2002 1&0-65

d 13. 11 Copy of an extract of letter dated 18.6.2001 166 -0

j 14. 12 Copy of an extract of order of promotion dated 10. 12.i2062 ( '
15. 13 Copy of the representation dated 11.12.2002 ; l 38 f

% 16. 14 Copy of the representation dated 8.1.2003 2 :}Cf -

1 17. 15 Copy of Lhe representation dated 13.1.2002 .

| 18. 16 Copy of the representation dated 20.1.2003 82/
19. 17 Copy of the representation dated 7.2.2003 | B3

| 20. 18 | Copy of the Establishment Order dated 4.4.2001 184-65]

J B : Filed by

DA Py ay s me&“:

|

J

i

/@%WW”“



e Acniacia o aathuad

Oates

\y

dvocate
iN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

fan application under Section 19 of the goaministrative

Tribunals &oet, 1%

O B MO e d 2003

'BETWEEN

Sri flovsius Yanlalduha

Son o0

f lLate Denghhuams

Working az Superintendent

Customs and Central BExci

Mo En

e .

15

j#3]

Fangs,

Dibrugarh Division

Oibrugarh, ASSAam

-AND-

---Applicant

The Union of India,

epresented by the Sscretary to the
Government of India,

rMinistry of Finance,

Oepartment of Revenus, MNew Oslhi.

The Chairman,
Central Board of Excise and Customs,
Ministry of Finance, Department of Revenue,

Forth Block, Mew Delhi.



A, The Commissioner of Central Excis
Morellow Compound,

Shillong~793001

4. The additional Commis

Customs & Central

Shillong.

5. Sri Chiraniib Madhaw Chakraborty

G, Sri Tapas Swarup Sarkar

7. Sri Himangshu Ranjan Saha

&, i Narayan rumar Chakraborty
Q. Bri Subinoy  Bhownick

10, 8ri M. Marbaniang

L. 8ri J.R.H. Diengdoh

L@bﬂ@ﬂguva

(Respondent Nos. 5 to 12 are opre Ntly working as

M

Commisszioner in different places under the Respondent nos .3,
therefore noticez for the respondent nos. 5-12 may be By

through Respondent oLy,

dent

DETAILS OF THE APPLICATION

1. Particulars of order(s) against which this application
is made.

This application iz made praving for a direction upon

the respondents for re fixation/restoration of e



4.

.,

B
EA

weniority o f 1 he applicant in the AT of
Superintendent and also praving for a direction to

promote the applicant  to  the post  of  Assistant

Commissioner at least with effect from the date of

oromotion of hiz immediate juniors.
e e . F ) (| ]

that the subject matter of this

The applicant declare

-
e

ion of

ey
8

(e

application iz well within the Jjurisdic

]

Honble Tribunal.

imitati

The applicant further declares that thizs application is
tiled within the limitation prescribed undsr ssection=21

af the Administrative Tribunals Het, 1985,

Facts of the Case.

That the applicant iz a citizen of India and as such he
is  entitled to all the  rights, protections and
privileges as  guaranteed under the Constitution of

India.

That the applicant was initially appointed as a dirsct
recrult Inspector under Shillong Commissionerate IR Y
back on 13.9.1975. He was confirmed in service in the

grade of Inspector on 31.10.1977.

That it is stated that the applicant was promotesd salong

with S1w others =] promoted o the oSt o f

- Viletrda.



Superintandasnt Group B in the pay =2cale of Rs. 2000~ -

FR00 wide establish order MNo. 14491 dated 28.6.1991

iasued by the Tthen Collector, Customz and Central

Shillong. In the zald order of promotion it
spacifically stated that the zsniority of thelamplicant
and respondent nos. 5 to. 9 shall be maintainesd in the
order az per serial number maintained in that order. BHe
|

it stated that the applicant joined in the post of

Inspector on 13.9.1975% whersas respondent nos. 5% to 12

Joined the post on 26.7.1976, 27.7.1976&, 13.7.1976,
N T R I E6.T L1976, E0.9.1978, L N O T Al
FLLO.1978., Hence it is quite clear that the applicant
was zenior to the reapondent nos. 5 tQ 12 in the cadres
of  Inspector, the said seniority position of  the
applicant and the respondsnt nos. 5 to 10 indicated in
all the seniority list of ﬁyp@rint@nd@nt which would
also be esvident from the seniority published as  on

1.1.1993 onwarads., ,

a copy of the order of promotion dated 28.6.1%%91
and  an extract of the seniority  list of
Superintendent az  on 1.1.1993  are  annexed as

Annexure-1 & 2 respectivelvy.

4.4 That it is stated that the seniority of Superintendent
of Group B again published  as on L.1.1994 wvide  the
then Dollectorate  letbter No. C. 0 Mo TI{3415/E7~
1792 Ta98-978 dated 2Z2.7.1994 wharein  the applicant

placed at serial no. 115 and respondent nos. 5 Lo 9

have been placed in betwesn serial nos. 116 and 171.

i :



Similarly seniority list also publizhed as on 1.4.1995
wide letter No. C. Mo. IT(34)5/ET-1/92) dated 9.5.1995.,

I the said aradation list also the applicant has been

0

vlaced at serial no. 92 and the respondent nosl 5 to @

fave bean placed at serial s, PAE-28 and Respondent

rHos. 10 fto 12 were sarial nos. 126,144 and

146 respectivaelv. !

fn extract of the seniority list published as on

L.1.1994 and 1.4.199% are annexed an annexurse &

That most surprisingly the office of the Commissioner
of Central Excise, Shillong wide letter bearing No. O.
o, TTI(Z4)5/ET-1/92/30835~66 dated 22.3.2001 published
an integrated seniority list of Superintendent alleged
to  have been publiszhed az per the Hon’ble Tribunals
order dated 5.9.1995% in 0O.A. No. 241791, In the saild
saniority list the applicant is placed at serial no.8éa

whereasz respondent noes. 5 toe 10 have baen placed in

hatwesn S ial nos., 7Y oand GE, as a result of =uch

alteration of seniority position the applicant has

A

K

teo 1o, T

Y

ecome junior  to the respondent nos. 5

saniority list published wide letter

appears  firom the
dated 22.3.2001L from the deemed date of aszsumptlion of

charge might have ftaken as one of the oriteria for

E)

fixation of the seniority in cadre of Superintendesnt
4

after a lapse of 26 vears that too without providing

’

any opportunity. Be 1t stated that the applicant iz all




treated senior both in the cadre of Inspector and

) . . 5
Superintendent Group B Lo Respondent nos. £ to 12.

s .

o
N a

2

("

Lalugurauva, both are ST

is pertinent to mention here that respondent

- Gri J.R.H. Dingdoh and r>=pnnﬂ"nt N, 12 -

Joined the

department on 4.10.1978 and 3.10.1978 in the grade of

Inapaector whereas the applicant joinsd the department

{as

anc

n

12

Giroup

iz

.

order dated

spaector on 15.9.1975% and the respondent nos. L1

further promoted to the post of Superintendent

B oon A0.,11.19%% and  2.12.1% whereas the

cant was promoted to the post of Supsrintendent

#
-~

256, 1991 and  assumed  chargs  on

991 . Therefors by any stretch of imagination the

nt is admittedly senior to the respondent nos.

17 both in the cadre of Inszpector as well as in

cadre of Superintendent Group B. But surprisingly

e

spnnu@nt no.ll also placed

above the applicant in

id seniority list published as on 22.3.2001 and

e

position iz shown  at serial No. 84, Howsver

respondent no.l? placed below the applicant i.e. at

sarial

saoplicant is placed at

(’I‘i? WA TR

list and the

no. 97 in bhe said

Y. Therefore . it

0.8

that the =eniority list published a5 0on

@2 E.200L in total violation of the provision laild down

in

the

relevant seniority  and promotion rule  and

inatructions issued by the GBovernment of India from

fime

o

and the

o,

time. A3 such the sams ~e mocdified

5

pulw]

ety
17
y—t
[N
y
(o)
o
{
A

a

seniority position of the applicant is required

/@N/JM Vontatbndy.



A

to be restored by placing him abowve the

&ocopsy of  the jority

Wl 1w Anne

et

WL

That it iz stated that Commni

e, 0Lt

sublished a senilority list of Supserintendent Group B

b

=t tha

am oon L.S.E00l. In the s Loy 1i

A5 whare

applicant iz placed st

nos. S oto 10 wers pls

Z% and the rezpondent nos. 11
Lut  the respondsnt no. 17 placed below the

applicant In  the niority list  at serial no.o 44,

ncEn T

“imilariyv, applicant is placed below fThe

saniority list publiszshed as on

g

» WL along witn
% on 1.5.2001 and a coby
seniority list published as on
S5 ANNEXUre-68and BA Hespeckvely

sTicant  being  highly

nf smeniority communicated by

datad

and az well az let

alrose submitted A detail

. 5. 2001

w o

apy et l o on dad, and  also o 1605, 2001

T EE

central Exoil shillong

soidre o the Commi

nLord

position in

applicant shown his

bk th@ department

of Superintendant &

From time to time since 1991 i1.e. immediately after

cadre of Superintendent Group B. The

promotion in

applicant PFically shown the detail position of the




g . 10 .
rescondent nozs. 5 to Moand respondent nos. ¥ oand 7

in both the representation stated above and reqguested
the authority to make necassary correction or amsndment
to restore his seniority position above the respondent
. i . ” . .
noz. 5 to J, but to no result. The Commissionasrate odid

not even feel to furnish a reply to the representation

mace before him by the applicant.

Copy of the representation dated 4.4.2001 and
representation  dated 16.5.2001  are annexed as

Annexure-7 and 8 respectively.

That 1t is stated that the seniority position o

sondents without

icant has been altered by the

fo1Y
[
=
o
—
H'

providing any reasonable opportunity to the applicant
and  that too in total wiolation of the procsdure
@ ab ished law. Thers is no provi é on s&ither in thea
relavant rule of the seniority or in the instructions
ilasuad by the Governmeﬂt of India from timse to time o
place a senior person below hiz Jjuniors. It iz also
partinent to mention here that in the letter dated
E2.% 2001 the raspondents have stated that seniority of
the apolicant iz altered following the dJdirection

contained in the judgment and order dated 5.9.95

in D.a. 241791, Be it steated that in the said Original

onaeint

ﬁpﬁlicatimn the applicant was not a party
in the said 0.A. 24191 as such direction 1 anw,
contained in the  Judgment dated 5.9.95 is not
applicable in the cass of the applicant. Moreower the

-

n 0.8, 241791 simply directed the

e

Yo thle Tribunal



respondants to dispose of the representation of that
applicant of 0.A. 241791 on merit. But the respondents

have implemented the order only on 22.3.2001 wherea

{A

bafore implementation of the said judament and order -

dated 5.9.95  similarly zituated emploveesz of the same

Commissionerats approached the Mon’ble Tribunal through
G.a Mo, 101795, 147/95 and 171/9% which was decided on
E2.1.199%  with a direction to the respondents to
examine the entire matter of seniority dispute afresh
in the light of the various decision of  the fpex
Court  referred to in  that Judgment. Mowever  the
respondent Union of India rejected the praver ofyth&
applicants of 0.A. 101795, 147795 and 171795 vide
latter bearing Mo, C. Mo. 11(34)/5 LS99/ 7899 datad

L2001 on the al.

giround that on ocareful

axamination respondents had decided to adhere to the

st dated 30.7.98 issusd under

fad

revised seniority 1

latter no. O, Mo,

was  issued consaquent to the CAT CAT judament dated
5.2.95 1In O.A. MNo. 241/91 without aszigning any valid

PRASON . s 1t stated that those aspplicants being

agarisved by the impugned order dated 11.1.%001 again
approached  thiz Honble Tribunal through O.d. Moo
111720010 which was ultimately decided on 16.5.72007 by
this Hon’ble Tribunal. In  the =said Jjudgment this
Hon“ble Tribunal dirscted the respondent Union of India

o re determine the inter se seniority of those

applicants  wis a wiz  the private A

sditiously as possible preferably within two months

~ Vesealcbida



respondents  In the instant o

LOL/95, 147/95% and 171/95 and 111 of

1a8th Jurree, PASIONN consagusnt upon  the ey s

10

from the date of receipt of the representation as was

@airlier ordered by thiszs Triburnal and also to take note

the decizions ren by thiz Bench including the

cision of the HMyderabad Bench in 0.4, No. 1323/9% and
a0 the O.M. dated 7.2.1986 which was made appliceble

vrospechively. Theraefore 1 he decision of the

of the applicant to

alter the seniority position on 22.3.2001 is contrary

the decision of this Tribunal passzsed in 0.4, MHos.,

—ty

2001 referred to

vae. Moreover the settled position of seniority of

applicant which was settled wav back in the vear

1975 cannot be altered after long lapse of 26 veairz and

that score alone the impugned order refixing the

seniority of the applicant dated 22.3.2001 as well

4.5.2001 and liable are Lo be set aside and qguashed and

Hon ble Tricunal be pleased to  dirsct fhe

ondents to restore the seniority of the applicant

.

the cadre of Supsrintendent of Group B.

Copy of the judgment and order dated 5.9.95% paszsed
in DAL 241791 as well as judament and order dated
16502008 passed in D.8. 111720001 are annexed as

Annexure-9 and 10.

That it is stated that the Govk. of India, Deptt. of

Favenue, Ministry of Finance, wvide itz letber dated

ion  of

{#
b aatd

saniority position of Supsrintendents of Central Ewxrcise

B in the Commizsionsrate seniority list by the

W!&»@&e«ﬂq.
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H
i
|

———

11

Commizsioner of Central Excis

Shillong in terms of

the Hon’ble Tribunal’s  order deted S.2.2001

G.a. 237 of 1999, the all India =zeniority list of
Superintendant ' of Dentral Exoise o B
appointed/oromotaed from 1.1.19846 to Fl.l2L1992 is
amendad ., In  the sald letber dabted 1I8.6.2001 the
applicant  was placed at  serial no. 82 whersas
respondent nos. 5 to 11 were placed at serial nos., 70
and 75 to 80 and the respondent no. 12 was placed at
serial no. 95, In this connection it may hbe stated that
in the all India seniority list of  Superintsndsent
Group B those - who were promoted/appointed  up  to
%1.172.1992 the name of the applicant  again wrongly
Figured bslow the respondent nos. 5 to 11 and the
applicant is apprehending that the said wrmng fixation
of seniority in the all India Seniority List might have
resulted due to sarlier wrong fixation of seniority in
the grade o f Superintendent G & s
Commissionarate letters dated 22.3.2001 and 3.5.2001,

there iz no Justifiable ground to down grade the

ity position of the applicant in the seniority

E5LEOCL as well as in the all

Liat publishec

i34
L
223

Y
2
=
i
=
»
e
z

India seniority list of rintendent Group B b ] o

the respondent nos. 5 to 11. It iz categorically
submitted that there is no direction passed in any of
.

the Judamsnt sither Iin D.a. 241791 or 227/99 by this

Mon tle Tribunal for alteration or refixation of the
saniority position of the present applicant. Moreover

the present applicant is not involved in any way in the



aforesald D.AS, 8% auch, the seniority position of the

applicant iz liable to be rastored Dy Way of

mmdifimationﬁcorr&ctimn shove the respondent nos. 5 i

] 11,

& copy of the extract of letiar dated 1B.6.2001 is

annexad as Annexure -11.

4.10 That most surprisinagly the Department of  Fevenu s,
Central Board of cwrnise and Customs wice its Office

Groder Mo so6fz0o0r  dated 10122002 promnoted & laraqs

number of superintendent Grounr B to  the post  of
Assistant Commissioner in the pay scale of Rs. BOOO-
13500/~ on ad hoc basis with effect from the datez Lhey
: aa&umé charge. In the promotion ardetr
‘ 12
respondent Nos. 5 ko A were alsn  promoted in
aupersession of the claim of the prasent applicant. The
name of the applicant did not figqure in the aforesald
order of promotion for the reasons best known  to the
i respondents.
‘ & copy of the axtract of the order of promotion
dated 10.12.2002 in annexed a3 annexure—12.
4.11 That being highly agarieved by the action of the
; respondents for not considering his case for promotion
E o the post of Assistant commissioner, the applicant
submithed repr@geﬁtatimnﬁ on llwlﬁ,ﬁﬂﬂﬁﬁ F.l.20
1512002, 20, 1. 2003 and 7 2.000%  address Lo e

Chalerman ., central Board

EiE

Commissioner of Central Excis

5

of Excise and Customs, Mew Delhi, The Meamber perasonnal,



4L

4,13

~y

L

&

13

and  Customs, and Joint

Central Board of

Commissioner, Central Excise. Dibrugarh. In all the

reprezentations the applicant categorically stated that

thers ware  discrepanclies in e saniority list

publizshed In the cadre of Superintendent Groupn B and

alan stated that his immediate juni or“ were promoted Lo

tha cadrse of & z=tant O

1ar ianoring the olaim

of The applicant, but to no result.

sntations  dated 11.12.7

Ctowy of t e

BLLL20035, 130102002, 200102003 and V.Z2.2003  ars

annexed as Annexure-13,14,15,16 & 17.

SNQCMPJKNW%hDAQMMA

That most surprisingly sven hiszs juniord cespondent no,

Shrt Dongat Ram oo
¥ ovide order No. 32/2003% dated 2.2.72003% again promoted

in supersession

to the post of assistant
of the claim of the present applicant. The applicant
thereafter came to learn from a reliable source that

the casse of the applicant could not be conzidered for

promotion ciure to 100 availabi 1it Ey of [AREI0EZ

Confidential Reports. The applicant thereafter
repeatedly approached the authority for considaeration
of hiz promotion for the post of éAzsistant Commizsioner

but to no result.

The applicant urge to produce the ocopy of the
aforesaid promotion order of respondent no. 12 &t

the time of hearing.

That it is stated that the applicant along with

respondents namsly,  $/%r1 O.M. Chakraborty, T.5.

S VhetalAeda.



.14

14

Sarkar, Himangshu Hanjaﬁ Saha, Subinoy Bhowmick were
granted the benefit of assure Carser Progreszsion
Scheme in pursuance of the Department of Personnel &
Trainings 0.M. Mo. 35034/1/97-Estt(D) dated 9th sugust
1999 and accordinagly placed in the scale of Rs. 8000~

tablishment Ordasr Mo, 55 of 2001 dated

22}

13,500/ vide E
4.4.2001. Be it stated that the 2nd financial up
gradation which was granted to the applicant wvide order
dated 4.4.2001 in fact the said benefit is given to tha
applicant after being found suitable £ écrutiny of
service record and on r@comﬁandatimn of +he
Oepartmental Promotion Committee. Since the benefit of
ALP  has already ﬁagn granted to the applicant by the
same respondsnt -~ Union of India on scrutiny of service

iz of recommendation of

records,  and also on the ba
departmental Promotion Committes,  therefors, there 1s

to  deny  the

o Justification or any cogent
banefit of promotion to the applicant for the post of

-

pesistant Commizsiconer on regular baszis/Sad hoc

(223

2
&

already granted to hisz immediate juniors

i

& copy of  the

B
_L
3
faa
[
3

t. Order datsd

annexed as Annexure—18.

That it 1% stated that the his

&l

esentations dated 1118, 2008,
1E5.1.2003 categorically stated that he  had never
received any adversese communication =o far his atRs is

for last five to sewven years and’almo e has

a bena fide belisef that  he was consistently graded as
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" “Yery Good” in his ACRs for last several years., As
zuch, his  casze Tor promotion ought to  have been

considered along with his immediate Juniors. It s

i

further submitted that SSShri Dt Chakrakborty,
T.S.3arkar, Himangshu Ranjan Saha, Subinoy Bhowmick
. have been promoted  to  the post  of  Gssiztant

Commissioner on  ad hoo basis against the reqular

vacancies although they have been given the second
Financial upgradation benefit under Assured Career
T Progression Scheme on 4.4.2001. In this connection it
may b ntioned here that the promotion of the
aforesaid persons could not be regularized on account
of certain Court cases on seniority dispute, az such
Hon“ble Tribunal be pleased to direct the respondents
to consider the cass of promotion of the applicent for
j the post of assistant Coﬁmisaioner immediately  on
% ragular basis with all consedquential szervice benefits
| at lesst from the date of promotion of his immediate

H!Il LCJI’E;,.

a

,13 That  vour applicant being highly aggrieved by the

-

gecision of the respondents for non consideration of

his promotion to the post of Assistant Commissioner and
also being aggrieved with the discrepancies in the

saniority list as statad above approsched e

L respondant Union of India repesatedly but did neot find

Cany favourable FESDOnsSeE, in such compel ling

seircumstance  approaching  the dfonkle  Tribunal  for

“protection of his valuable rights and interests and



124 e
P

Sid

16

!

also praving for an approprisate direction to  the

seniority and for

i

raspondents for restoration of hi

oS
it
~

conaideration of  this promotion the post of

ant Commissioner.

That this application is made bonafide and for the snds

of justice.

1

For that, alteration/refixation of the seniority of the

2

applicant below the respondent nosz. 5 to 11 without
providing sany reasonable opportunity and without any
walld reasons after a long lapse of 26 years is not

sustainable in the ave of law.

For that, settled position of the seniority cannot be

unsettled or disturbed after a long lar of 26 wvears

that too in total wviolation of the O.M. dated 7.7.1986

igssuaed by the Govt. of India.

For that, seniority of the applicant in the cadrse of
Supsrintendent Group B had zettled by the respondent
Union of India wvide Estt. Order Ho. 14491 dated
28.6. 1991 above the respondent nos. 5 bo 11l &z was
indicated in the order of promotion stated above, as
such the respondents are barred by law of estoppsl,
lachas to alter the seniority position of the

applicant.

For that, the reasons indicated in the letter dated

E5.2.2000 and 3.5.2001 (Annexure- Sardp ) respectively

P
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tor placement of the applicant below the respondant

nos. 5 to 11 in the seniority list published ¢ 1 e

letter dated 22.3%.2001 and letter dated 3.5.2001, after

a lapse of 26 yvears ia not a good ground.

L 5 For that, the judament and order dated 5/9/1995%

by the Hon’ble Tribunal in 0.4. 241 of 1991(Sri Biman
phar ¥s. W.0.I. & Ors) has no Tink or bearing in the

instant case of seniority of the applicant. Moreover,

the applicant iz not a party to the aforeszaid D.a. Mo

w41/91, as such the judgment and order of the said 0.4,

ie not applicable in the instant case of the applicant.

For that, the denial of promotion of the applicant in

eI

Comnissioner is vicolative of

the cadre of

provision of éarticle 14 and 16 of the Constitution of

£

20, a3 because respondent nos. 5 to 12 who

India, mors

are junior to the applicant have already besen promoted

etant Commizsioner In suparsesslon

o oof fss

i3

o the Dol

of the claim of the prasent applicant.

% 7 For that there 1is no acdverse comnmunication of AR

against the applicant at any point of time.

5.8 For that the applicant 1g always graded as “wary Good’

in his ack, as such there is no cogent reason Lo deny

Of A8 stant

the benefit of promotion for

foner to the applicant.

Comini =

5.9 For that, the benefit of sacond financial up wradation

under the Azsured Carser Progres:



to the applicant vide order dated g4, zonl aftter

g

Dep&rtm@ﬂtal promotion Comm it hee

Found  suitable by the

on  acrutiny  of service records, therefore denla of

promotion  to the applicant To fhe post of aesistant
Commissioner i3 vielative of ariicle 14 of  the

Constitution while the juniors  of rhe applicant

promotion teo  the post  of fasisztant

granted  the

P

i

Comniss

%10 For that tThe applicant cannot he made to suffer in thea

F ohis ACRS for consideration

avent of non-availability o

ionair.

Lo

af his promotion to the poat of

% i1 For that, due to non promotion and wrorng Flxation o f

sepniority  of the applicant will cause irreparable loss

and Injury particularly in the matter of promotion Lo

onaer, and future garwlos

7

the post of Assistan o Commis

CArEei .

6. Details of remedies exhausted.

That the applicant states that he has exhausted all the

awailable to him and  thers i3 no ot har

ramedi

i alternative and efficacious remedy than to fils this

application.

eviously filed or pending with any other

7. Matters not pr
: Court.

declares that he haod  not

The applicant further

praviously Filed any application, Wirit Petition or Suit

o
mafore any Court or any ather authority or any othar

o Mg, Irstasctibis,
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Benoch of  the Tribunal regarding the subisct matter ol

this application nor any  such

Petition or Suit is pending before any of them.

ot

Relief(s) souaht for:

Under the facts and  cilroumstant = above., bhe

vour Lordships be pleased

aw to Wiy

anda

shall not he granted anc on parusal of the records

<]

or Danse that

o

atter hearing rhe parties on the G

sel bo ogrant phe following

o

b pleas

ra declare that

i

That the Mo M L Tribunal be pleas

: 12
the applicant 18 senlior Lo raspondents 5 o WA and

A

the T somcent Lo U

further be

ot the applicent above  The respondant

b
. 12 ‘ e . i

nos. 5 bo M by necessary modlflcatloﬁxalteratlon of

list published wvide letters dated

A 0N

7 5 w00l and seniority

~

in the cadrsa of superintandant Group B

That the Hon e Tripbunal be

b oromnobe e apnl iocant o e RpOET

From bhe

ioner at  least

cant Gomnl

g

his immediats juniors wWith all

prmmmtimﬂ of

auential service benefits ineluding monebary .

! P

(o
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any other relief{s) to which the applicant is entitled

as Lhe Hoble Tribunmal may desm it and progse.
i
{

i

Ouring pendency of this application, the applicant

pravs for the following relisf: -~

That +the Hon'ble Tribunal be plessed to  make an
ohservation that the pendency of this application shall

sondents to restorse  the

not be a bar for the

seniority  of  the applicant  and  to promnote  the

E oE ox ox W om om oW o™ oW R WK R N N M W OE L W O™ N N N MW M oM X R M K K XM EMER NN R N m

This application is filed through édvocates.

Particulars of the I.P.0.

I. P. O. Mo, : FG gos83L.
Date of Issus : 25 .2.03
Issuaed from : G Uwoojvaja'

5;1
Payvable at L & ot adval

s

As given in the indesx.
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VERIFICATION

T, $ri aloysius Vanlalduha, Son of Late Lengthuama ,
aged aboul . ..years, working as Supsrintendent, Customs ard
Central Excise, Moran Range, Dibrugarh Division, Dibrugarh,

fasaam, <o hereby verify, that the statements made in

Raragraph 1 to 4 and & to 12 are trus to my knowledgs and

those madse in Paragraph 5 are trus to my legal advice and I

fave not supbre ot

atty material Ta

J—
g T verification on this the /;L/Aday of

tarch, Z003%,

(N



W g P BGE e e e . -H« o~
e T R R e T ';2;;( S
AT . ' ) TR y - ] -
ANNEXURE A7 -
S C O cUFTONS. AN CEWINAL EXCISE: . I S (9( .
: P cELLLLewe T R _

1,30.';L!Jz.l.f!muf'_<u_t.;nl;<.l.Q.x;_Nsv.-..'l_’w/il :

Datedlshlllong the 28th June 1991,

Subjact g- Eisti, Provio tions, truua[crs'aud;péctihgs
- dn the grade of-supdeintendent Srerpe -
cL .order regerding - :

Babvday ’ PROHOTLONS

o . . .~ The follor»’j.n[;'-InSpec tors or Cugtoig ang Central Bicige

Gl toraby bromotod--te the grade_of_Suporin tcndonl_t-'Oz;bup'n-'-‘in[tho“*_"“ T ¢
Mooy ol g, 2000-‘60—2}0(?-@-75—5200-!OO-}SOO/— With effect. )

Ve date they fiako ‘charge of higher posts at the placeg of
pealligs cnd untill further orderg. S

Selp.  Hawe

- ‘ T T, 'shxi /L"lnysuip:; Vanlalduha, - }iLoy's'U-S T VANLALDU MR
: 2. shri Chiranjiy Madhahk Chc\kraborty. s
3¢ Shri l'up.‘a:r;,si'/nrup Sarkar, . l
4, shri v,’limau'usbu Ranjan gaha,
5. shri Narq,yan Kumar Chakravorty.
Cep 6s “shri Farimal Chandra Kar.
7. ‘shri Sublnoy Bhovmckc, -

Ihe seniorj, ty of’ the avove officors in

. . L"_hc_' ér-c.do
Will be {n the order shown above, ;

' " They are hereby agkod to czerclce option withiy i
vite-sionth from the dato of bromotion asg to whotho'r'their initinl pay | :
Siuld - Lo fixed. in;btlzc‘highor..por;t br.-the-baoig orrp 22(c) etrajight- H
Yoy Vi thout any further review on ~accwual o increment in the ANX pay '
B5cale 0of thg lowior pogt or tirelr pay .on nromotion chould‘_be fixcd R

] lni.ﬂt:i.::Llly in the manner a5 provided under FR 22(a)(i). which may be .
Fefixed under FR 22(c) on the date ¢of accrual 01 next increuwent in ‘ : ;
the seale ol sey o the lower Dok, Cartion once oxcrcloed ghull be . ' ;
Eiwea, . - g = . a . .
. ‘ II'_I the event 0L’ rafugal Oi promotion th'cy'_ would Le
devarrad from promnotion for g period or ong year. ., - :
LARL- 11 ~ ll'_l!!.\i'iv".tiils-ﬁ;luLD.‘.}’_(‘J."E;JL{!LE’E' :
. o . 0 T .
© The following ,tx;;nslcrs',and poctirge in ‘the grade
of supcrintondcnt_Group'B' ary hireby orderod with 1.-nucdi:nte. clffoct,
S e e e e i L S e e W L Tt e e el L sl L
Stefp, - " ~ MNawe - T T <Frow oo T R . :
1. Shri 4. V.Dul_m (on promo.. : Jyllhg,]'___qu,c_l‘cx__; I,[;ﬂl_;mk;;.ti;;—l[ un_f;_c"r > ‘
- 7 tion) - - 8ltchar piv. - Dibrugarh'DiVu.. - : ; ;
2. siri Cei.Chaliraborty(on -~ ; “p¢artarn Divae: Ringuicicsyvi Range : .
: Promotion) . Tingulkia pivn, L :

21 ANEE LS. Serdcar (O DYl res DR Tacs. i oL

Vv Promo tion) " Shdllong pive, fhilleng pivan, ‘

e SRR 5N (n promo- t 1.CuB., liphed; Naddalcqndi-11_pang:, :

: tion) ! Kavimgang piva, ! !

Fooomhrg WK Chakrabor by on : ',:l_.'_\!(_\llz_l_—-_.lj_‘.!f"fllkep.: l{l3j|l:l_:l_J|l_1_J:_'_LlL‘lLCL ’

Prowo tion) Lhosuicd v, Tezpur bivn, Loe
6. Siiri P.C.Kar (on Promo- .. apartaln Divn, ¢ :t,:u;.La;L__lmu.Q_ ’ ,
{ " ) t;i_on)_ . : . Tczpur bivn. ' ‘
e - .- . N .. ' v oee m . . cat e see eam ..‘.. ‘-'.'-.- e I
; Contd.. ..p/= 2....0 ..
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7. ohk ,','.Uhomni_clz (on Promol.ion): D);ubrl Divn. : Rmﬁ;;@_.ygg;—l Rangte

, e . - Tezpur Dlvnag
oo Sardl S.BLIoY,r supdt. T °uodt(Lau) Jofupdt.(Lay)

Hqrs .ohlllong ‘Agartala. Divn,

woedoshrt Blbagh Rite Daw, supdt, o Renpaparn~1 [ ulud!.(’rof‘h.) e
‘ Tlzpur Divin, Gu\/'\)mtl pivny

i shrio W W.War, supdt. _ :-pavki LCS o Supdt(Law),l HQrs.
. : o o : S ,,,,,'.___._ Rarc.bvyn,, . .OLI.Lce,.,hillong. :
! _ o .. T shillong.
Vi mhri D.ep.Das, supdt., B T1ﬂ§la:IRang Calcutta Law Coll of
: i Tezpur Divi. " Bhillong Collcctorate,
' ' . :\lcutta.

D - o ul.rlo. 8 9 ] I” are not anlLlcd to (,(.t any T. 1‘ Asthid .
Jolning tiuce an Lho Lan')IC‘ll; aro done an Lllcix requents. .

~. ' . o
- I

, L

f

i

i s/~ '

v (V.LALVULA,)

, S COLLECIGK
C.l0. TU(3)5/EL-111/91/. [ : Dated:-
Copy forwarded for informationzn and necessary a€tion to -
1. The Additional Collector( ), Cuslums and Central. FYc1co,sn11ang.
.3 MM Asclatant Cl)]lp(‘tnr( ~‘--~-),- Caztosg and \,u‘.tx.'.l E,.n.J.L,c,, -

Shillong.

307 e Asolstant Colloctor, Cunlodn ond Contral Ecel Gey
The cony nu«nt for the concorned - lelccr( c). ir/aro ‘enclorcod,

4. The Deputy Dllc(Lor(Admn), Narcotlcu Control nuxcau,_nanglt uotclg
Sth Floor, Hew pelhi-110 002. : o

5. The AG.JJ.E)L wnt Dlrector, Marcolicd Control Lurcuu(n%gional unlt),
P , Imphal. The copy: meant ior the conccrncd oificcr ig enclosed.

'6/1‘lu, Asolotant Co]locLugA Cuolomg (\n(. Cl,utr‘\.l kxelsc,
; A ,,hxi A \/ kauUl 7P e e for (()mp.l..l.(\llCL.
} 8. v.Ar.0./C. [\ . of Coll((.l.mntt Ilql .Ohuc, .,hiJ.lou(_,.
9. pcéounts. I & TI/EL. I 7 I1/ConfdL. Branch.- |
! 10. Tha Goneral Scecrotary, l/crutiVU (‘,Itlccr" Acson., (,,uscom and

i - Central mxcice, Shillong. - ("
' 11. Gurard filo. H.
| .

; L _.;‘; . :»,.,. B - ,p

\ ~O) ) ’
. (b.p. (g ) .
- FOLICLGIAL COLLICOR(P.Ge & VIG.)
| ‘ ClrrOas Anl CRTHAL EXCLG T uHULO.N,..
‘ — - l--—-——-. ~—_ -

ram——

A5UK
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* b\ SENIORITY LIST 6F SUPERIKTENDENT AS OX 81.01.93.
‘Sie. | kame g tducational Quaiiftcetion - |Dates!Birth | Dats of AppiL. | Bateol” | Datesl -~ | DatestAnpites | Wnethsr. | Bemarks |-
- R - | inBevt i confirmatiorin |jelningas .. | Supdt.le.date | DR/PR
SETVCH | Bovtservice | Inspacter olissussf | g
- - | : premetien ‘nspectar
S/shd - | | erdsr

al 02 . 03 | 04 | 05 66 | . 07 08 09 ..

0~ | Bycmkssh Chokrave i, 3.Sc. 10.1235 | 20.1256 | ..22.04.85 | 231256 | 041082 -] FR . -

2 _| 8imd Kenti Biswas, 2_A 01.06.35 | 24.1256 1 22.04.85 24.12:56 |~ 06.10.82 PR

& _l Balerem Des, {SC) Mciric 01.07.40 - | 10.10.60 | 24.10.86 04.08.72 22.11.83 PR

G__| Subhength Tamuli, Mciric 01.02.37 25.05.56 | -28.05.86 02.08.72 25.04.84 . PR

@ _| Bimafyoli Kanunjnc. 2.A. 260436 - | 23.04.56 | 06.06.86 08.12.71 25.04.84 PR

& | C.R.Deb, LA. 31.03.36 14.05.56 | 06.06.86 20.12.56 25.04.84 FR

0._{L.C. Dey, Matric 010035 | 14.05.56 |  06.04.86 02.08.72 25.04.84 PR

@ _| B.8. Purkaycastha, McTic | 01.0235 | 21.05.56 | 12.07.86 02.08.72 11.04.84 FR

& | M. Brehma, (ST) Mcmie - 01.0338 | 14.10.58 | 11.11.86 02.08.72 22.10.84 PR.

0 | S. Suklcbaidya,{SC) Mairic 01.0235 | 14.07.56 | 29.11.86 05.08.72 27.10.84 PR

I” I D.R.Des, B.Com. 08.03.38 | 26.05.59 | 05.08.87 24.04.73 31.07.85 PR

2 _i D.N. Chokraborty, Mciric 01.0437 | 14.08.56 ! 28.08.87 01.07.72 31.07.85 FR

3 _S.C.Dey,B.A. 01.0336 | 160536 | 28.08.87 26.07.73 31.07.85 DR

% 1 D.K Mczumdar, LA, 01.07.37 | 26.09.36 | 28.08.87 01.08.72 31.07.85 FR

? IN.G.Guhg, BA. 01.03.36 05.10.56 | , 28.08.87 02.08.72 31.07.85 FR

5 | J.K Pukaycstha, Mcic 01.11.36 06.10.36 |  28.08.87 03.08.72 31.07.85 FR

V. |P.K Das,B.A. -31.03.37 11.04.59 | 12.09.87 01.08.73 31.07.85 FR

13 _|S.R. Roy, Matric 01.05.37 15.12.86 | 12.09.87 02.08.72 31.07..85 . PR

X R.N. Sonowdl, (ST) McTic 01.03.39 30.12.61 | 01.04.81 02.08.72 26.08.85 FR

4 | W.W. War, (ST) Mciric 010541 | 14.08.82 | 11.07.8] 03.08.72 04.09.85 PR
|2~ _IS. Sungte, (ST) Mairic - 01.0341 | 301042 | 01.0282 03.08.72 25.11.85 PR

2 |T. Hzaikq, (SC) Mc e 01.01.39 1201.40 |  31.12.81 28.01.74 19.12.85 PR
| & | KK Dha, Matric 01.11.38 17.04.57 | 06.06.84 02.08.72 10.04.86 PR
|_2 _|S.C.Dha, Matric - 01.01.38 01.03.58 | 06.06.84 . 02.08.72 10.04.86 PR

— .
/47 u//
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01| 02 T 03~ 04 05 06 Y 08 09

93 | Ingraiit Guha. 3.5c. | ©7.05.56 '27.07.76 01.10.78 2607.76 -1 _ 30.08.89 - DR~ ,

- 54 | ~4kore, B.Com. [~ 21.07.53 | 2307.76 01.10.78 23.07.76- | _30.08.89 DR |-

95 | 5.3 Adhikar, 3.Com. 1. C3.0540 | 25.10.60 01.12.78 -24.07.75 211089 -| - DR

556 1 A Dasqupta, £.5¢. i 1201.85 | 2607.76 01.12.78 560776 - - -21.10.89 - | - DR

97 1&.2. Adhikar, 2.Com. . . 1 z2.11.53 070674 |  20.05.79 26.07.76 21.10.89 ..DR

98 17.< Des, Na. 1. 3Sc. . 't 1.02.85. 02.08.76 T 20.05.79 | 020876 21.10.89. " DR~
99 | ».X. Goswami. 3.Com. 1 57.06.54 23.07.76 28.05.79 | 23.07.76 15.0690 | DR
700 | =.R. Deb, B.Sc. ‘ i . 23.08.52 24.07.76 28.05.79 - 24.07.76 15.06.50- -I- DR

101 | G.C.Pcul, B.A. i 01.01.47 12.08.71 18.05.79 | 30.07.76 150690 | PR -\~
702 1 N Bhatiachcree, Matric | 15.05.51 04.01.71 20.05.79 17.11.76 150650 | PR |
7103 | AcnuRam Dc=, (SC). Mairic | -01.10.43 25.01.65 13.12.80 1212.78 . 150690 | PR I
104 | Suboch Dher, (SC), B.Com. | 27.06.54 17.05.77 13.12.80 17.09.77 T15.0690 | - DR
705 | C. Nacmlai, (ST), B.A. | 28.02.50 02.08.76 13.12.80 02.08.76 150690 | DR

106 | Cnangshi Rem Boro (ST). Matn | 01.02.44 | 25.01.65 13.12.80 25.11.78 150690 | PR

107 | RemaXanta Das, (SC)., B-A- | 01.01.54 09.10.75 13.12.80 03.10.78 150690 | DR

108 | A.K Shama, 3.3¢. | 21.01.54 2.07.76 28.05.79 29.07.76 140890 | DR
109 | Femen Goggi. BSc. 1 01.01.55 24.07.76 28.05.79 24.07.76 140890 | DR
110 i AB.Dutta, B.Sc. 1 01.07.55 21.07.76 28.05.79 21.07.76 | 140890 | DR

111 | . Bhaticchciee, P.U. | 01.04.44 19.01.65 28.05.79 2.10.76 140890 | PR
112 | S.X Bose, BA | 04.08.54 30.07.76 28.05.79 20.07.76 251090 |1 DR

113 | D.K Naih, B.A | 11.07.52 02.08.76 28.05.79 02.08.76 07.1290 | DR

114 ! S. Banik, Mcimic I 01.024] 01.11.61 28.05.79 19.11.76 07.1290 | PR

115 iS.Paul BSc. T 02.04.44 29.07.76 28.05.79 29.07.76 210291 | DR

116 | X.C. Mohan. 3A. | 20.02.53 31.07.76 23.05.79 31.07.76 220491 | DR

117 | AV. Duhg, (ST). B.A. | 01.03.51 13.09.75 31.10.77 13.09.75 280691 | DR

118 | C.M. Chckreoorty, B.Sc. | 261251 26.07.7% 28.05.79 26.07.76 280691 | DR

119 +1.S.Sarkar, B.Sc. | 02.05.55 27.07.76 28.05.79 27.07.76 280691 | DR

120 | H.R.Saha, B.A. | 16.03.5) 13.07.76 28.05.79 13.07.76 220691 | DR

121 i N.K Chakrczorty, B.Com. I 01.03.44 01.03.62 28.05.79 02.08.76 280691 | PR
122 1| P.C.Kar, McTric | 14.06.45 .25.01.65 28.05.7% 15.11.76 280691 | PR

123 | S. Bhowmick, B.A. |  23.01.54 26.07.76 28.03.79 26.07.7¢ 280691 | DR

124 1 Md. Khurshed Ahmed, B.A. | 01.03.52 30.07.76 28.04.79 30.07.76 ce0891 | DR

125 ' P.X Das, Nc.2 BSc. | 01.03.48 06.02.74 23.05.79 13.07.76 011091 | PR

1256 1 G.X. Shamc Boral, H.S.L.C. | 09.01.48 15.02.72 23.05.79 29.10.76 011091 | PR
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127 | P. Bhattoch=jee, B.Sc. I 01.02.52- 29.07.76 .28.05.79 - 29.07.76 -1  01.1091 DR |

128 | M. Marbanicng, (ST), 8.Com. i 24.02.54 30.09.78 13.1280 | 30.09.78 | . -01.1091 DR - -
129- | Apglak Das. 'SC), B.A. | 20.0253 17.11.75 13.1280 | 2209.78 | 011091V . |- PR |
130 | Ramprasoc Das, (SC), Matic 1 01.10.4] -21.01.65 13.1280 | 221178 | 041291 | PR ..

131 | P. Shama, 2.5c. ] I 01.09.56 29.07.76 28.05.79 29.07.76 - 20.1291 DR"

132 | U.C. Das, M_A. i 19.12.53 29.07.76 28.05.79 29.07.76 04.02.92 . DR

. 123 | Biman Dher, 3.5¢c. | 27.10.53 31.07.76 28.05.79 31.07.76- 04.0292 DR |

134 | B. Paul, B.Ccm. | 23.01.53 28.07.75 28.05.79 02.08.76 25.06.92" DR

135 | P.B.Nag, B.A, [ 25.10.52 26.07.76 28.05.79 26.07.76 | . 25.06.92 DR

136 |S.C.Bhawc. B.A. | 10.01.39 12.04.41 28.05.79 30.10.76 25.06.92. PR ]
137 | D.X. Maiumdcr, B.Sc. i 21.01.5 27.01.77 28.05.79 27.01.77 25.06.92 DR
128 | A.K Duta, 3.5c. | 01.02.53 27.01.77 28.05.79 27.01.77 25.06.92 DR

129 | D.C. Biswes. Mairic [ 01.03.39 | 130262 | 28.03.79 30.10.76 25.06.92 PR

140 | N.L Roy, R_A. _ | 01.09.45 20.01.65 01.06.79 28.01.77 22.09.92 PR

141 | P.X Singhc Choudhury, B.Sc. | 01.02.51 20.01.77 01.06.7% 28.01.77 22.09.92 DR R
142 | I. Halim, B.Sc. | 07.03.57 27.01.77 01.04.79 27.01.77 22.05.92 DR

143 | N.C. Das, Matric [ 31.1242 29.05.62 01.06.79 29.10.76 22.05.92 PR

144 | T.Kar, B.A | 01.11.53 29.01.77 - 01.01.80 29.01.77 23.11.92 DR

125 | Chendi Des Baidya(SC) B.Sc. | 20.11.46 30.05.78 13.12.80 30.09.78 20.11.92 DR

t 146 | Pranab Kemar Barug, (SC) BSe. | 05.09.53 03.10.78 13.12.80 03.10.78 02.12.?2 DR

|




To - :

. . : - - 1994,
The _Asqisx;gppgquecto'r?w«u/m_se. 22 JUL

rwy
"Central iXcise Divigion.

The Asaistant Collector of Customs (Preventi.ve),
Cuatoms (Preventive) division.

I 4 aubject 1 Sc_niox:ity list of Superintendent

i Group '3B' ag on 01-01=~94 of sShillong

i , ' Collectora_t_:p__:__qirculation of. -

! ? ’ .

1 - ‘ eaae £ind horewith the senior:l.ty list in the
L grada © RArtitApdant Group B' of this Collectorate as on :
? 01*-01.,-94» W ay .Please be circulated amongst all officers .
% _concarngd ¢ The iyionned that omission and or factual i

B et{o:-(qiwg;m-? Ficsahauld ‘be .pointed out and brought to the nox::!.ce}

i of ‘thisg: “Office Nahad ately.: The .objection(s) filed by the officgr '

if any, along im-”oﬁr commants thareon should be forwarded to': |

Y this Ofi}ce «{di &eq days from the date of receipt.

:“ 'z; ‘

,Qj.ease ncknowledge raceipt.

- o

: 7/ . T

: -ﬂigm ‘.:(’ ’r
( BVA M.Ro HYNNIEWTA ) - -

DEPUTY COLLECTOR (P&v) *f
CUSTO

. BXCISi. g3
! CONOQII(34)5/MT‘I/92/ . q . aﬂsz“L - Ti
Copy with a copy. of mw superintendent Group 'B'
- 8s on 01-01-94¢ forvarded~e€s :-

il
\ 1. shri K. Majhi, Under Secretary, Ad-II ), Central Board of ! .
LExclge & Cugtaing, North Block, New Delhi. -

e ALL Superintepdents of. qus. Office. Shillong.

ta-qr. 'Gx:oup g1
Cantral Exci,ae g

~ ¥ \‘('*

e
‘4

~

. ‘\;& \.‘,‘“ ..

1o

Officars* Jsssociatio_n, Customs and -
#hdllong, | S
e N

f A - . . .4\4"“

~VA .4.u. HYNNIRVITA )

Chia ol . . DLPUTY COLLLCTOR (Pav.) — .°.:

SR | " CUSTOMS AL cr.ﬂ'r.g@ qu.IngLq“

’J] haeexline :;

.

Tl
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SENIORITY LIST OF SUPERINTENDENT AS 8N 01.01.34.

Ksms 2 Educstisnal euslificatien

. SUL | DatsefBirth | DstsofRppit. | Dataol Dats of | Date of Appit. as | Whether - Remaris
i : . |ingevt confirmetienin | jsiningas Supdt.le.date |DR/PB -
3 savics Scetservics | Inspecter - | sfissues! les -
| ' | premstien ingpsctsr .
! s/she srder L
e | R 02 03 04 | 05 06 07 08 09
i 9 | Beiarom Dcs, (SC) Mciric 01.07.40 10.10.60 |- 24.10.86 04.08.72 221183 PRI
i 2 | Suchenath Temuli, Mairnic 7 01.02.37 25.05.56 28.05.86 02.08.72 25.04.84 PR
i @& | Bimdlyoti Kenuning, 3.A. 26.04.36 23.04.56 06.06.86 08.12.71 25.04.84 PR !
| @ | C.R Deb, LA 31.03.36 14.05.56. 06.06.86 20.12.56 25.04.84 . PR |
t G | L.C. Dey, Mcitic 01.10.35 14.05.56 06.06.86 02.08.72 25.04.84° PR | refired
i O | B.3.Purkaycsthg, Mcric 01.02.35 21.05.56 12.07.86 02.08.72 11.06.84 PR | Refired
t @, | M. Brchma, {ST) Mc'ric 01.03.38 14.10.58 11.11.86 02.08.72 22.10.84 PR |
I & |S. Sukiebaidva.(SC) Matric 01.02.35 . 140756 | 29.11.86 05.08.72 27.10.84 PR | Refired
i & | D.R. Des, B.Com. 08.03.38 26.05.59 | 05.08.87 24,04.73 31.07.85 PR |
{ X | D.N.Chakrcsorty, Mcinc 01.04.37 140856 | 28.08.87 01.07.72 31.07.85 PR |
I 17 | S.C.Dey, B.A. 01.03.36 16.05.36 | 28.08.87 26.07.73 31.07.85 DR |
2 | DX Mczumcar, LA, 01.07.37 26.09.26 | 28.08.87 01.08.72 31.07.85 PR |
I X IN.G.Guha RA. 01.03.36 05.10.56 | 28.08.87 02.08.72 31.07.85 PR |
| % | J.K Purkaycsing, Mciic 01.11.386 05.10.56 | 28.08.87 ° 03.08.72 31.07.85 PR |
3 | P.X Des, B.A 31.03.37 11.04.39 | 120987 01.08.73 31.07.85 PR i
i % | S..Roy, Mcric 01.05.37 15.12.86 | 12.09.87 02.08.72 31.07..85 PR !
i 7. | RN.Sonowdc!, i$T) Mcirc 01.03.39 30.1261 | 01.04.81 02.08.72 26.08.85 PR |
X | WoHL War, (ST) Madric 01.05.41 14.08.62 | 11.07.81 03.08.72 04.09.85 PR |
t .7 | S.Suncie, (ST) Mairic 01.03.41 30.10.62 | 01.0282 03.08.72 25.11.85 PR . ¢
P2 | T. =ezerka, (SC) Mcic 01.01.39 1201.60 | 31.1281 23.01.74 19.12.85 PR
2 | KL Dher, Mciiic 01.11.38 17.04.587 | 06.06.84 02.03.72 10.04.86 PR
Z | 5.C. Dhar, Mciric 01.01.38 01.03.38 | 06.06.84 02.08.72 10.04.86 PR

eyl

AT r e LTI,




. WA |
-0l 02 03 04 05 08 07 - 1 o8 |- 09
91 | Inc=gjit Guha, 8.Sc. 07.05.56 27.57.76 01.10.78 126.07.76] 320889 | --DR- |
" 973 | A. Hore, B.Com. 31.07.53 23.57.76 01.10.78 12307.76] - 32.0889 ¢ "pR I’
. $%5 1’s.C. Adhikod, B.Com. - 08.05.40 23.10.60 01.12.78 12407.75] 21.10.89 | 0? | -
94 | A Dasgupta, BSc. - " 12.01.55 24.07.76 01.12.78 12607761 211089 | DR |
¢5 | B.B. Adhikari, B.Com. 221153 G7.0674 |  20.05.79 12607.76] 21.1089 -1 -PR |~
96 | P.K Das, No.1,B.Sc. 01.0355. . 027376 | 200579 1020276] 21.10.89 1 Dp- |-
. 97 | RK Goswami, B.Com. 07.04.54 23.07.76 28.05.79 |2307.76| 150690 | DZ-- |
.+ 98 |B.R.Deb, B.Sc. 23.03.52 24.07.76 28.05.79 12407.76] 150690 i D2 |
- 99 | G.C.Paul, B.A 01.01.47 : 12537} 18.05.79 . 130.07.76] 150690 | P2 |
. 100_| N. Bhattachajee, Mgiric.. 15£3.51 ¢ 040171 20.05.79 [17.11.76] 150690 - | PR |
: 101 | Agnu Ram Das, (SC). Mairic 01.10:43 : 25.01.85 13.12.80 [121278| 150690 | PR |
t°1¢2 | Subodh Dhar, (SC), B.Com. 27.06.54 | 17.%.77 131280 [17.09.77] 15.0690 | -DR |
{ 1C3 | C. Ngamiai, (ST). B.A. 28.02.50 i (2.23.76 131280 [0208.76] 150690 | DR |
i 104 .| Dhangshi Ram Boro (S1), Matric 01.0244 | 2501.65 131280 |25.11.781  15.0690- | P2
i 1C5 | Rama Kanta Das, (SC), B.A. 01.0i.54 : 09.10.75 13.12.80 [03.10.78] 150690 | DR -
‘105 | AK Shama. B.Sc. 2101.54 | 29.07.76 28.05.79 |29.07.76] 14.0890 | DR |
© 107 | Hemen Goaoi, B.Sc. 0101.55 | 240776 28.05.79 |2407.76] 140890 | DR |
. 183 | A.B. Dutiq, BSc. 01.07.55 i 21.07.76 2805.79 |21.07.76] 1408%0 | DR |
i 109 | R.K Bhatiacharee, P.U. 01.04.44 : 19.01.65 28.05.79 129.10.76] 140890 | FR |
' 110 | S.K. Bose, B.A. 040854 i 30.07.76 28.05.79 [30.07.76] 251050 | DR |
+ 111 | D.K. Nath, BA. 110752 ¢ 020876 | 28.0579 |020876| 071290 | DR |
112 | S. Benik, Mctric 01.C241 i 01.11.8] 28.05.79 [19.01.76] 071290 | PR |
- 133 |S. Paul, B.Sc. 020444 | 2007.76 28.05.79 |29.07.76] 21.0291 | DR |
1i4 | KC. Mohan, B.A. 20.09.53 : 31.07.76 23.05.79 |31.07.761 220491 i DR |
" 115 | A.V. Duhg, (ST). B.A. 01.0351 i 130975 31.10.77 [1309.75] 280691 | DR- |
. 115 | C.M. Chakreboriy, B.Sc. 26.12.51 . 240776 28.05.79 |2407.76| 28.06.91 | 2
‘117 | 1.8. Sarkar, B.Sc. - 02.65.55 27.07.76 28.05.79 |27.07.76] 280691 | DR |
113 | H.R.Sahg, B.A. 16.03.51 13.07.76 28.05.79 |13.07.761 280691 | DX |
‘113 | N.K Chakraborty, B.Com. 01.03.44 01.03.62 28.05.79 10208.76] 28.0691 i FX |
i 120 | P.C. Kar, Mairic 14.05.45 23.01.65 28.05.79 [15.11.76] 28.0691 | FR | _
- 121 | 'S. Bhowmick, B.A. 23.01.54 2£07.76 2805.79 [2607.76] 28.0691 | DX |
122 | Md. Khurshed Ahmed. B.A. 01.03.52 : 30.07.76 2806.79 |3007.76] ©8.0891 | DX |
| 123 | P.X. Das, No.2, B.Sc. 010348 i 020274 2305.79 |1307.76| 01.1091 | PR |
{ 124' | G.K. Sharma Boral, HS.LC. 09.01.48 « 15.02.72 29.10.76] 011091 | PR |
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125 | P. Bhattacharjee, 3.5¢. 01.02.52 29.07.76 280C5.79 129.07.761 01.109%1 .| DOR. | Exoired
W6 | M. Marboniang, (ST). B.Com. 24.02.54 30.09.78 13.12.80 13009781 01.10.91- | -“DR.
{127 | Aoalak Das, (SC), 3.A. ‘ 20.02.53 17.11.75 13.12.80 122.09.78] 0L.1091 | PR-
128 | Romprasad Das, iSC), Mairic 01.10.41 21.01.65 13.12.80 [122.11.781 04.12.91 . PR
129 | P.Shama, 8.5¢c. ] " 01.09.56 '29.07.74 28.05.79 120.07.76] 20.12.91. - DR |
130 [ U.C.Das, MA. - 19.12.53 2%.07.76 28.05.79 129.07.76| 040292 | - DR .|
131 | Biman Dhar, B.Sc. - - 27.10.53 .| 31.07.76 280579 131.07.76] 040292 | . OR |
i32 | B. Paul, B.Com. 23.01.53 28.07.75 28.05.79 10208761 250692 | DR I
i33 | PB.Nag, B.A, 25.10.52 26.07.76 28.05.79 .126.07.76] 25.06.92 . DR |
[ 134 [S.C.Bhawal, B.A. 10.01.39 | - 12.04.61 '28.05.79 130.10.761 25.06.92 - PRI
“135 | D.X. Majumdar, BSc. 210151 | 270177 | 280579 127.01.77| 25.0692 -| OR
136 | AK Dutig, B.Sc. ‘ 01.02.53 27.01.77 28.05.79 127.01.771 25.06.92 DR |-
137 | D.C. Biswas, Mairic 01.03.39 13.02.62 28.03.79 13010761 25.06.92 PR |
138 | N.L. Roy, B.A. 01.09.45 20.01.65 01.06.79 128.01.771 22.09.92 PR |
139 | P.K Singha Chouchury, B.Sc. 01.0251 | 20.01.77 01.06.79 128.01.77| 22.09.92 DR |
140 | 1. Halim, B.Sc. 07.03.57 27.01.77 01.06.79 127.01.771 2209.92 DR |
141 | N.C. Das, Matric 31.12.42 29.05.62 01.06.79 12910761 22.09.92 PR |
142 | T.Kar, B.A. 01.11.53 29.01.77 01.01.80 129.01.77] 23.11.92 DR |
143 | Chandi Das Baigva(SC) B.Sz. 20.11.45 30.09.78 13.12.80 130.09.78| 30.11.92 DR+
144 | JR.H. Diengdoh, {ST), BSc.LL3 28.02.50 04.10.78 13.12.80 104.10.78] 30.11.92 DR |
145 | Pranab Kumar Baua, (SC) 23c. 05.09.83 03.10.78 13.12.80 - 103.10.78 02.12.92 DR |
146 .| R.Lalngurauvag, (ST) B.A. 01.03.47 03.10.78 13.12.80 | 03.10.78 02.12.92 DR |
147 | Abhiram Das, (SC), Mciric 01.02.40 25.07.64 10.09.81 | 20.02.79 04.01.93 PR |
148 | N.X. Nath, B.Sc. 17.01.51 19.09.77 01.01.80 | 19.09.77-| 04.01.93 DR |
129 | MK Bose, B.Sc. | 17.0.51 19.07.77 241180 1190777 | 15.03.93 DR !
130 | AK Choudnury, 2.A. | 01.06.53 19.09.77 13.12.80 | 19.09.77 15.03.93 DR
| 151 | Kisholoy Dcs, B.A. | 19.03.55 04.10.78 12.12.80 | 04.10.78 15.03.93 DR !
152 | Utpal K1. Das, (ST). B.A. | 01.12.52 30.10.78 131280 | 30.10.78 | 15.03.93 DR
133 | Jagadish Ch. Das, No.1 B.A |  23.06.52 21.07.74 13.12.80 | 20.11.78 15.06.93 PR !
154 | Md. Joynul Abedin, B.Sc. 28.09.53 04.10.78 13.12.81 | 02.01.79 15.06.93 DR !
135 | A. Bhattccharje=, B.Sc. 01.03.56 25.09.78 13.12.80 | 25.09.78 |  15.06.93 DR |
156 | A. Chatiefjee, B.Sc. 01.04.56 04.10.78 13.12.80 | 04.10.78 15.06.93 DR
157 | P.Sikdar, B.Sc. 24.04.5 12.10.78 13.10.80 | 12.10.78 15.06.93 DR |
158 | K.C.Sarkar, Mairic 05.07.46 25.01.65 13.12.80 | 27.11.78 15.06.93 PR |
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J)ﬁe’sv | B.K. Banerjee, B.Sc. | 26.02.56- 30.09.78 13.12.80 | 30.07.78 |.. 15.06.93 D2 | -
[ 160 | S. Shama, M.Sc. | 31.03.52 25.11.78 13.12.80_ | 25.11.78 |~ 150693 | . CR.- |
161 | P.K. Deb, B.Com. |  26.01.54 12.06.74 131280 | 24.11.78 | 150893 | FR |
162 | Sashidhar Pegu, (ST). B.A.- | 01.09.48 04.10.78 131280 | 04.1C78 | . 150693 | O |
163 | Dhirendra Nath Borg, (ST}, BSc. | 01.05.48 04.10.78 13.12.80 | 04.1£.78 15.0693 | CR 1
164 | Biren Ch. Pdtir, (ST). B.A. | 01.12.53 | 21.01.76 13.1280 1 03.1278 | 150693 | P2 |
165 | Alexander Lywait, (ST}, B.Sc. | 01.02.56 29.09.78 | 131280 | 29.05.78 15,0693 | DR | -
. [165 | R.C. Dey, Matric ) | 01.09.48 | 28.02.73 30.03.8] | 28.03.79 150693 | F2 1|
167 | KK Taneja, M.Sc. | 0%.01.55 08.03.79 01.04.81 | 08.C379 150693 .. DR | -
| 168 | K.C. Gogoi, B.A. | 01.03.45 ~3.01.65 |. 020481 | 301178 | 150693 | FR |
169 | Rupnath Pegu,(ST). B.A.. | 01.05.51 03.10.78 | 020481 10310781 150693 1 DR |
170 | Kalparam Kachar, {ST), Mciric | 02.08.47 01.02.65 10.09.81 10.05.79 150693 |~ FR._|
{ 171 | Nani Gooal Sen, (SC). B.A. | 28.08.48 28.10.70 01.10.81 | 26.1€.30 150693 | FR ‘|
{172 | swapan Kr. Roy, (SC), B.A. | 160351 | 10.11.80 01.10.81 | 10.11.80 150693 | DR |
| 173 | Debendra Ch. Das,(SC), B.A. | 01.07.45 25.01.65 | 01.0882 | 20.11.78 150693 | PR |
{ 174 | Chalou Hauzel,(ST), B.A. | 01.03.54 06.03.80 01.12.82 | 04.03.30 150693 | DR |
| 175 | Arun Kr. Dattq, B.A. | 27.03.54 27.01.77 01.01.80 | 27.01.77 08.1093 | DR |
| 176 | Samindra Nath, B.A. | 01.11.44 25.01.65 10.09.81 1070579 1 081093 | PR |
[ 177 | D. Chaitopadhyay, M.A. |  01.03.55 25.04.79 10.09.81 | 250479 | 08,1093 | DR |
| 178 | Gopal Ch. Paul, Mdiric | 01.04.46 23.01.65 10.09.81 | 190579 | 081093 | PR |
| 179 | R.C. Dcs, Matric | 01.07.44 23.01.65 01081 | 24178 081093 | PR |
| 180 | S.R. Choudhury, B.A. | 21.04.39 03.02.79 017081 |03Cz79 | 081053 | DR |
1
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Dated := .

P < har 1935

Ak RY t
D PPTIA
The Assistant Collac r of Central Excises o
L ;C.'Qntral Excise division{iLL)

—

The Assistant Collector of Customs(Preventive),'

Cqstoms(Preventive) division (;.11)

subject ;- seniority List of superintendent
. . Group 'B' as on 01-04-~1995 of shilion™
collectorate - Circulation of -~
- Please f£ind enclosed herewith the seniority List
in the grade of superintendent Group 13V of this Collectorate ™35
on 01-04-95.- The list may please be c;rculated,amongsf’a’n '
officers concernged. They may be informed that ommission -and or

factual error(s), if any, should be p
iled by the Offficer,

notice,ofAthis[immediately.,The objection(s) £ '
if any. alongwith’your comments thereon should be forwarded to this
Office within }O(ten):days from the date .of receipte. _ :
: Please ackno.:ledge receipte ’ .
. Enclo i~ Ag above . ‘ : ) éb{# o 1
o ( EV: MeRe HYNNIEWTA |) . t{
A DEPUTY COLLECTOR (P&v ‘.s;.“'-;
P : CUSTOIMS _AND CENzgéL”SKCIsﬁ_;_QuILuOG.‘
. - S . . . . —— g . R '. -‘_ \ Q _.':" z,
C.No.II(34)5/81~1/92/ @ ?71’1’ _ : ' D'i'&_d“t.‘-‘-’- N DR
COpy‘alongwith ac 5f the seniority List of‘superint.iq;
Group 'B! as on 01-04- forwarded to 3= S : if
i. "shriﬁDharémVir Gupta. Deputy secretarye section'ad.*”
central Board of Excise & Customs, North Block, New Delhi-14\
2¢° All supegintgnd?nﬁs of Hqrs. Office, shillong. o
3. . The Sec:etafy)'erdup ;1 superintendentsf‘Asspciatﬁbééﬁ
© Customs and Central Exclse, shillonge. S jﬁ!
4. . ‘The additional Collector of Customs (Breventive) ¢ 'ff}ﬁ
- of the additional collector of Customs (Preventi= s Af
Checkon Road, Opposite Palace Gate., .Imphal~1%" :
S5e + The P.A; to Collector of'Customs(Prevégtiye),s‘
Z:(L}%wm J,\,q' } ‘
_— . . ( EVA 'MAR. HYyNIE
/ / o 'LEPUTY COLLECTO]LS(. b
voe_a.b- ok kK : o

ointed out and brought to the -

————
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) ' SEXIORITY LIST OF SUPERINTEMBERT 23 O 01.04.85.
'49’). Kes & bducational Qualification | DateofBirth | DatsstApptt. | Dateof Date sl - Date sf AoptL as | Whetbsr | Bemaris -
| | (n€et.  lconfimatisnin |loiningss | SupdLle.date | BMPR |
- service GovL servics imtpecter | oflssne of g
premstisn Inspactsr
| 8/8&n ' | order. .
| g | 02 | 03 ~ 04 t 05 | 0§ - 07 . | 08 09 -
| O lgz=cm D, {SC) Mc‘nc | -C107.40- i 10.0.60 - | 241055 | 04.08.72 221183 | PR o
@ ID.5 Dzs, 3.2 [ L3.38 ! 260559 | 050857 | 24.04.73 310785 | PR
G |S.5 =oy, M':'nc | _Ci.837 i 151256 | 120987 | 020872 31.07.85 | PR
G | R, Scriowz!, (ST) Mcinic | _OC1.C23% i 301261 | 01.068 02.08.72 260885 | PR
G W, Wea!'ST) Mctric - | _01.C3.41 i 140862 | 11.0781 03.08.72 040985 | PR .
G |S.3.ngte, IST) Matric | CL.C341 | 30.10.62 01.0282 03.08.72 25.1185 | PR
O KK Shea, Moiic | . 0i.11.38 1 17.04.57 06.06.84 | 02.08.72 100486 . | PR
G |S.C.2he, Hciric | Cl1.01.38 | 01.0358 | 06068+ 02.08.72 10.0486 | PR
G |D.>Fe Chcudhury, Mctric | C2C3.39 | 07.03.58 | 06.0634 02.08.72 10.0486 | PR
13 |1 2z<cicd. ! | C1.03.38 ! 130359 | 060684 02.08.72 10.04.86 | PR
| K2 D2b, m—nc | C1.10.39 : 14.10.58 06.06.54 02.08.72 100486 | PR
| 2 | AZ. 3enSr=ma, Mainc | ClC339 ! 1510.58 | 060624 03.08.72 10.04.86 | PR
B NE. :~q=w B.A. | CS01.38 : 020559 | 100655 02.08.72 290486 . | DR
4 |R 4= M | 280237 i 050559 | 29.01.7% 14.08.72 210586 | PR
1 | B.C.:ncHcsharee, Mairic | Cl.i.38 080559 | 29.01.7% 04.08.72 05.06.86 | PR
15 | D.2. ich, acinic | 01.11.38 11.05.59 |  29.01.7% 14.08.72 03.0786 | PR
A iJ.N.::”"/ ST} Matric | C1.07.3 07.08.64 | 01.0222 02.08.72 100986 | PR
3 | D. £=chery, '5T) Matric | 10440 10.08.62 01.09.83 02.08.72 300986 | PR
B | V.Z-zson. $7) BA. | 01.0%.4] 01.02.62 01.09.53 102.08.72 17.11.86 | PR
_ 3 |N.:E Zen lzTc | C1.i.40 04.01.40 | 29.01.7% 02.08.72 17.11.86 | PR
|2 |F.I.2sicn, ST) BLA. | CR0247 05.08.71 | 01.1253 19.09.75 05.01.87 | PR
|2 | S 7.3, Poich, (ST)BA | ©1.07.41 07.08.62 | 14.1277 11.08.75 0501.87 | PR
2 |l.zz=chcr  Adtric | 01.04.37 11.01.60 |  29.01.75 03.08.72 240487 . | PR
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5 ASK Das, 1SC) BA 020253 | 220177 28.05.79 28.01.77 1 02.0289 DR}
59 ! H.Suklabaidya, (SC) B.A. 09.0346 | 24.03.72 01.08.79 260776 1 020285 | PR |
60 | Smt. M. Swer, (ST} LA.. 310339 | C4.08.42 2311.80 | 221173 | 020389 . | PR |
61 | G.C.Sarkar {SC) I.A. 221139 | 150145 | 724.11.80 23.11.78-1 . 020389 |- PR |
62_|-R.K Laskar,{SC) Matric 011038 | 300457 | 241275 | 241273 | 03.05.89 | PR 1| __
63 | Biswgjit Sarkar, 8S¢c. 011155 | . C203.76 01.04.78 020876 | 030589 | DR |
64 |S.K Chakraborly, B.A. - 031252 | 2407.76 01.06.78 240776 | 03.05.89 — | DR
65 |S.P. Chakraborty, B.A. _05.0850 | 20.03.72 01.07.78 2807.76 | 03.05.89 PR
66 -1 PS. Purkayastha No. 1, BSz. 14.07.33 | C208.76 01.08.78 .| 02.08.7% |.  03.05.89 DR
67 | Ranijit Kr. Dutta No. 1, BSc. 10.03.51 2207.76 | 01.09.78 |.26.07.76 | 07.06.69 ._DR
68 | Indrgjit Guhg, BSc<. 07.05.56 | 27.07.76 01.10.78 | 26.07.7% |  30.08.89 DR
69 | A Hore, B.Com. 31.07.53 | 23.07.76 01.10.78 23.07.76 | 30.08.89 DR
70_1S.C. Adhikari, B.Com. 080540 | 25.10.60 01.12.78 | 24.07.75 | 21.10.89 DR
71 _| A Dasgupta, BSc. | 120155 | 2407.76 01.12.78 26.07.76 21.10.89 DR
72 | B.B. Adhikari, B.Com. 221153 | 07.06.74 20.05.79 26.07.76 21.10.89 DR
73 | P.K Das, No. 1,BSc. 01.03.55. | C2.08.76 20.05.79 020876 | 21.10.89 DR
74 | RK Goswami, 8.Com. 07.05.54 | 23.07.76 28.05.79 23.07.76 | 15.06.90 DR
75 1BR. Deb,BSc. 28.08.52 | 2407.76 28.05.79 24.07.76 | 15.06.90 DR
76 _1G.C.Paul, B.A. 01.01.47 12.08.71 18.05.79 | 30.07.76 | 15.056.90 PR
77 _i N. Bhattacharies, Matric [ 150551 | ©201.71 20.05.79 170176 | 15.06.90 PR__ |
78 | Agnu Ram Das, ISC), Mciric | _01.1043 | 2301.45 13.12.80 121278 | 15.06.90 PR |
79 _1Subodh Dhar, {SC), B.Com. 27.04.54 17.09.77 13.12.80 17.09.77 | 15.04.90 DR |
80 | C. Naamlai, (ST), 3.A. 280250 | C208.76 13.12.80 020875 | 15.06.90 DR |
i 81. | Dhangshi Ram Boro (ST), Matic | 01.0244 | 2301.65 13.12.80 251178 | 15.06.90 PRI
{ 82 | RamaKania Dcs, (SC), B.A. 01.01.54 | C5.10.75 13.12.80 03.10.78 | 15.06.90 DR__|
| 83 | AK Shamg, B.S<. 21.01.54 | 28.07.76 28.05.79 2.07.76 | 14.08.90 DR___|
| 84 |Hemen Gogoi, 8.5¢c. 01.01.35 | 2:07.7% '28.05.79 24.07.7%5 | 14.08.90 DR |
- 85 |AB.Duttg, BSc. 01.07.55 21.07.76 28.05.79 21.07.74 | 14.08.90° DR
| 86 |RK Bhattacharze, P.U. 01.04.44 15.01.65 28.05.79 2.1075 | 14.08.50 PR
| _87 |S.K Bose, B.A. 04.0854 | 30.07.76 28.05.79 30.07.76 | 25.10.90 DR
| 88 |D.K Nath, B.A. 11.07.52 | ©208.7% 28.05.79 020876 | . 07:12.90 DR
|_89 [S:Banik, Matric 01.02.4] 01.11.6 28.05.79 19.11.76 | 07.12.90 PR
| 90 |S.Paul, B.Sc. 02.04.44 25.07.76 28.05.79 200776 | 21.02.9] DR
| 91 |'¥C.Mohan, BA. 20.09.53 | 31.07.76 23.05.79 31.07.76 | "~ 22.04.9] DR
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. 92/ A.V. Duhaq, (ST). 8.A. 016851 | 13.09.75 31.10.77 . | 13.08.75 28.0651 | DR- '
9% | C.M. Chakrabzry, B.Sc. 261251 | 2407.76 28.05.79 | 2607.76 | "~ 2304351. 1 DR -

94 |718.Sckar, B.Sc: 02325 | 27.07.76 28.05.79 | 27.07.76 230497 . DR
| 95 |H.R.Scha, R.A. , ] 160231 | 12.07.76 28.05.79 | 13.07.76 - 22.0891 '+ DR
| 96 | N.K Chakrebory, B.Com. | 010324 | 051.03.62 280579 | 0202.76 230891 i PR-
| 97 |P.C.Kar, Mairic | 14.0245 1 25.01.65 28.05.79 | 15.11.76 23.04%1 1 - PR
| 98 !S.Bhowmick, B.A. | 230354 | 2%07.76 28.05.79 | 260776 | 280891 ! DR
| 99 | Md. Khurshed Ahnmed, B.A. | 01.C332 | 32.07.76 280679 | 300776 | 0380391 | DR

100 | P.K Das, No.2, £ S¢. | 01.C3.23 | 540274 23.05.79 - | 13.07.76 01.1091 " 't PR

101 _| G Shama Beral, HS.L.C. | 09.C:.43 | 150272 230579 | 29.10.76 | 01.1051 { PR -
102 |P. Bhatiacharee, B.Sc. | 01.252 | 25.07.76 . 28.05.79 | 29.07.76 01.1051 i DR Expired
103 -| M. Marbanianz, {ST), B.Com. | 240234 | 30.09.78 13.12.80 30.09.78 01.1091 -] DR
104 | Apalak Das, (SC), B.A. | 200233 | i7.1.75 13.12.80 122.00.78 01.1I0%1 | PR

105 | Romprasad Dcs, (SC), Mainc | 01.1C41 | 21.01.65 13.12.80 22.11.78 04.12.91 {. PR

106 | P. Shama, B.Sc. | 01.0535 | 20.07.76 280579 | 29.07.76 201291 | DR

107 1 U.C.Das, M.A. | 0191233 | 20.07.76 28.05.79 | 29.07.76 040292 | DR

108 | Biman Dhar, BSz. 27.10.33. | 31.07.76 28.05.79 | 31.07.76 040292 | - DR

109 ! B.Paul, B.Com. | 230133 | 23.07.75 280579 | 020876 | 250852 | DR

110 | P.B.Nag, B.A, | 250032 | 2%.07.76 28.05.79 | 26.07.76 2504652 | ~ DR
| 111 1S.C.Bhawdl, B.A | 100:39% | 1204.6] 28.05.79 | 30.10.76 250652 | PR
| 112 | D.K Maiumdg., 3.Sc. | 21.0:31 | 27.01.77 28.05.79 | 27.01.77 250852 | DR

113 | AK Dutta, B.Sc. | 010233 | 27.01.77 28.05.79 | 27.01.77 250452 | DR

114 | D.C. Biswes, McTic | 01.C33% | 130242 28:03.79 | 30.10.76 250882 i PR

115 | N.L. Roy, B.A. | 01.05.45 | 2201.45 01.06.79 | 28.01.77 20982 1 PR
| 116 | P.K Singha Choudhury, B.Sc. | 01.0231 | 23.01.77 01.06.79 | 28.01.77 20552 i DR

117 | 1. Halim, B.Sc. | 070337 | 27.01.77 01.06.79 | 27.01.77 2209582 i DR
118 | N.C. Das, Mairic | 311242 i 25.05.62 01.06.79 | 29.0.76 20952 1 PR

119 |T.Kar, B.A. 01.1:.33 | 25.01.77 01.01.80 | 29.01.77 231162 | DR

120 | ChandiDas BGgya(SC) B.Sc. 201145 | 3X2.09.78 13.1280 | 30.00.78 0112 | DR
-12L | J.R.H. Dienador. (ST), B.Sc.LLB 280230 | 04.0.78 131280 | 04.10.78 301152 | DR

122 | Pranab Kumar 3arug, (SC) B.Sc. 05.05.33 | 03.10.78 131280 | 03.10.78 021262 | DR

- 323 | R.Lalngurauva, :ST) B.A. 01.0347 | (3.10.78 13.1280 | 03.10.78 021292 | DR

124 | Abhiram Das, {SC), Matric 01.0240 | 25.07.64 10.09.81 .. | 20.02.79 04.0183 | PR

125 | N.K. Nath, B.Sc. 17.0:.51 | 19.09.77 01.01.80 19.00.77 04013 | DR
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QFFICE OF THE COMAISSIONER OF CENTRAL EXCISE : SHILLONG

C.NOMBASIELY92/ . §5 .5 = ( (- Dated:-
&0\;/113—/5/\{“).0/

To ) _

The Assistant Commissioner,

Central Excise Division,

The Deputy/Asssistant Commissioner,
Customs Division,

The Branch-in-Chargo,
Branch of Hagrs.Office.

Shillong.

- Subjact:- Determination of Seniority of Group's' Superintendents of Ceniral Excise &
Customs Commissionerate , Shillong :
i _

Consequent upon the implementation of the Judgeme'nt:datéd 05.02.95 ol the Hon'ble
CAI Guwahaliin 0.ANo0.241/91 and the Board's approval to this effect COmmUniccteq vide
F.N0.A.23018/3/97-Ad.IB dated 17.11.97, the Seniority of the Superintendents for the ‘years
1987 o 1998 have been te-fixed as per the recommendation of the Review DPC held in this
regard. o SO ‘

-2 The integrated Seniority List of such Superintendents has océordingly been _drown.

3. The dates of indicated vide Column 7 against the names of each of these officers is
their 'date of assumption of charge' in the grade ofiSUpeliqiende__inf.

Further, consequent to this revision, the officers who lose in their du?es of ossumpﬁon of

‘charge with ragard to thelr actual dale of joining In the grade of Superiniendent {i.e.

previous date of joining), the service putin by such officers will be tieated as service putinon
adhoc basis. ’ : : ' ' -

4. ~ The payintespect of the officers should be fixed under F.R. 27 at the stage it would
have ieached had they been promoted to the grade of Superintendent as per the dates of
assumption of charge assigned herein. They will not bé‘ entitled to any airears of pay for the
period preceding the actual date of promotion. : L '

5. It is requested that this integrated Seniority List of Superintendent Group 'B' may be
circulated amongst all the conceined officers immediately. The' officers may be advised to
immediately file objections, if any, against the assignment of Seniority as well as factual
mistakes noticed, to this office and in any case not later than April 15, 2001. -

Enclo : As abovae,

P (. HAMAR)Y
Lo ADDITIONAL COMMISSIONER (P& V)
B , ' CUSTOMS & CENTRAL EXCISE

: R.t.Q.
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C.No. li(34)5/ET.1/92/ /2 /; /0 /) -4

S ) o '
/5 : Dated:

el §

Ao

Coby forwarded for information & necessary action to:- .

. -Smt. Charusheela Sohoni, Joint Secretary (Admn.), Central Board of Excise & Customs.

North Block, New Delhi - 02. { Attention :- The Under Secretary, Ad.ll B, Central Board of
Excise &8 Customs, New Delhi). Ministry's letter F.No. A- -23018/3/97-Ad.i B doied 17.11.97
may plecse be referred to.

. The Additional Commissioner (Toch) Cential Excise qus thce Shillong.-

. TheP.A.fo Commuss:onor (Appeals), Customs & Centrol Excise, Guwohoﬂ/Commlsslonel

of Customs NER Shillong.

. The Deputy/Assistant Commissioner, Central Excise/Customs ﬂi@)avlmafnh"

Division. Copy meant for the conceined officer(s) is/are enclosed for délivery.

. Shii/smt. _Ay Mo Bt by Superintendent for compliance.
. All concerned Supetrintendents on deputation. - - . . o :
. The ACAO (Accﬂs.)/Confdl. Branch of Cential Excise Hats. Office, Shmong.;‘.. .

. The Geneml Secretary, Group 'B' Supeunfendenis Assoclahon, Customs & Centml

Excnse, Shillong.

. Guard File.

. . . . ‘;\' .
_ (B.THAMAR)
_ ADDITIONAL COMMISSIONER (PLV)
__CUSTOMS & CENTRAL EXCISE
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INTEGRATED SEMIORITY LIST OF SUPERINTENDENT AS PER CAT'S JUDGEMEH

T DATED 05.09.95 IN O.A. NO. 241/91.

| s@ﬂ Name & £ducgtionc! Qualification Date of Date of Date of | Daile of Date } Whether. | Remarics
bW P : ' Rirth 1 Appett. in- confirmation | joining as | /Deemed D2/PR
; i Govt. in Gowvt. Inspecior | date of as
i service service assumplion | Inspector
! . $/Shri ' of charge.
i 01 | : . 02 | 03 04 C5 04 07 08 09
Z .. 0i. ! Sachindra Kr. Paul, Matric 01.11.41 01.11.61 29.01.76 02.08.72 - 24.04.87 - PR | Expired
'~ 02. i Chirobimal Das, Matric Ci.10.37 -1 0201.57 29.01.76 02.08.72 24.04.87 PR | Retirted
£ 703 | Taresh Ch. Debnaih, Moific 28.07.35 | . 29.01.56 29.01.76 04.08.72 24.04.87 PR__ | - Retired
i 04. | N. Bhattachaijee, B.A. 01.07.42 07.10.63 29.01.76 01.08.72 24.04.87. - PR | 'Promoted as AC
{05 | MK Chakraborly, LA.. 01.03.40 23.11.60 29.01.76 02.08.72 24.04.87 _PR | Promoted cs AC
/’;' Gé. . Probir X1, Bol, Mairic i C£..05.3% ' 18.07.55 29.01.76 ¢2.08.72 24.045.87 ! PR | Reiired
£ L._C7.  Dhirendra Ki. 8hottachciies, idaine |0 .02386 1 07.09¢&] 29.01.76 | 020872 240487 | PR Retired
. 08 ! P.Sharma, Matric | _01.083% | 220543 29.01.76 | 020872 240487 I PR | Retired |
C?. i G.C. Chatierjes, Maiiic 011132 | 300943 07.04.76 02.08.72 24.04.87 . i PR ! Retired '
[ 10, " ML Dey, Matiic | 01.10.42 1 20.07.64 01.07.76 03.08.72 24.0487 | PR | Promoted as AC
(4[ 11. ' PX. Deb, B.A. | C2.01.40 | 01.08.44 01.07.76 - C2.08.72 24.04.87 ! PRI Promoted as AC
{__!2. : Bizha: Ronian Das, Mciric | €1.10.25 | 180457 01.02.77 | 020872 240487 : PR ! " Retired |
i 13 LalitKe Hazaria, Matric | 01.0335 | 12301.¢0 02.02.72 | 040872 24.04.87 PR | Retired I
. 13 AC.Rorq {ST) Mainic Ci.1241 i 120342 01.11.83 - $2.08.72 24.04.87 i PR { Promoted as AC
-1 15 *BK.Roy, BSc. 2:10.51 1 120572 12.06.77 29.09.75 24.04.87 - DR ~ | Promoted as AC
P16, i N.Kar, B.Com. i 01.01.51 | 220770 01.02.77 29.09.75 240487 | DR | Promoted as AC
Lol = 17. i Ms. Anupama Devi, B.A. | 150936 .{ 01.10.55 07.06.77 .1 08.09.75 240487 - | - PR | Retired . -
! 18 i NK.BhaHachcriee, BSc. | "30.11.5) | 200872 “3110.77 | 260975 24.04.87 i~ DR ! Promoted as AC
i_1%2. I D.M.Bcneriee, B.A. 16.08.41 | 011063 |- 01.1 1.77 | 01.1075 24.0487 i PR | Promoted as AC
£ed.= 20, 1 Swarai Kr. Roy. Matric 31.07.33 | 01.12.42 22.09.77 22.09.75 24.0487 i PR - | Relired
21. I RK.Chaokrabory, B.A. | 201051 | 29.01.70 01.12.77 | 2309.75 240487 | DR Promoted as AC
22 | JK Paul, B.Sc. 30.01.50 | 15.1075 01.12.77 I 151075 24.04.87 ! DR Promoted as AC
|_23. ! D.P.Das. B.Sc. 15.02.52 | 250971 31.12.77 22.09.75 240487 | DR " | Promoted as AC
24. ' MK. Chanda, B.A. 01.0550 | 28.10.70 01.02.78 18.09.75 240487 i DR i Promoted as AC
. 25. ! G.Dutla, B.A, . 040950 | 281070 01.02.78 | 18.09.75 240487 | DR | Promoted as AC
{ 26. | K.B. Bhuijel. B.A. 21.01.50 | 25.09.75 01.02.78 - 25.09.75 240487 - DR . | Fromcted as AC |
) Lt - 27. R.C. Suklabaidya. (SC), Matric 01.10.40 | 20.04.81 28.05.79 05.11.76 240487 ! PR Expired .
28. i Ranjit Kr. Baidyg,(SC), B.A. '01.04.49 | 240274 280579 | 2607.7% 240487 i PR- [ Promoted os AC |
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i 01 02 l 03 04 05 04 07 08 09

L/29. | M.C_Hararika, [SC] Mafic . 01.04.46 | 20.01:65 280579 - | 281076 | 240487 | PR : | Promofed os AC
B’fao. ' H. Sukiabaidya. (SC) B.A. 09.03.46 24.03.72 01.08.79 26.07.76 24.04.87 PR Promoted as AC
%131, | Dimbeswar Borah, B.Sc. 01.01.50 01.10.75 01.02.78 | 01.10.75 22.04.88 - DR Promoted as AC
[ 32. | B.R.Det Rov. BSc. | 08.03.53 01.10.75 01.03.78 01.10.75 22.04.88 OR_ | Promoted as AC
i 33. | Nozrul lslam, B.Sc, 01.09.51 23.09.75 01.03.78 23.09.75 22.04.88 DR Promoted as AC
| 34 | AK Pandit, P.U. , ~ 01.03.42 30.07.66 |- 01.02.78 27.09.75 | 220488 PR Promoted as AC
|35, [T1.Nath, 8.5c. ~ 25.12.53 23.09.75 01.03.78 23.09.75 220488 | DR Promoted as AC
36. | Md. A. Husscin, B.Sc. 11.09.51 20.09.75 | 01.03.78 20.09.75 22.04.88 - OR | Promoted as AC
'5576.:—37. D.K. Deb Cheudhury. B.Com. 01.04.39 300372 | -01.02.78 | 13.09.75 220488 |, PR | Expired
| 3S. ! Anjan KantiRoy, P.U. '~ 01.09.45 250165 | 280278 20.10.75 | 2z04.88 PR i Promoted as AC
i739. | Smt. PR, Ghosh, B.A. | 060440 | 241160 | 01.0378 | 290975 22.04.88 PR. I =~ Retired
1 w(: 40. ! Suboch Ch. Deb Naih, Mafric ! _01.0534 |--11.04461 | 01.0378 19.09.75 22.04.88 PR Retired
Y 41 Kshitish Ch. Dgs, B.A. | 04.11.4] 01.07.61 i 01.05.78 250975 | 220488 PR Retired
42, Scmir Ch. Achikary. B.Com., | 18.05.40 251040 ! 01.12.78 24.07.75 | 22048 PR Retired
P 43, | LS. Venchhewng, (ST) 8 A, ! 28.12.51 220776 ¢ 01.04.78 220776 | 220488 | DR | Promcied as AC
{44 | 8iswaiit Sarkar, B.Sc. | _01.11.55 020876 | Cl1.04.78 | 0208.7¢ 220488 | DR i/ '
{45, ! SubirKr. Chckraborty, B A ! 03.12.52 240776 | 010678 | 240774 220488 | DR |:
|_46. [SP. Chckicborly, B.A. i 050850 | 200372 | 010778 | 280774 220488 | DR |3
: 47 [PS. Purkcycstha Mo. 1, B.Sc. | 14.07.53 020876 ;| 01.0878 | 020876 | 220488 | OR !. :
{ 8. | Ascnta Bcrah, 31), BSc. | _01.0546 | 300372 | 280579 | 290776 | 220488 | PR .| Promecled as AC |
|49, !SuicnKr. Das. [SC). BA. | 020253 1| 200177 | 280579 2801.77 | 220483 | ©OR ' Promcted cs AC |
|32 Suboch Dhcr ISCJ. B.Com, |_27.0654 | 170277 : 131280 t 170977 220483 (DR . . — :
Zy. =) S1. LConierence Ngcmici (57), B.A. 28.0250 ! 020876 | 131280 | 020873 i 220488 | DR Z«pired
£:42.52. 1 Gopal Ch. Scrkar, [SC) LA. 22.11.39 160165 | - 24.11.80 23.11.78 | 7220488 | PR Retired
L_53. | Rama Kanta Des; (SCJ, BA. 01.01.54 09.1075 | 131280 03.10.78 . | 220488 | DR s
£eak 54 1 RK. Laskar, (SC). Matric N 01.10.38 30.04.57 24.1275 1 241273 | 29.08.89 PR | Retired
[ 55. | RanjitKr. Dutta Ne. 1, 8.Sc. . 10.0851 | 260776 1 01.09.78 26.07.76 290889 | DR ‘|>» :
{_5é. | Indrcjit Guha. BSc. \ \ 07.05.56 270776 i 01.10.78 27.07.74 290889 | DR - |, i
[ 57. | A Hore, B.Com. 31.07.53 | 230776 | 011078 230776 | 290889 | DR .. !
L 58 ;A Dasgupta. B5c. 1 120155 | 260776 T oli278 2607.76 | 290889 | DR .,
|_5%. iB.B. Adhikari, 3.Com. ! 221153 07.05.74 -1 20057% 2607.76 | 290889 . | DR: .| .
{_0. | Gopendra Ch. Paul, B.A. | _01.01.47 120871 -| 28.0579 3007.76 | 23.0889 | DR .i .
.51 iPK.Das o 1,35c. — 1 01.0355. | 020376 200579 i 0208756 | 250829 | DR - |
| 82. | RK. Goswemi, 8.Com. | _07.06.54 | 23.G7.7% 280579 | 230776 | 290889 | OCR - ..
Ly {7 63. | Bidyut Rn. Deb. B.sc, | 280852 | 24.07.76 |. 280579 | 240776 | 2950849 I DR i Evoired
{_%4. ‘M. Bhattacherice, Matic | 150551 | 0401.71.1 . 200579 171176 | 290389 { PR . |, -
i _95. | AK. Shaimae, 85c. | _21.01.54 | 29.07.76 | 280579 290776 | 290889 | DR, |..
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i 661emen Gogoi. B.Sc. i_01.01.55 | 24.07.76 280579 | 240776 | .29.0889 |. DR - |.-=

! 67" TA.B.DuHg, B.Sc, i _01.07.55 | 21.07.76. 28.05.79 21.07.76 290882 | DR. (¥

68 | RK. Bhattacharjee, P.U. | 01.04.44 19.01.65 28.05.79 2.1076 | 290889 [ pr . | =,

69. iSK. Bose, B.A. i _04.0854 | 30.07.76 28.05.79 30.07.76 220889 | DR . 1. . - .
70. : D.K.Nath, B.A. !-11.07.52 | 02.08.76 280579 | 020876. | 290889 | Dr -l :

1_71. iS.Poul. BSc. | 105.04.54 29.07.76 28.05.79 29.07.76 29.08.89 DR . i~z L
772 ‘S.Banik: Matric | 01.02.4]1 01.11.61 280579 | 19.11.76 29.08€9 | PR Retited .
&“-1 73. i Ms. M. Swer, (ST} LA, | 31.03.39 04.08.62 23.11.80 | 2211.78 | . 29.08.29 PR 1 . Retited
ez 74. | M.Marbaniong. {ST).B.Com. /. | 240254 30.09.78 13.12.80- 30.09.78 290889 | DR - Jib .

275. . | Agnu Ram Das. (SC) Matric "~ -~ | '01.1043 | 2501.65 .|. 131280 3 121278 | 29.08.89 PR .-l:as .

/t=i 76. ! Apalak Das. (SC). B.A. i 200253 -] 1711.75 . 13.1280 "1 220978 | 29.0889 | DR . ':¢
ss«| 77. i Chandi Das Baidya(SC) B.Sc. | 20.11.46 30.09.78 13.12.80 30.09.78 29.088? | DR . 1
4{_78. IK.C.Mohan. B.A. - | 20.09.53 31.07.76 23.05.79 31.0776:1 090890 | DR . |:2
52 |_79. | C.M. Chakraborty, B.Sc. ! 261251 | 26.07.76 28.05.79 26.07.76 090890 ' DR -lsz
.| 80. :1S.Sarker, BSc. . Q2.05.55 27.07.76 28.05.79 | 27.07.76 09.0890 : DR .|
~-{ 8l. :HR.Saha, B.A. i 1¢.02.5] 13.07.76 28.05.79 1 1307.76 090890 ! DR .iio i
i1 B2 "NK.Chgkrabory, B.Com. i 01.03.44 01.03.62 280579 | 020876 | 09.0890 : DR -13/ ]
»vi 83. {S.Bhowmick, B.A. . 22.01.54 26.07.76 28.05.79 260776 | 09.0890 | DR .lz:- o
41 84 i JRH.Diengdoh, (ST), BSCLLB .2 | 28.02.50 | 041078 131280 | 04.10.78 .| 090850 . DR |33 < -
“::. 85 iPranab Kumar Barug, (SC) B.Sc. ! 05.09.53 03.10.78 131280 | 031078 | --09.0890 . DR ..l=., . ]
(86) 'A.V.Duha, (ST). B.A.~ ' z i 01.03.5 13.09.75 31.10.77 ! "12.09.75 20.0691 DR . i % . !

{_87. : Parimal Ch. Kar, Matric i 04.06.45 25.01.45 280579 | 020876 | 200691, ' PR | Expired = |

|_88. ' Md.Khurshed Ahmed, B.A. . 01.03.52 30.07.76 1280679 1 "30.07.76 | 200691 i DR. i:. |
89. {PK.Das, No.2, BSc. | 01.03.48 06.02.74 23.05.79 ' 30.07.76 200691 i DR 3= .

i _90. | Pranab Bhattachaijee. BSc | 14.02.52 29.07.76 28.05.79 | 29.07.76 - 200691 | DR Expired "

" i_9V i P.Shaima, B.Sc. 1 01.09.56 29.07.76 28.05.79 | 29.07.76 200691 1 DR j: -.-
92. {U.C.Das, MA. " - - | 19.12.53 29.07.76 |- 280579 | 290776 200691 © DR.. ls¢_- _
93. _{ Biman Dhar, B.Sc. : T 717271053 -31.07.76 280579 I 31.07.76 [ 200691 ' DR. lzv . -
94. | B.Paul, B.Com. 23.01.53 | 28.07.75 280579 I 020876 | 200691 ' DRI .-
?5. 1P.B.Nag. B.A, 25.10.52 26.07.76 28.05.79 | 2607.76 20.0691 i DR::[v:
?6. | GK. Shcrma Boral, HSLC 02.01.48 | 150272 280579 | 291076 | 200651 | . PR lu3
97. |Rlaingurauva, {STJB.A. - -01.03.57 03.10.78 13.1280 | 03.10.78 200691 i DR |,

i_98. | Ramprasad Das, (SC) Matic .01.10.4] 21.01.65 13.1280 | 221178 20.0691 i PRI |.r I
99, | Abhiram Das, (SC). Matric - 01.02.40 25.07.64 | . 100981 | 200279 200891, | PR . |~s .. s
100. | Sunil Ch. Bhowal, B.A. ©10.01.3% 12.04.61 . 28.05.79 | 30.10.76 200692 ' PR, [ - Refired T
101. ! D.C. Biswas, Matric  01.03.39 13.02.62 28.05.79 30.10.76 200692 1 PR] Retired
102 | N.C. Das. Matric T T 31.1242 |- 29.05.62 |- 01.06.79 29.10.76 200692 | . PR |yao Svo:
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LS 103. 1 Bijoy Krishna Deb. -1, LA. 01.02.39 14.02.62 01.09.79 13.11.76 17.09.92 PR Refired |
104. | M. Suora Singh, Matric 01.07.35 25.06.67 | - 01.10.80 . 26.10.76 17.09.92 PR Retired i
105. | D.K. Mgjumdar, B Sc. 21.01.51 27.01.77 28.05.79 27.01.77 .17.09.92 DR : -
106. | AK. Dutta, BSc. 01.02.53 27.01.77 . 28.05.79 270177 | 170992 DR
107. | N.L.Roy, B.A. - C1.09.45 20.01.45 01.06.79 28.01.77 17.09.92 DR i
108. | PX.Singha Choudhury, BSC 01.02.51 20.01.77  01.06.79 28.01.77 . 17.09.92 DR |
169. | 1. A. Halim, BSc. 07.03.57 | 27.01.77 01.06.79 27.01.77 17.09.92 DR !
110. | T.Kar, B.A. - 01.11.53 29.01.77 01.01.80 29.01.77 17.09.92 . DR |
L 111 | NK. Nath, BSc. 17.01.51 19.09.77 01.01.80 | 19.09.77 17.0992 - DR !
| 112, [ MK Bose. BSc, 17.10.51 | 19.07.77 24.11.80 19.07.77 17.09.92 DR
[ 113. | AK. Choudhury, B.A. T01.06.53 | 19.09.77 13.1280 | 19.0977 | 170992 | DR _?
! 114. | Kisholoy Das, B.A. - 19.03.53 04.10.78 13.1280 | 04.1078 170992 | DR :
[ 115 ! UtpalKr. Das, (ST), B.A. < 01.12.52 | 30.10.78 13.1280 | 30.10.78 170992 | R
118, Dengshi Ram Boro (ST), Mctic _.1_ 010244 25.01.45 13.1280 i 251178 170992 | PR
| _117. { Swapan Kr. Roy. (SC). B.A. 16.03.51 10.11.80 01.1081 | 10.11.80 170992 | DR
I 118. i Cebendra Ch. Das, {SC). B.A. 01.07.45 25.01.65 -01.0882 | 291178 170992 | PR
I 119. [N.C. Patra, (SC).B8Sc. . 0i.01.54 | 16.03.79 13.03.86 | 30.04.81 170992 i DR
|_12C. i Md. Joynul Abedin. BSc.~ --28.01.53 ' | 02.01.79 - 020481 -1 020179 120393 | DR
121. ! A Bhattecharjee, 3.5c. .01.03.56 25.09.78 ° 13.1280 | 250978 120393 | DR
122. :n Chatterjee, B.5c. 0:.04.56 04.10.78 13.1280 . 04.1073 120393 | DR
{ 123. !P.Sikdcr, B.Sc. 24.04.51 12.10.78 13.1280 ! 121078 | 120393 | DR
{ 124, | 8K Banefjee, BSc. 26.02.56 30.09.78 13.1280 | 300978 | 120393 . DR _
125. | Scshidhar Pegu. (ST). B.A. 2z 01.09.43 | 04.10.78 131280 | 04.1078 | 120393 DR !
126. |S.Shema, MSce. 31.03.52 25.11.78 13.12.80 ! 2511.78 07.06.93 - | . .DR..
{ 127, | Jagadish Ch. Das, No.1 B, A. 23.06.52 21.07.74 13.1280 | 201178 07.06.93 PR
_128. | Dhirendra Nath Bora, (ST},BSc. g 0i.05.48 04.10.78 13.1280 i 04.10.78 07.06.93 OR
| 129. | Biren Ch. Patir, (ST). B.A. 9 ~ 01.12.53 21.01.76 13.12.80 ! 03.10.78 07.06.93 PR
[ 130. | K.C: Sarkar: Matic - 05.07.46 1 25.01.65 13.12.80 | 271178 07.0693 | PR
i_131. I'Alexander Lywait, (ST). BSc. ., 01.02.56 | 29.09.78 131280 | 290978 07.0693 | DR
32, ‘! Chandler Shullai, (ST) B.A.. , 19.12.49 | 13.11.78 01.04.81 . 13.11.78 07.0693 | DR
{ 133 i KK.Taneja, MSc. 02.01.55 | 08.03.79 01.04.81 | 08.03.79 07.06.93 | OR
i_134. I R.C. Das. Matric 01.07.44 230465 | 01.1081 | 291178 | 070693 | R
|_135._| Rupnath Pegu;(ST). B.A.. 'y 01.05.51 | 03.10.78 020481 : 03.1078 | 07.0693 -: DR
|_136._i Pranay Kanti Deb, &.Com. 24.01.54 12.06.74 131280 ! 24.11.78 07.0693 | PR
157, K.C. Gogoi, B.A. 01.03.45 23.01.465 02.04.81 | 301178 070693 | PR
| 138. i R.C.Dey. Matric 01.09.48 | 28.02.73 30.03.81 28.03.79 07.0693 | PR .
£ 139. 7 Jatindra Nath Barua, Matric 01.02.36 08.02.62 01.10.81 22.11.78 070693 | PR Retired
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GOVERMNT oF INDIA

OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE -
© M.@.ROAD, SHILLONG - 793 001 - -

zx;@, = i

-The Ass:stant Commissioner,'
" 'Ceritral Excise Division,

To

; vThe Deputy/Asss:stant Comm:ss:oner.
"’Customs D:ws:on, :

—— . " 8 bt 4t e s > W= o o o - —

" AThe Branch m Charge, o o . B

_____________________ Branch of qus Offlce
Shillong '
The Superintendent,
, Shillong Law Cell,
i Office of the Commissioner of Central Exc:se

. Calcutta - 1, _
M., Bmldmg. 5" Floor,
15/1/, Strand Road,
Kolkata - 700 001.

S ubject Semorlty List of Group ‘B’ Supermtendent ason01.05. 2001 cf Central
Excise & C ustoms Commissionerate , Shillong - Ctrculatlon thereof. '

Consequent to. the judgement dated 05. 09 95 pronounced by the Hon’ble CAT,

- Guwahati in O.A.N0.241/91 and the Boards approval - for . lmplementatlon .

communicated vide F.No.A.23018/3/97-Ad.II. 8 dated 17.11.97, an intégrated Seniority
List of Supérintendent was circulated to all concerned vide this office -C.No. .
11(34)5/ET.1/92/30835-66 dated 22.3.2001. Representanons/ob_/ectlons' if any, had
been invited against the integrated Seniority List. Some representations have been

* ‘received and havebeen examined carefully. These representat/ons are gwen below in

brief alongwrth reasons. if any. for grounds of dlsposal

)] Some of the representations.have contended that the:r dates of Jommg as
: Inspectors. should be the basis for fixing their Seniority. The principle laid
down in DOP&Ts O.M. dated .7.2.86 have been followed. Therefore, the
representations for fixing seniority with reference to:the date of Jommg is
incorrect and hence not tenable. : .

) Representanons have been received from officers, who have benef tted by
" way of date of promotion in the integrated seniority list, that they should be
approprrately placed in the All India Seniority List with retrospective benefit

. of promotion to Group ‘A’ post in the year 1997-98 as enjoyed by their .
batch-mates. This issue will be taken up with the Mm:stry for extending all

y onse7,uentml benefits, as permissible.
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M) Some representations have contended that there were no va

promotions were given (o the grade of Superintendent during the relevant
period and hence such officers should not e given seniority in the manner
¢ adopted in the Integrated Seniority List. This contention is not correct as
promotions were given against vacancies. ‘

(V)  Some representations have mentioned that there have been mistakes in
showing their date of birth and actual status under Col.3 and cof, & of the
integrated seniority fise. These mistakes have been taken care of and
necessary corrections have been made inthe Serniiority List. These mistakes
have creptindue to the fact that earlier Seniority |

ists. published since their
appointments carried these mistakes and the con
‘represented for necessary corrections.

(V) Representations have also been

Promoted/appointed qs on 01.04.95 regarding thei
integrated Seniority List. The revised seniority |is

Cadre Controlling Authority. The review DPC,
Superintendents was conducted strictly as
Inspectors (now Superinlendents). Hence their would be no g
placement in the in tegrated seniority list on any other criteria oth
revised seniority list of Inspectors (now Superintendents), '

In view of the above, all the representatio

ns received a_qainst:' the integrated
Seniority List gre hereby disposed of .

A copy of the Final Seniority List of Superintendents is enclosed for circulation to all
the concerned officers. _ ' '

Enclo:- As above,

\WING)
COMMISSIONER
CENTRAL EXCISE :SHILLONG,

‘ \
b

Copy forwarded for information & necessary action to -

- .

2, The‘ Chief Cormissioney (£2), Customs & Central Excise, /5/1, Strand Road, .
Kolkata 700 001. : : L

>, The Zonal Diractor, Narcotlcs Control Bureau, Eastern Zonal Unit, 4/2,

Karaya Road, Kolkata-70001 7. Copy meant for the concerned officer is
enclosed for delivery. S

cancies when

cerned officers have not

e 38
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1o0.
l.l.
12.
13.

14.
15.

16.

17.

19.

20.

21.

- 44

The Additional Director, Directorate of Revenue Intelligence, Calcutta Zonal
Unit, 8, tHo Chi Mini, Sarani, 2" floor, Kolkata- 700 071. Copy meant forthe
concerned officer fs enclosed for delivery. o o ' ‘

The Additional Assistant Director, Directorate of O.& M. Se’rw"ces, Cusroms &
Central Excise, 405/8 Deep Sikha Building, Rajendra Place, New Delhi
110008. Copy meant for the concerned officer is enclosed for delivery.

The Deputy Director, (AS), Diredorare of Preventive -.O?pem_rio'ns,_ Zonal Unit,
44, Park Street, 2+ Floor, Kolkata - 16, Copy mmeant for the conicerned officer
is enclosed for deli'very. . ' ! : ’

The Deputy Commissioner (A/’rporr),_ Sahar /rlreriva(iOIraliAirp'drjr, Sahar,
Muinbai-99. Copy meant for the concerned officer is enclosed for delivery.

The Deputy Director, NACEN (ER), pP-27, le' Scheme, ViiiMm): Bidllidnrrﬁgar
Road, Kolkata 700.067. Copy meant for the concerned officer is enclosed for

delijvery,

The Deputy Director of Inspection (Admn. ), Directomté C’enera/ of Inspection,
Customs & Central Excise, 'D’ Block, 1. p.. Bhawan, 1. p. Estate, New Delhi -
2.Copy meant for the concerned officer is enclosed for delivery., o

The Zonal Director, Narcotics Control Bureau, Varanasi Zonal Unit, S, -
18/38, Taksal Lalit Behari Sen Marg, Patel Nagar, Varanasi - 22 1022. Copy
teant for the concerned officer is enclosed. for delivery. ’

The Deputy Director, D/'recto'ravre General of Inspection, C ufto/ns & Central
Excise, ‘D' Shape Building, 1. p. Estate, New Delhi - 2 Copy meant for the
concerned officer is enclosed for delivery. S

The Deputy Develogment Commissioner, Noida Expéft Proéessing Zone,
Noida - 201305, Copy meant for the concerned officer is enclosed for
delivery, K : , O

The Assistant Registrar, C ustoms, Excise & Gold Conrrdl Appelate :Tf)'bt)nal,
E. R. Bench, Bamboo Villa, 169-A.).C Bose Road, Kolkata - 700014, Copy

meant for the concerned officer is enclosed for delivery.
The Commissioner, ¢ ustoms NER, Shillon_g.
The Additional Commissioner (Tech.), Central Excise, Shillong.

The D;)./Asstr. Commissioner of Central Excise’ ./Customiﬁ .Divn.
Copy meant for the concerned ofﬁceds)_rs/are

enclosed for delivery.
The CAO/PAO of Hqrs. Office, Shillong.

Shri Ao e Dutdntns » Supdt. for &érnpliquce.
Accé_unts / &‘ H/ET 1 & ll/Confdl. Br./CIU-cumm-viIG. Br, of Hdrs. Ofﬁce,‘.bslh"illong.

The General Secretary, Group ‘8’ Executive Officers’ Association, customs &
Central Excise, Shillong. o ‘ : A

Guard File.

[
(B.THAMAR ) =~ ..

ADDITIONAL COMMISSIONER( P&V)
CENTRAL EXCISE & CUSTOMS
SHILLONG.
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SENIORITY LIST OF SdPERlNTENDENT GROUP B’ AS ON 01.05.2001.

ﬁ'lf;.‘ol. i Name-2 Educational Qualificafion . -

ETUEN

! Dcieof_.
© U Bigh

s Appﬂ m

t Dqte of - R ',

Doie ot et

TDate of-

conﬁrmohon joining as

: Date

; / Deemed

IWhethef i Remdms.— o _'.":]'- :
{DR/PR |- )

1
. o RN T T iGovh! % in Govt. . . lnspecfor ndc*e of as -
~i' . | i % service service | ., oL assumption | Inspector } )
- !Séhn T S g . 2 ' : M . -_.-ro[ chorge I A
. i . - n

05

07

Lo oD 02 D - ¢ 03~ t 04 o} 06~ ! L sy 0_9____ |
__C_ | Biswajit Sorker, B.Sc. =5 T Cl185 ; 020876 -|.01.0478. ! 020876: ¢ 220488 | DR T
" ¢2 't subir Ki. Chckicboriy, 8.A. U C3128z | 240776 12010878 i.- 2¢07.76~ 1 220488 | "DRT ]
;}c: . s.p. Chakichorly. BA._ * o.ci 05085071 200372 ;;“ 01.07.78 i.; 280776 7 220488 DR L
" ez PS.Pukoyasinod BSc. T 140755 | 020876 7 010878 | 020876 .! 220488 bR i ]
{03, i subodh Dher (SC). B.Com. T 270654 - 17.0977- |.-1312.80_|. 170977 [ 220488 DR i e
. _CZ i Roma Kontc Das. (SC);B.A T 01.01.54 .t 091075 [3-13712.80°j 021078 }. 220488 DR B
.7 'Roan Kr. Duta, B.Sc. 100851 | 200776 .| 010978 ;--2807.76 i: 29.08.89 DR+ ]
" C=_{indigjit Guhg, BSc. T | 7.0555. i 270776 -1 .0110.78 | 27.07.76 . 29.08.89 DR o
. C?._ ' A Hore, B.Com. L 310753 | 2307761 011078 | 230776  : 20088 | DR -
32, A Dosgupic.BSe. -7 - 120155 § 260775 |- 01.1278 |:72607.76. :. 22.08.89 DR A
. ii._:BB.Adhikoi BCom. . -1.2211.53 1 070674 -1 200579 ! 2:07.76 10290889 DR 3 s
74 €2 Gopendia Ch. Poul. B.A. "-G101.47 . 120871 .:-280579 .1 360776 . 290887 DR’ letr/.\'_\.’_;m-_q =
1. | PX. Das-l BSc. | 010388" | 020876 1..200579 i - 020876 i - 29.08.87 DR . -
12, RK. Goswemi, B.Com. % T C7.0654 - 230776 .| 280579 i 23057.76 i -29.C8.89 DR -
2. | N.Bhattocharice. Mciric 1505351 | 040171 -l -2005.79. 1 17.11.76-"i:-22.08:89 - PR I
c. PAK Sharme:BSc. - 210152 220776 |.-28.05.79 1 220776 200889. | DR -
17. ! Hemen Gogol 85, . C101.22 1 2240776 -, .280579 « 2407767 1- 290889 | DR o
2. AS8. Dutta, B 5c. D Cl07EE . 210776 [--28.0579 i 2i07.7¢ < - 27.0889 { DR L
1. RK. Bhoftochcries, PU - G044 1.1501.65 |- 2810579 | 25.:07¢ : ..29.0889 | PR S
. 22, ! SX.Bose.B.A - Cz0852 | 3007767 | 280579 1 3077¢ . 200887 | DR K
_ZL._ DK Nath.B.A T 010752 L 020876 17.280579- i G2087¢ . -29088 | DR | L
22 5.Paul. BSc. . T C50ifa T 20G775 | 2805679 | 20775 .. 29.0889 | _DR__ .
7 A Merbanicng. (1) £ Ccm TV sinsiz | 300978 1. 131280 | 300978 i 29088 | DR, ) ;5
7. AgnuRamDas. (SCjrictic - C1.10.<2 | 2501.65.4-113.12.80 ; 121273 290889 | PR — -
25,  Apolck Det. [5T). B.A. S00nE: 1 70175, 15131280 | - 220978 200887 ! DR ST
_ 2% ' Chandi Dos 2cidya(SC) B.Sc. T Z001.e i 300978 131280 .i S3TO9.7% . 29.08.89 i.__O® i
Y )
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| r\L Mohan. B.A. 200953 | 310776 ;. 230579 +.-31.07.76_ 1 09.0890 .= DR ~o] - A mw T '
1 C M. Chakraborly, BSc. v 0. 261251% 17 2607.76 i 28.0579 ... q:22607.76 - 112 090890 | DR | 1.
--_:?'s Sarkar, B.Sc. $3- 0 - -7—7 0205.55_ 1 227.0776 1 280579 1. 27.07.76 090890 i DR | . ]
| 5. Saha, B.A. 4 FT1603.5T T 13.07.76 i 28.0579..1. 13.07.76 | 90890 | Dr - | ]
| N.K. Chakraborty, BCom T 5010344 | 01.0382 | 280579 ¢ 020876 | 090890 | Dz | LT
t 32 1S Showmick.BA. -~ T T T ; "2301.54 | 260776 . 280579 i 26.07.76 090890 : DR . - -
- .(33Y ! JRH. Diengdoh, (ST B.Sc.LLB 7 | i 2801:50 ! 04.10.78 131280 - | _04.10.78: |- £2.0890 i .DR s SR T
341 Prcnab kumar Barug, (5C) 85, ;. 05.09.53 031078 .| 131280 | 031078 | 090850 | DR . SRS
- 35 1 AV.Duha. (ST).BA: -, i 01035754 5930975 5311077 F 13.09 781 200691 j  OR.T i< - ;

[ 351 *c Knhushed Ahmed, BA. . 3 010352 F- 300776 -! _28.06.79 : 300776 | 200691 ' pr_ 1 |
__3/. 1PK.Das, dlL.BSc. . T __ i 010348 P 060274 | 230575 { 23007.74. 200691 | ©CR . - Ll
{ .38 P Shama.BSc. . : ! 010956 -t 290776 {°28.05.79 [ 290776 .| 200691 Ry e
39 TUC Dos MA. ~ ) 1 i91253 1 29.07.76 |':280579 i 29.07.76 |. 200491 | -Dr._ . - ° o
i 40, !3imanOhar85c. . _ 12710183 | 310776 -7 280579 & _ 31.07.76 200691 | DR '

41, i8 Pcul, B.Com. - | 23.01.53 i 280775 [_280579 ! 020875 20.06.91 . N
42 1”3 Nag.BA, _ 1251052 | 260776 i 280579 1 260776 | 200691 - L
i _43. i GX. Sharma Boral. HSLC. 01 0901.48 ;r_150272 | 280579 _ t 291076 | 20,0691 PR 4 .o~ T
{44, | RLlaingurauva, ST) B.A. - =17 010347 . 03.1078: | 131280 ! 03.1078 .. 20069 DR . % Tns i
.;*___45 b °~mprcsod as. (SC) Matric —— . t-01.1041 ! 210165 -13.1280 ¢ 2211.78 | 200691 | PR v |
W,;_@ | Adhiram Das. (SC), Matric .. 010240 i '2507.64 7} 10.09.81 :- 200279 | 200691 PR i Kkl _ i
i IN.C. Das, Matiic ¢ oy 311242 ) 290562 | 010679 i 29.1076 | 200692 | PR . . A
L,_fg__!ix. Mojumdar.8Sc. - 7 "I 210151 1270177 | 280579 "27.01.77 17.09.92 _OR - e
i_49. | AK.Dutta, BSc. " .71 010253 | 270177 | 280575 | 2701.77 17.09.92 DR . - - -
. 50. |1M.LRoy. BA. e ___:i_C109.45. 1 .2001.65 | ‘01.08.79 28.01.77 17.09.92 DR i© -
. S51._I 7K Singha Choydhury, BSc .| 010251 ["200177 1-01.0679 | 280177 -17.09.92 oR |
{ 52 uf« Halim. B.Sc, _ — L 070357 | 2701777 01.0679 | 270177 | 170992 DR i
i 83, 17.Kar B.A, et O1.11.53 1 290177 - 01.01.80 | 29.01.77 1 17.09.92 o R
-__54....m Nath, B.Sc, _____J 170151 | 119.09.77 | 01.01.80 i 190577 i.17.0992 |  G? . i

55. 'K . Bese, BSc. - J 17.0058.:0 190777 i 241180 177190777 | 170992 | OR o
58 | ~£K Choudhury, BA. ~ - 1:01.66.53 ['.:19.09.77° 1131280 ‘| 190977 1. 170992 . | Do 1= -

57. | ¥isholoy Das. B.A. . —*f' 19.03.53 | 04.1078 | 13.12.80 | 04.10728 | 170992 DR i - S
r_§3 | Utoal Kr. Des, (ST); BA, 2.1 01.1252. [ 301078 | 13.12.80 |- 301078 | 17.09.92 bR N
t9%.- | DengshirRam 80ro_[ST‘ Matic 17010244 250165 | 131280 ' 251178 | .17.9.92 | . PR
{_¢0. [5wcoanKr. Roy.. (SCL.BA. l 16.03.51 10.11.80 - 01.10.81 | -10.11.e0 17.09.92 DR |
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- SENIORITY LIST OF SUPERINTENDENT GROUP ‘B' AS ON 01.04.2002.
Name & Educational Qualification Date of Birth Date of Apptt. | Date of D3te of Date {Deemed | Whether
- ‘ inGovt. confirmation joining as date of - | DR/PR
{ service in Govt. | Inspector assumption of | 3¢
| . - service -charge. Inspector
] S/Shri
_of - 02 03 04 03 06 07 08 03"
T _O1_ I Subodh Dhar (SC). E Comn. 27.06.54 17.09.77 131280 17.00.77 220488 DR
i 02 | Ranjit Kr. Dutta, B S¢. ! 10.08.51 26.07.76 01.09.78 28.07.76 20.08.89 DR i
G3. incrautGuha B. Sc | 070556 27.07.78 01.10.78 27.07.76 29.08.89 DR [ On Depuation wan DGCE!, KOLKATA
C4. A riuie, ECan. i 31.Gr.53 22.07.76 01.i10.75 237776 '29.03.55 ] OR Cn Lepanon wn NCO, ROLKATA
05._[ A Dasgupra B S¢. [ 120155 268.07.76 01.12.78 26.07.76 29.08.89 " DR On Deputmion wen ORI, KOLKATA
c B 8. Adhikan® 8 Com. . | - 221153 07 08.74 20.05.78 28.0776 20.08.89 DR - '
07 | PK Dasl B Sc. | 010355 | 020876 20.05.78 02.08.76 290888 | DR L
C3__i RK Goswam:, B Com 075 | 2307.78 28.05.79 23.07.78 29.08.89 " DR !
< _{ N Bhatachanee Matne I __ 150551 1 04.01.71 20.05.79 17.11.76" 25.08.89 PR 1
710 T AK Shama. 8.5 ' 216154 | 28.07.76 280579 29.07.76 25.08.89 DR ]
{11 .| Hemcn Gogo B.Sc__ 010185 | 2407.78 28.05.78 24.07.78 28.08.88 _OR :
{12, A8 Dua 8.5 1010785 [ 2107.76 28.05.78 21.07.76 29.08.89 DR
i _13. | RK. Bhattachanes, P.U | 010444 | 19.01.65 -28.05.78 29.10.78. |. 290889 PR
[ '._.s.__:_'s.x__g;_gs_e,_s_ﬁ —— ... |_ 040854 | 300776 28.05.79 30.07.76° | " 29.08.85 DR On Depwation wen RACEN, KOLKATA
{_ 15, | D.K Nath, &.A |__ 110752 | 020876 - 28.0579 020876 | 290889 OR '
i ‘S 1S Padl 860 080454 1T 2507.96 28.05.73 25.07.76 25.03.88 DR
A Marbaniang, (ST), B.Com. | 240254 | 3009078 13.12.80 30.09 78 28.08 89 DR
REE? ; Agnu Ram Das, (SC) Matmc | 011043 | o50165 13.12.80 121278 29.08 89 PR
|_1S. | Apalak Das_(SC), BA. |__ 2002583 | 1711.75 13.12.80 20978 29.08.89 OR
|__20. T Chandi Das BaidvalSC) B.S |__201146 | 300978 13.12.80 30.08.78 29.08.89 DR __ | _ —
L_21. [ KC. Mohan BA. 20.08.53 31.07.78 23.05.79 31.07.78 09.08.90 OR
[z | CM Chokmborty, 5.5¢. 25.12.51 26.07.76 28.05.79 26.07.76 09.08.90 DR
[723. TS Sarxar, 5.5c. i__ 020555 27.07.76 25.05.79 27.07.76 09.05.50 DR On Depwtatian wihi DRI, KOLKATA
|2\_| HR Saha BA ico .| .1603351 13.07.76 28.05.79 13.07.76 08.08.90 OR B
, 5. i N.K Chakraborty, 5.Com. . = i 01.0344 01.03.62 25.05.79 02.05.76 05.05.50 OR
:’S :S. Bhovmick 24 I 23p1E4 280776 D8 05 79 60776 0908 20 NR
| - | JRH. Diengdoh, (ST), B.Sc.LLB 28.01.50 04.10.78 13.12.80 04.10.78 09.08.90 DR
8.~ Pranab Kumar Barua, (SC) B.Sc. 05.09.53 031078 | 131280 03.10.78 09.08.80 DRY
~29. | AV Duha (ST).BA. 01.03.51 - © 130975 ~ 1~ 311077, |~ 130975 20.08.91— | — DR~
.| Md. Khurshed Ahmed. B A. 01.03.52 30.07.78 ._28.06.79 30.07.76 20.06.91 OR:-
31. | PK Das, -l B.Sc. 01.03.48 23.05.73 30.07.78 20.08 .81 DR

08.02.74
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32. | P.Shama, BSe. . 01.09.56 29.07.76 28.05.79 29.07.76 20.08.91 OR
33. | U.C. Das. MA i 19.12.53 25.07.76 280579 | 29.07.78 20.06.91 DR On Deputaton wih GRG, XOLKATA
34. | Biman Dhar, 8.Sc. - 27.1053 31.07.76 28.05.79 31.07.76 1 20.08.91 DR
35. | B. Paul, 8.Com. 23.01.53 28.07.75 28.05.79 020878 | 200891 DR
38. | PB Nag BA., ‘ 251052 26.07.76 28.05.79 '2607.78 1 20.06.91 DR
37. | G.K Shamma Boral, HSLC 09.01.48 15.02.72 280579 23.10.76 | 200891 PR
. |:R.Lalngurauva (ST)BA - - 01.03.47 03.10.78 13.12.80 03.10.78 | 200691 DR
38. | N.C. Das, Matnc " 31.12.42 29.05.62 01.08.79 21076 | 200892 PR i
©40. | D.K. Majumdar, B S¢. 21.01 51 27.01.77 28.05.79 270177 1 170992 DR i
‘41. | A.K Dutta, B Sc. 01.0253 | 27.01.77 - 28.05.79 27.01.77 . 17.08.52 DR i
42. | N.L. Roy. BA. 01.0945 | 2001Aa 010879 ! 280177 T 70562 1T oA ;
|43 | P.K Singha Choudhury, B.Sc. 01.02.51 20.01.77 01.08.79 280177 * 170992 | ©OR _ I
{44 11 A Hahm B Se. _ 07.02.57 20.01.77 01.06.79 270177 + 17.08892__| DR _
45 T Kar. BA ' 01.11.53 200177 01.01.80 80177 170982 1 OR i !
48. | NK Nath BSc 17.01.51 18.05.77 010153 | "90y7/ " 170382 1 DR " o
47 | MK 8Bose B.Sc. ' 17.40.51 19.07.77 24 1189 190777. i 170992 | DR | o
48, AW Choudiny, SA. ' ~01.06.53 150077 13.12.80 190977 | 170992 DR ] , ¥
49, ' Kishcloy Das. B.A. 19:03.55 04.10.78 13.12.80 041078 + 170952 | OR !
S0__| Upal Kr. Das. (ST). BA. - 01.12.52 3010.78 13.12.80 301078 T 17.09.92 - DR -1 i
51.. | Dangshi Ram B4ro (ST), Matic 010244 25.01 65 .13.12.80 251178 : 17.0892 | PR :
52. | Swapan Kr. Roy, (ST), B.A. 16.035i 101180 01.10.81 101180 ' 17.09.92 OR_ T :
53 - ! Debendra Ch. Das (SC). B.A. 010745 | 250165 | . 01.0882 28.11.78 ; 17.09 62 PR !
54. | N.C. Patra, {SC), 8.S¢c. L - 01.01.54 16.03 79 __1303%8 00881 ¢ 17ceS? ! LR :
SS. |.Md. Joynul Abedin. B.Sc. 28.01.53 0201.79 02.04787 22.01 79‘[‘ '12.03.93 DR ~§
58. | A Bhattachanee. B.Sc. ‘ 01.03.56 . 25.09.78 13.12.80 2505 787 jzcs.03 DR i
- -S7. | A.Chattenee, B.Sc. g 01.04.56 04.10.78 13.12.80 04.10.78 : 120393 DR 1 ;
58. | P. Sikdar, B.Sc. 24.04.51 121078 13.12.80 121078 ;120292 | OR . L -
59. ' BX Bancree. B.Sc. " 26.02.56 30.06.78 131280 |- 300678 : 120393 | OR On Deputaton wah DGl New Deii :
80. - | SashharPegu, (S]), B.A. ~ 010943 041078 | 131280 04.1078 | 12.0363 DR : —
81. | S Shama, MSc. - ' © T 31.03.52 251178 .13.12.80 251178 1 07.05.83 CR H
62 | Jagadsh Ch. Das-iBA. 230852 ! 21.07.74 13.12.80 . 201178 | 07.0693 PR_ -
83__| Dhirendra Nath Bora, (ST). 8% 01.05.48 01078 | 131280 | 041076 : 054295 i OR - ;
64. ! Biren Ch Patr (ST). BA. ° 4 011283 | - 21.01.76 13.12.80° 031078 + "07.0893 | DR _ —
S5, | K.C. Carmar, Mae . 05.07.48 ¢ "T2E0785 13.12.35 2711787 07.06.93 PR ;
66. | Alexander Lywait. (SD,BSc S 01.02.56 29.09.78 . 13.12.80 29.09.78 i 07.06.93 DR !
. |67 -] ChandlerShullai, (ST) B.A. | 191249 131178 | 010481 | 131178 1 07.06.93 DR
68.. | KK Taneja, M.Sc. 09.01.55 08.0379 01.04.81 080379 i 07.0893 .- OR ~ : D e




o AT e RS TR TR AT

e ey

¥
o
B

!

Ny . :
- ﬁb; The Commissioner
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Central. Excise

Tk e
!

date, 04.04,2001. -aﬁﬁ

S HI.LLONG

(Through Proper Channel)

Sir,

Subject 1 - Representation of OBJECTIONS - in the

Seniority List of Group 'B' Superintendents
of Central Excise and Customs,
Commissionerate, S HI L L O N G.,

with due respects I am to represent my OBJECTIONS, for.
your kind perusal and . timely necessary actions: regarding the
above subject - Integrated Seniority list of Superintendents as

per CA T 's

Judgement, dated 05.09.,1995 in O.A NO. 241/91,,

circulated vide your office endorsement C.NO. II(34)5/ET.1/92/
30835-66 dated 22,3,2001, received at this end only on 3.4,2001.

1 also pray for necessary'restoratién,féstitution and
recompensation that might have accrued of the facilities I have -
been deprived of, when amended. - N

That sir, as I peruse the cited seniority,liSt'of,Grbﬁp
'B' superintendents, I have observed many irregularities against
me and object to ‘them as stated below : - . ‘ : :

o1.

on 28,6.1991, I have been prompted to éuperintendent

vide Customs & Central Excise, Shillong, Establish=
ment Order NO. 144/91, dated Shillong, the 28th., -
June, 1991, alongwith the following officers. The '~
order of scniority is also clearly mentioned in the
2 para of the order. I reproduce the same =~ *The '~
seniority of the above officers in the grade will be
in the order shown above'. The order is as follows:

Sl. No. ' Name : ,
1. Shri Aloysius Vanlalduha . -
2., - Shri Chiranjib Madhab Chakraborty -
3. Shri Tapas Swarup Sarkar.
4, Shri Himangshu Ranjan Saha -
5. Shri Narayan Kumar Chakraborty
6. Shri Parimal Chandra Kar - fvj..e
7. Shri Subinaoy Bhowmik ' :
A copy of the order in Annexure ‘'A' is enclosed
for your ready reference, S
But, the present cited seniority list shows ‘the
following officers, who are junipr to me as my
seniors, namely, S I '
1. C.M. Chakraborty, 4in . in sl.No.. 79
2. T.S.Sarkar ' - 4in " 80 .
3. HeR.,53aha - in o 81
4. N.K.Chakraborty in "o 82
5. S.Bhownik o in " .83
and )
6. J.R.H.Lyngdoh (5T) - in " - 84
7. Pranab Kumar Barua (ST) in v 85
8. A.V.Duha (ST) in "o 86 -

- more -~ - I

0

R
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I am also thuﬁdcrsttuck to observ the.following
officers emerging as my seniors.: - o g

1. Shri J.R.H. Lyngdoh (ST)
2. Shril Pranab Kumaf Barua (ST)

The above officers are much junior as per the List

of - 'Senlority of superintendent as on 01.04.1995,
Their seniority S1.NO. are 121 and 123 respectively;
whereas, my seniority Sl1.NO. 1s S2. :

A copy of the same:in Annexure 'B'' is enclosed for
your kind reference, .

As per Senlority list of superintendent, as on
01.04.1995, in Annexure 'B' as enclosed ab0ve 3

I, (A.v.Duha (5T) ), am shwon in SL.NO. 92,
senlor to the following offlcers i ‘

1. Masterwel Marbaniang (ST) in Sl.No. 103
2. Apalak Das in " 104
3. J.R.I. Diengdoh(ST) in " 121

But the present ciﬁed'seniority list shows the
following officers, who are junior to me as my seniors :

1. M.Marbaniang (ST) in S1.NO. 74
2. Apalak pas in © 76
3. J.R.H.Diengdoh (ST) in " 84

and I,(A.V.Duha (ST)) in = ® 86

I was promoted on 28.6,1991,, anbther 1rfegular1ty
18 also come to the notice ERAE the following officers
are shown promoted alongwith me on:20.6.1991,

1, Md. Khurshid Ahmed :dn sl.No, 88

2. PQK'. Das .- i 1“ " . 89 :
- 3. Pranab Bhattacharjee = |in " 90 - fxboanel

4, P.Sharma ' yin w9l

5. U.C.Das © tdin " 92

6. Biman' Dhar ‘in " 93

7. B.Paul o in " 94

8. poBoNag :1" " 95

9. ' GsK.Sharma ~.in " 96

10, " R.Lalngurauva “in " .97

11, Ramprasad Das in " 98

12. Abhiram Das _ in " 99

The above mentioned officers wete'gromoted,at
later date than our batch. : :

) As per - the ' All India list of superintendent
of Central Excise, Group 'B' recruited/Promoted to
the grade upto 31.12,1991 (corrected upto 1,2.1996)"
- & copy in Annexure 'C' enclosed for your kind ready
reference; .

Shri Kiran Chandra Mohan is shown in Sl1.NoO. 1590,
and I, (Aloysius vanlalduha) is in next  Sl.NO. 1591,,

But the present cited seniority list shows irregul-
arity of 7 (seven) officers between us, namely; :

1. C.M.Chakraborty in sl.NO. 79
2, T.S.sarkar in " 80



05. _ (continued)

3. H.R,Saha in SloNOo 81

4. N.K.Chakraborty in " 82
5. S.Bhowmik : in " 83
6. J.R.H.Diengdoh (ST) in " 84
7. Pranab Kumar Barua (sCc) in " 85

I am to state herein that the above officers
in S1.NOs. 1, 2, 3, and 4 are promoted alongwith me
as my juniors; Reference of Annexure 'A' as enclosed
maybe made; (Establishment Order NO.144/91, dated,
Shillong, the 28th.June,1991) . ' :

06. . On 23.09,1975, I Joined the department;

But there is high 1rregu1arity that‘my.junior
officers of the 1976 and 1977 batches superseded
in promotion, namely; : -

1976

l. Ranjit Kumar Baydya (sC) in sl.NO. 28

2. M.C.Hazarika (SC) ‘ in 29
3. Sukla Baidya (sc) i in © 30
4. L.S.Vanchhawng (ST) X in " 43
5. Asanta Borah (sT) u in " - 48
1977 _ :
l. Sujan Kumar Das (sc) 33 >~ in " 49
o7. Irregularity is also observed in the present

cited seniority list that the following officers of

1976, 1977, and 1978 batches are shown senior to me,
namely; ' :
1976 : ,
1. Biswajit sarkar ' in sl.NO. 44
2. Subir Kr.Chakraborty in ® 45 .
3. S.pP.Chakraborty in. . ® 46
4, P.S.Purkaystha NO.1 “4in ® 47
5. Ranjit Kr Dutta NO,1 - in " 55
6. Indrajit Guha in- ® 56
7. A.Hore in " 57
8. A.Dasgupta ' in " 58
9. B.B.Adhikari : 'in " 59
10. Gopendra cChandra Paul _ in " 60
11, P.K.Das . . . din oow. 61
12. R.K.Goswanmi o : in " 62
13. N.Bhattacharjee R § + B 64
14. A.K.sSharma in 65
15, Hemen Gogodi in v 66
16. A.,B.putta ' in " 67
17. R.K.Bhattacharjee : in " 68
18. S.K.Bose - in " 69 .

19. D.K.Nath in ® 70

20, S.paul M 71
21, K.C.Mohan " 78
22. C.M.cChakraborty " 79
23.. T.S.Sarkar " . 80
24, H.R.Saha " 81

e No K. Chakraborty " 82

=5 . Bhowmik " 83

WS ST

= more . -
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1977 | S
l. sSubodh Dhar (scC) in sl.NO. 50
1978 .
1. Rama Kanta Das 'in s1.NO, 53
2." M. Marbaniang (ST)'  in " 74
3. Agnu Ramdas in " 75
4. Apalak Das (sC) - in " 76
5. Chandi Das Baidya in- 77
6. J.R.H.Diengdoh (ST) in " 84
7. Pranab Kr.Barua (sC) in " 85

As per - Seniority list of superintendents,
as on 01.04.1995 - copy in Annexure ‘B'enclosed
for your kInd rcady reference, that my seniority
among the 3chedule Tribe is No. 2, as shown below

1. bphangshi Ram Boro (ST) in s1. NO. 81,
And I, 2. Aloysius Vanlalduha (sT) in " 92

P, o L l
irregularity is shown as I am placed in Qienes o
among the Schedule Tribe, as shown below i

' - 1. M. Marbaniang (ST) iin S1.NO. 84
and I, 3. A.V. Duha (ST) ‘in " 86

I, highly object as the above mentioned officers

namely, ) : o

1. M. Marbaniang (ST) ' in Sl.No.. 84

and . 2. J.R.H. Diengdoh (ST) in " -85, suddenly
emerges out of the blue, showing senior to me;

who are only No. 3 and 4 respectively among the

Schedule Tribe. S :

As per - seniority list of superintendents as on
01.04.1995, copy in Annexure 'B'enclosed the
seniority of the Schedule Tribe is as follows :

1. Dhangshi Ram Boro in Sl.No. 81

2. A.V.Duha in " 92

3. M. Marbaniang in " 103
4. John R.H.Diengdoh in " 121
5. R.Lalngurauva in " 122
6. Utpal Kumar Das in ® 129
7. Shashidhar Pegu in " 138
8. Dhiredra Bora in " 139
9. Biren Ch. Patir in " 140
10. Alexander Lywait : in " 141
11, Chandler Shullai in " 142
12, Rupnath pPegu : in " 145
13. Kalparam Kachari in " 146
14, Chalau Hauzel "in " 149
15. Thang Mang Hatlang in " 157

It may also be noted that I have ayailed Ex-leave
for 613 days, and the same had been regularised in the
year 1991, and seniority determined in 1995, as on
01.04.1995, :
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As are the above mentioned facts, I therefore, pray
your good and kindself to peruse and make necessary corrections
and amendments, SO as to restore me to my original place of
seniority. :

I also pray and request to cause necessary recompen-
" sation of all facilities that might have accrued in the
past on my account. : o

f; For which act of kindness I shall ever remain grateful.
] :

|

:

; Enclo : as stated Yours faithfully,

: (15 sheets) .

'j ‘Dated, Moran, ’ (ALOYSIUS VANLALDUHA)

: the 4th.April, 2001, ' - alias

; N (A.V.DUHA) .

; Superintendent _
; Central Excise & Customs
; Moran Range,"

; Dibrugarh Division



RO | . )
The Commissioner . Date‘16.05.2001

Central Excise
S HILULONG

(Through Proper Channel)

Sir,

Subject : -~ Representation of OBJECTIONS - In the
Seniority list of Group 'B* Superintendents
as on 01.,05.2001 of Central Excise &
Customs Commisionarate, S HI L L O N Gey

With all humility and respects, I am yet to represent
to your good and kindself my objections, for your kind perusal
and timely hecessary actiong regarding the above mentioned

- subject; circulated vide your office endorsement C.NO.II(34)
ET.1/92/24248-85 dated 3.5.2001 in amendment to previous list
endorsed under the same file dated 22.3.2001.

‘ I also pray for necessary amendment;restoration.resti—
tution and recompensation that might have accrued of the faci-
litles I have been deprived of, when amended.

for ready reference), it is observed that my previous repres-
entation dated 04.04.2001, does not seem to be examined in

minute details. As such, I request your kind perusal for Irre-
gularities as stated below : = : :

!

i

1‘

i _ v

l That sir, after careful scrutiny of the list (enclosed
;

{

|

l

KA N K

LARREY

ol. On 28.6.1991, I have been promoted to Superinte-
ndent, vide Customs & Central Excise,Shillong,
Establishment Order NO.144/91,dated Shillong, the
28th.June, 1991, alongwith the following officers.
The order of Seniority is also clearly mentioned:
in the 2 para of the order. I reproduce as follows
~'The seniority of the above officers in the grade

- will be in the order shown above*'. The order 1is '

i as follows 1~ B -

S1.No, Name

1, Shri Aloysius Vvanlalduha

2. shri <Chiranjib Madhab Chakraborty
3. shri Tapas Swarup Sarkar: '

4. Shri Himangshu Ranjan Saha

5. Shri Narayan Kumar Chakraborty

6. Shri Parimal Chandra Kar

7. shri Subinaoy Bhowmik Lo

.

: A copy of the order in Annexure 'A‘ ;sfehclosed

: - for your ready reference,

{ 27' But, the present order shows Gith irregularity
; _ L . thus : - ‘ _ . :
é i Amaﬁa;’ 1, cC.M.Chakraborty, in S1.NO. 28

| 2. T.S.sarka in .o 29

2. 1¢/3/°3 3. H.R.Saha in " 30

? 4. N.K.Chakraborty 'in " 31

5.

8. Bhowmik in . " 32

! . . ‘ and
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: ’ 6. J.R.H.Lyngdoh (ST) in S1.No. 33
i : 7. Pranab Kumar Barua (SC) in- " = 34
/) then only myself _ -
‘ ‘ 8. A.V.Duha (ST) in " - 35

02. I am also thunderstruck to observe the following
officers emerging as my seniors, namely.-. -

1. Shri J.R.H.Lyngdoh (ST)"
2. Shri Pranab Kumar Barua (SC)

in between the cited promotion order..

03. In column 06 the date of joining as Inepector
should be shown as 23.09.1975

In column 04 the date of apptt. in Govt. service
should be shown as 23, 09. 1975 : :

04. As per - Senlority list of Inspector (Now Sup-
; - erintendent)Revised as per HON'BLE, CAT,,Guwahatl's
i _ order Dated 05.09,1995 in O.A. NO.241/91, a copy
; ' - enclosed in Annexure 'D', in S1.No.59, Y should
! - have been among the Schedule TrIS IoNO.'l

; o But out of the blue, among' the Schedule Tribe.
{ : two officers emerges as my seniors in ‘the last o
seniority list, which is irregular, namely,

1. M.Marbaniang (ST) in sl.NO. 23
and I, come in ; SR '
3. A.V.buha (ST) in " 35

As are the above mentioned facts, I:therefore, pray your
good and kindself to peruse the list weeding whims that might
have cropped up and make necessary corrections and amendments,
so as to restore me back to my original place of seniority.

For which act of kindness I shall eVet remain grateful.

- Enclo: as stated '-aithfully.

(10 sheets)

(ALoYS us v‘mj ‘LLDUHA)
alias
(A.V.DUHA)
Superintendent of
Central Excise & Customs
Moran ' Range .
DIBRUGARH Division
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1Usncu SHRI M.J.,AAJDwARI VICE~CHAIRMAN» o g
SHHI G.L.SANGLYINE, NENBLR(ADMN) ISR ey
Shrl Biman. bhar, . 4 "-'i*, - .?
AInSpector, Customs & Central Ex01se S g :
‘-W ~1T, .“(nge B S P A
{Cuwahati g ;;g; ' Appllcant .
.M K houdhury, Ar.A.K qoy.‘
_',’V,.,"’ . 4:' ) —‘Js- ? t ‘._.-;,;A-I'-,e ";A:.:; ‘ll\"é’l; . .~‘
jii Union of India R ' 7
S represented by the Secret sy
‘Ministry of Finance - Ca
New Delhi,
s Zlfseéretary, Central Board of Exéiserﬂﬂ-.( %
oend Tustams, s R |
L.’ew Delhi -
“The Collector, . ' L
Custoums: and Central Fxrtse,ﬁ;ﬁ_:;;
VSthlong~“9?OOl S }f';? 
‘9 'Shrl Rastk Chandra Suklabaxdya,
.5, Shri Nlranjan Bhattacharjee,t'ic; 5
1.6, Shri Ranjit Kumar’Bhattacharﬁee~'
4 T SR TR
7. fShrr*Sanuosh Ban;k: et e Rt
8.qShri Atul . Chandra Das, “ﬁ ety |
A 9. Shrl ‘Parimal Chandra Kar' | .}’;ﬂ% o :
e lO Shri Gopal Krishna Sarmabaral,’ ‘' b
" 11.Shri Mohan Chandra Hazarlka f L
,-f%' Respondcnts No.4 to 11l are all Inarectors under the
[« Collector ‘of Customs and Central Cxcise, Shillong-793001.
« +.Respondents,
By Advocate Mr.A.K.Choudhury, Addl. C.;‘S.S.' '~fi .
QRDER.
- CIVVIDHART 1(VG ) :
i - ' '7;;( Le " In the absence of the learned advgbate-for the
s‘j' oo .
%;ﬂA' applicant we have gono through the rPCO”d nnd haae heard
5, Chm&dhmr A K,Choudhury Addl.C.G.5.C. for rPSponJ ntsl to 3 and ‘

%/’3 prorond Lo dispase of the 0.A. on mﬁrlts‘uxflng nn"r

w4 . e " N /'1.:-!‘,"/..




+7 Rule 15 of the CAT Procedure(Rules)1987 ane of the
” 'private rosponJents have apreared Q

2, The applicant assalls the senlortty 115t of

- and prays that it be quaahed and the officxal respondents
be directed to rectify the same and 8551gn correct
seniority position to him above the respondents No 4 to
1l in the light of judgment of the Cuttack Pench of the
Central Admlnlstrdtlve Trlbunal in O A, hb 62 of 1971
o (and‘canpanlon matters) dated 10-4-89 w1th all conoequen-
R ‘,%F' 'tial net 1ts. In paragraph 4 10 of the O A. it is. ave“red
| au‘ £hat tkerl;:ect‘ons given by Cct“ck Eznch ann?Zto te |
”conflhed to the dlrect recruits olone who apprearhed the
Trxbunal but the same pr1n01ple should necessarlly be
xtended to all the direct recrults .and their seniorlty
H_positiﬁn qhﬂ‘lld be revlqed and £ ynel P'-r‘r\whrmlv
PR 3. ' In the order of the Cuttack Bench aforesaﬁd
l - dated 10-4- 89(Annexure 2) it was held that the quota
rule of recruitment had failed in as much as there was
large scale deviation and consequently the rota rule
' of senlorlty cannot be glven ef fect to and the date of
arpointment to the grade of In5pectors(0.a.) Central Exc1se
and Customs should determine the seniority, The present
rrsponden s 1 to 3 were the res pOHJOHLS 1n thdt case,
They vere dlxected to recast the °rn1011tf:uf the [erties
Tars te thet O.AL in the light of the prlnf'plf’:FOH ~ined
| I%g,ﬁiv '\\1n 0.M. dated 7-2-86 of the ‘Department of Fe15unncl ond
;fiW{( -:Aiifalnlng. ’
y S :l;Jjé, _ The re5pondents have not. offcred any cmxncnts

in the W.S. about the aforesaid everment of the arpllcant

: ""‘c'{'f"{i,l,td/-

\ %

Inspectors of Customs and Central Excxse as. on 1-1-3%0 N

PEY e el




e (cbntained in paragraph 4,10 of the O.A})‘:They have

rather stated in paragroph 7 of the vrltten stutcment
‘that no decision on the representatlon of the appllcant

: could be taken as the, same i's a. policy maLtor and

- , been

that the cenicrity hﬁb/detorrrnrd on the hasis ofevlstlng
instructions on seniority in lorce at the relevant perloo.
This 1is stated in answer to the averment in paragrdph 4,11
of the application that the aoplicant had flled represen-

I PR S |
1 L AL

tatidn on 22-7-31L to the Coilector Customs Snd Ceit

e it ——————— . —— —

Exc1se claiming rectlfxcatlon ot Lhe senlority list and
' restpratlon of the seniorz ty but ‘that was not con51dered -

by the :esfondents.

(, I+ eppcars to us ree oneble that “the reet-ndont<

hould dispose of the repT esentatlon uf the aprl c«pt

on merits in the llght of the decision of Lhe'Cuttadkf‘,

O i L S - S

Bench(Annoxure 2). |
o The By Tt is stated py Mx . Choudhury‘that:after the order

f'fon}M P. 21/92 dated 4-2~92 was‘passed‘the‘applicant'has".

e i I AR

| ”been promoted as- Superlntendent of'Custans and Central‘
v Excise. In paragreph 9 of the wrltten stetement it is
stated that the senlorlty list of Inspectors as on l—r-91

‘ was circulated in December 1991 and it was based on the

e Y

guidellnes of Govt. dated 7-2- 1086 and it cannot be

reopened However in our view the questlon of a$51gning

ruarotional post

v correct senlority to the c1|)1Ccnt in the
e

e -

JUUGIOR

~TTrs., has to be cecided in the light of the decmlon of the |
Cuttack x,onch. Thdt can he aclequately dt?Cldcd whlle d)apo-

2 51ng of the réprecen*ation.

‘ A | |
S' oy 6. vie theref01e dxroct the reSpondent No.2 to
diépose of the reprecentotlon of the applicent in the’
X " ... .‘ ] i .o -

‘\\“1> =7 light of the above observations 3as PXdelthUle as

- C(’)l'l'id,’—-

N7s
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g . practicable after receiving the copy of‘fhis ordér and
) communicate the decision token thereon to the applicant.
B . "{f

: TS It is nccdloss to add that the a|p]tcant would be
aggrieved b) that decxslon he will ho atvvl berty to

‘adopt such rmedies as he may hLe odVlSGd in accordnnra

w1th the law. The 0.A. is dlsposed of-acCordingly;

order e% to costs.,

Sd/_ yioc

- VIZT Tuilamy
sd/frw;wasq (AD*N)
- TRUE COPV .
"fc‘fclm r )

. “ Do : vy\/ l;iyjﬁ]/}///
"LM ' o sor!lon Offlcor {J)
3 1t e N UOPAKI D o113 T
Crntrel Adiunistrative Triv ymzl
g s Ffiren ’
Guwahat Banch, Gowalie-5
e ca.3108, L5160 5'

Nye
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IN.THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH : R

Original Application No.lll of 2001

Date of decision: This the 16th day of May‘ZOOZ

\

The Hon'ble Mr Justice D.h. Chowdhury, Vice-Chairman

The Hon'ble iir K.K. Sharma, Administrative Member

Shri_Debajyoti Mishra,
Inspector, . :
Office of .the Assistant Commissioner,

. Central Excise, Dibrugarh Division,
Dibrugarh, Assam.

By Advocates Mr J.L. sarkar, Mr K. Chanda,

Mrs N.D. Goswami, Mr G.N. Chakraborty and
Me S. Ghosh.

}.....Applicant-

.- versus -

1. The Union of India, represented by

The Secretary to the Government of India,
Revenue Department, Ministry of Finance,

New Delhi.
2. The Chairman,

Central Board of Excise & Customs,
New Delhi.

3. The Collector,

secretary tc the Government of India,
ry of Personnle, '

Grievances and Pensions, -

epptilment of Personnel & Training,
Nap/-DiyLhi .

run Kumar Chaturvedij
£i/D.K. Verma

41 Khanindra Nag

shri Susmal Das,

9. Shri Jambu Lamba

10. Shri Nitya Gopal Barma
1l. Shri A. swvami )

12. shri Bapukan Patir

13. Shri Raju Sonowal

- 14. Shri Gobinda Thabah

15, Shri 9. Tuankhsthang

16. Shri Ppabitra Kumar Reang
17. Shri Paresh Debnath

18. Shri Bijoy Kr. Deb

19. Shri Jahar Dey

20. Shri HN.C. Singh Singjam
21. Shri A. Chakraborty

22, Shri T.K. Sarkar

10

74
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23.
24.
25.
26.
27.
28.
29.
. 30.
31.
32,
33.
34.
35.
16,
37.
38.
39.
40.
41,
42.
43.

44.
45.
~46. 8hri"

Shri
shri Arabinda putta
Shri Koj Tat

Shri B.M. Saha

Shri R.K..Sarkar
Shri Sukanta Das
shrl Bliren Saikic
Shri Subrangshu Deb
smt Ninamani Phukan
shri
Shri

Alok Chakraborty
Nalini Mohan Biashya

6l

partha garathi Das

Shri
Shri
Shri
Shri
Shri
Shri
shri
Shri
Shri
Shri
Shri
Shri

v47.3shri

-
e 4
B
Syl

s

Responden

ca” 148.-5h
a5

Wiy

'Sh,

hri Khagendra Na
"56. Shri Bikash Kr. Saikia
57. Shri Jagadish Chandra Das.

t Nos.5 to 57 are worki

Ranjit Kr. Sharma
Amrit Kr. Saikia

Deepak phattacharjee

Amar Kr. Singha
Dinesh Mohanta

Partha Sarathi purkayastha

Pranab Kr. Sharma
Aswini Kr. Das
Manoj Kr. Brahma
Padmeswar Pegu

Naba Krishna Bbaruah
Binoy Kr. Bashing

Achinta Kr. Sonowal

i Bidya Bhusan Saikia
./’"29\334§\4. Synnah

50. Shri\m.M. Neog

iljp.N. Doley
$/jcangadhar Das

Debendra Moshahary
ong

Subodh Ch. Basumatari

th pDaimary -

ng as -

Inspectors/Superintendent Group 'B' of
Customs and Central Excise under the

Commissioner ot

Shillong.

By Advocate H

Customs and Cen

¢ A. Deb Roy. Sr. c.G.S.C.

.;.;..Respondents

tral Excisey '
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CHOWDHURY.J. (v.C.) = -

% ‘ In this application wunder Section ”19 of . the
Administrative Tribunals Act, '1985, Ltollowing are the

reliefs sought for:

"8.1 That Ehe vimpugned order déged‘ 11.1.2001
rejecting the claim of the’ applxcant, sen1or1ty l1ist
as on 21.10. 94  published vide  letter No.C
No.II(34)I/ET-1/91/PT-1 dated 24.10.94 and the
letter No.C. No. II(34)/ET I/9l/PT 1/9466 -550 dated
27.4.95 whereby draft seniority is declared as final
be set aside and quashed. ' ‘

4

i
q
g
|

8.2 That the letter No.C.No. II(34)10/ET 1/93
(Anncxure 13) whereby xmpugned senlorxty l1st
publlshed as on 1.7.99 is be set a81de and guashed.

8.3 That the Respondents be d1rected to maintain
seniority position of the applicant and private
Respendents which was assignedfas;on 1.1.84 and also
on 1.1.93 in terms of aeniority:prfncibles laid down
in the Office Memorandum dated 22.12.59 and also in
- terms of para 7 of the O.M. daCed 7 2. 1986._

1

8.4 That the decision of the Revenue Boards for
refixation of senxorxty communxcated v1de telex F.

NO.23024/5/5/92-AD-111 dated 4.10. 94 be ‘set a81de

r" “\,:g\nd quashed.

e e e LI I TR OIS E

That the applicant be deElared‘senior to the
te respondent No.5 to ~58,‘ih the ‘grade

. - = ==

That the 1mugned promotlon order ‘issued under
Order No.167/95 dated 7.6.95 be set aside and

‘:\ - . . ‘
z -
\/ﬁ\//;auéf”’f/ quashed in respect of prxvateerespgndent Nos.5 to
14. o ,

8.7 That the respondentsi be directed to hoid
Review DPC to consider lthe promotion of the
applicant with all consequential benefits.to grade
of CSuperintendent Group 'B'v in regpect of the

applicant as Inspector.
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8.8 That impugned’ promotxon orderq issued under
Estt. Order NO. 36?/9)vdated 11.12.95, 69/96 dated
29.3.96. 184/96 dated 29.9.96, 156/97.dated 8.7.97,
206/97 dated 3.10.97, 228/97 dated 19Y.11.97 and
2306/97 dataed 8.12.97 bo met anide and qunnhéd,(Auy
other pfomotion order/orders promoting thejuniors to
the applicant = during the  pendency of this
application also be set aside anquuashedg"

2. The crux of the issue ralsed in thxa appllcatlon is
the interse seniority of the appl1cant vis-a= vis the
respondents. Being aggrleved by the fxxatlon of 1nterse
senlorlty the appllcant came before thxs Tr;bunal by way of
0.A.No.l71 of i995. The 0.A. 1n questlon was vtaken‘ up
alongwith tike cases by the Tribunal and by order dated
22 1 1999 remanded the matter to the’ authorlty to each case
in the light o[ the observatlons made thele1n. Consequent
to the Judgment and Order dated 22.1.1999 the appllcant
also submitted representation for refixation of his
seniority. A draft seniority list in»bthe gradé,'of

Inspector as on 1.7.1999 was circulated vide order dated

'20 8.1999. In that senlorlty 118t the name’ of the applicant

was shown below the respondents. The appllcant submxtted

. -+ * his representation on 14. 12 1999. Fxnally. by the 1mpugned

gl »
eje ed and the authority dec;ded to - -adhere to -the

'Jq;\\ijaqé\ dated 11.1.2001 the representatlon was traudly

Aﬁ%; iority list  dated 13.7.1998 »,issged . _undere
¥ C.No.11(34) 1/ET:1/96/28968-290(A). |
'3. In this application ;he agplicaht s;ated and
.contended ﬁhat ' pfior to issuanceA‘ of') the ;qpugned

t

notification, the applicant was all thréughqut asqigned as

Nos.5 to 57 .in the grade of

senior to the respondent .5 7 4 9r
L/\/«/ Inspector. The applicant pleaded that he was appointed in

the grade of Inspector with efféct from 16.11.1982}and on
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:7the. basis of his entering into eeryice,’_the 'sén1br1tY
position assignedvvas on 1.1.1984 faﬁd- l{l;1993, the
applicant was shown above thev brivate respondents.
However, by the interse seniority list as on 21 10.1994
the applicant was. shown junior. to the private reepondenta:
which waé the subject matter in_fO.AfNQ.l7l/1995. The
applicant ‘contended that the interse“.éeniority was
detefmined on the basis of O;H. dated 22.12.l§5§ wﬁich_was
" modified by O. M._uated 7.2.1986. Mr J.L. Sé;kér, learnéd
counsel for the appllcant, submitted thaﬁ thé Q,M. da£éd
7.2.1986 itself 1nd1cated that the 1986 O M. was to}cdmé

,f Allnto effect from’ 1.1.1986 and the sen1or1ty already

‘lgngyermined accordance with .the. éﬁistxng principlesvon
of issue of the O.H. dated 7 2. 1986 ‘was not to be
. The 0.M. was clearly prospectxve and the same
ld by the Hyderebad Bench; of the_ Tr1bunal in
L1323 of 1993 and connected"d.h.s‘disPosed of: on

3.2.1997.

4. . We have heaLd the learned counsel for the part1es
at;length; Upon hearlng the»partxes we are of the opinion
that the matter requires further recon81deracxon at . the
official level. The order ‘dated ll.l 2001 1tself 1nd1cated
that the respondents failed to apply 1ts m1nd to the fact
situation. In the 1mpugned order dated ll l 2001 it had
mentioned that the authority decxdcd to adhere to‘ the
revised seniority list dated 13 7. 1998 iﬁsued under c.
No. 11(34)1/ET 1/96/28968-290(A). We have perused ~ the

revised seniority 1list clrculated v1de C No 11(34)1/ET 1/

\//\«/W/ 96/28968-290(A) dated 13 7. 1998 whlch ~related to the

seniority 1list of Inspectors subsequently p;omoted‘ as

Superintendents. The applicant was 'not promoted  as

Superintendent.........
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Superintendent and thereforve, his case could not have been

linked with those cases. At any rate, the matter;requires

réconaideration by the authority. As was_éarlier,ordered by
the Tribunal while determining the intersekvéeniority
between Lhe applicant and <the priVate: responden@s, the
respondents weré.ulso to,take note of the decisiqn rendered

U by this Bench including the decision of the Hyderabad Bench

in 0.A.N0.1323/1993 and also the O.M. dated 7.2.1986 which

1Was made applicable prospectively. The applicdnt;may also
i submit .a fresh representatioh, if so advised, within two
| weeks from Ehe date of receipt.of the order and on reéeipt
. of such representation, the respondents are directed to

redetermine the interse seniority of the'applicant-vis—a~'

TN e g e

vis the private respondents as expeditiously as possible,

. praferably within two months from the date of receipt of © %,

such representation. We, however, decline to pass any order ..

on the promotion matter since we have remanded the matter

to the authority for dotermination of the interse aenidrlty

o eslmen . o

'ﬁbgtween»thevapplicant;and the private respondents.

Subject to the observations - made

above, the

i

ta WA ot -

cation stands disposed of. There shall, however, be no

as to costs. !
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MINISTRY QF FINANC

Subject Al India Saniorily List
' Sroup "B

promoted / appointed upto
thereinin r

Consequent upon revisi
Central Excise, Group 'B' |
‘Commissioner of Contral Exci
CAT, Guwahali Bench's order dated 8.2.2001 in
India saniorily list of Supoarintendonts of Gontral iz

of Superinlendonts of

espect of Shillong Commissionerale

--...._——--....--.--_..-----..-__‘. ....................
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TAOST H‘AMEQ;ATE -
COURTY MATTER

I MOA2O N85 A )
GOVERMMEN I OF [14(5i ~

\

DEPARTMENT OF REVENUE

R

New Delhi, Dated  the June 18. 2001

Ceonlral Excisa.

71.12.1992 --Correclions

B T T TSP

0.A., M0.237/1999, ll"luij all

xzise. Group ‘B' appoinled
/ promoted from 1.:1.1906 to 31.12.1992 4y amendced as under - i
& —— , _ e
Sr Exis- | Revised Name/ DOD Qolc of Commi- grﬂcmnrks
No. 1ting | Position Calegnry avpl. as ssinnor. |-
" Peci ‘ Supdl/ ale -
lion Occmed
dale as
appl./ dale
' ol appl. as D
, Inspeclor
1 2 J 4 5 6 7
1, 489 14621 -~ M.K.CHAKRABORTY 24.04.87 SHILLO- ‘_PROT\AOT~
01.03.40 ST NG | EDALC.
02.008.72 o I
D572 | 462.2 PROBIR KR. BOL 24.04.87 | SHILLO. RETIRED|
010536 | NG S
, ' 20872 |~ | |
A S0 462.3 D.K. 24 04.87 SHILLO- | RETIRED
| BHATTACHARJEE © | eeennn. NG
| 01.02.36 020072 | = ‘.
502 | 4624 P.SHARMA 24.04.07 | SHILLO- | RETIRED |
‘ {oros30 NG -
| - 020872 |
(SRS PN lG.C,CH/\TTERJL’-.I;" 240487 :ﬁl-uLLo! RETIRED
L . Oratse NG -
: 02.08.72 . :

- mee e -
.
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6
) ' ’ - - ‘/5“07‘4,0 ’4& -
- lee L2249 [1013.12 HEMEN GOGOI 29.00.09 | SHILLO- |5 My . [304 /2002
= 01.0155 sereeeeees | NG &72.10.12 2602
24.07.76 R
163, 12251 |1613.14 | A.B.OUTTA - 29.00.09-° | SHILLO- |
vl 01.07.55 el NG. | m
210776 | )
64. |2252 | 1013.16 |R.K. 29.08.00 | SHILLO-
N BHATTACHARJEE | ceeeeeen NG '
01.04.44 29.10.76
65. [2306 |1813.16 | 5.K. BOSE 29.00.09 | SHILLO-
— 40054 | MG I
| 300776 [ )
66. |2402 |10813.17 | D.K. NATH 29.08.89 | SHILLO. |
o S| 1o7s2 - ING /
| 02.08.76 |
67. 12642 * [ 1813.18 | s.PAUL 29.08.09 | SHILLO- -,
\/, ! 05.04.54 ----------- NG o ]
- ' ) 29.07.76 .
68. 12412 181319 | S BANIK 29.08.89 | SHILLO- | RETIRED
X 01.02.41 ceeereees | NG
19.11.76 ‘
.| 09 11220 11012.20 | MG M.SWER (5T) 29.00.09 SHILLO- | RETIRED
x| 131.03.39 ' eerdemann | NG ‘
| | 22.11.70
70. 3265 [1813.21 | M MARBAN!ANG (5T) |29.00.89 | sHiLLo. IA ) 1ol
. ' . . = 4 9. . ot - :
v : 24.02.54 el NG {oy e a0 Jpt [Ao0r
. | | 30.09.78 | - |4Fs0s0-2por
\'/7-71. 2196 {1813.22 | AGNU RAM DAS (SC) [29.08.89° | SHiLLO-
| ' | 01.10.43 e I e 1o
" , 12.12.78 .
72. 13266 | 1813.23 | APALAK DAS (SC) 29.00.09 SHILLO- |
v 20.02.53 ceeeememeee | NG /
22.09.78 o
73. 14073 | 1813.24 | CHAMDI DAS 29.08.89 | SHILLO- |
<1 - BAIDDYA(SC) | ceeeemmn. NG %
- 120.11.46 30.09.78 |
74, 12709 |22221' |K.C.MOHAN 09.00.90 |SHILLO-|
v 20.09.53 . | | NG |
| 31.07.76 |
75. | 2711 22222 | C.M.CHAKRABORTY 09.08.90 | SHILLO- |- ,
v S]26.1251 e - NG : |
26.07.7¢
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| 76 {2712 2222.3 | T.5. SARKAR 00.00.00" GIULLO-
v 02.05.56 | e - NG
27.07.70 |
77 12713 | 2222.4 | H.R. SAHA 09.00.90° | SHILLO- |
v 16.03.51 eeeneees NG o
| 13.07.76 |
70 |2714 | 22226 | N.K. CHARKABORTY |00.08.00 [ SHILLO-
o : ©101.0344 e e |NG 1"
| 102.00:76 -
79. | 2716 |2222.6 | S.BHOWMICK 00.00;00 | SHILLO- | 4/
v 23,0154 e L. ING -
, e 26.07.76 | . -
80. | 3530 |2222.7 | J.R.H.DIENGDOH 09:08.90 |SHILLO-| -
— (5T) ceeeee NG !
e . 28.02.50 04.10.78 |- -
01, |4100 |2222.8 |PRANAD KR, BARUA | 09.00.90- | SHILLO:
e . (SC)_ "’f“"‘"‘ NG » - ;)
. 05.09.53 | 03.10.70 |
J 2710 | 27771 |AV. DUHA (ST)» (1) |20.06.91 | SHILLO-
01.03.01 cereeeeess NG
13.09.75° |
03, |2777A | 2777.2 | R.S. PATTHAIK 20.06.91 | BHUDA.
04.09.51 26.06.91 | NES.
. {01175 | WAR
84. | 27778 |2777.3 | P.L. LENKA 26.06.91 | BHUBA-
© 1160153 | e NEW-
04.41.75 | WAR
5 |85 [2715 | 2777.4 | PARIMAL CH.IAR | 20.06.91 | SHILLO- | EXPIRED
04.06.45 SRS FNICE -
| 02.08.76' | °
86, |2717 |27177.5 | MD. KHURSHED 20.06.91 | SHILLO-
| AHMED cimgmeee | NG
01.03.52 30.07.76: |
67. |2718 |2777.6 |P.K. DASNO.2 20.06.91. | SHILLO-
| 01.03.40 et NG
| - 30.07.76: f o |
8. |3264 |2777.7 |PRANAG - | 20.06.91: | SHILLO- | EXPIRED
X , BHATTACHARJEE | =--eimen! | NG ~
14.02.52 290776 .| "
89 | 3491 |2277.8 | P. SHARMA . 20/06.91; | SHILLO!
‘ " 101.09.56 sreerenes CING
2980776 |
1 SRArELE
: A
N A iy T
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A sloo. [3536 |2777.9 {uc.oAs  |2006.91 |SinLo. - S
) ' : 19.12.53 | e [NG - .
29.07.76 | : | |
91, }3537 | 2777.10 | DIMAN DHAR 70.06.91 | 5INLLO-
: 211053 b e MO
| - M.01.76 | | :
o2 |aoto | 217741 o pAUL 20.06.01 | S10LLO- o
22,0053 ] e NG ]
i . 02..00.76 {
93 13019 |2777.12 | P.D. NAG 1200601 |siueto-| " i
. 25.10.52 cremeeneens 1 NG ) K
: 26..07.76 s'
94. {2719 | 277743 | G.K. SHARMA DORAL |20.06.01 |sHILLO. | !
09.0140 | NG ' !
~ 29.10.76 S I
95, | eee- 277714 | R LALNGURAUVA 20.06.91 | SHILLO- | Pr eneodad viote -
. (ST) ........... ' :}GLLO rdes Av: 16‘/300‘— .
01.03.57 03.10.70 | JRCRIICS PV I
9G.+ {3490 | 2777.15 | RAMPRASAD DAG 20.06.91 | SHiLLo-| 3
(sC) . ceveetnanee NG o ‘ k'"
01.10.41. 22,4170 i
97, | oo 277746 | ADHIRAM OAS (5C) | 20.06.91 | SHILLO- | RETIRED 5
» 01.02.40 o e NG - .
L 20..02.79 _’ ’
90. | 3020 |3644.1 | SUNIL CH. DHOWAL |20.06.92 |SHILLO- | RETIRED 5
' 10.01.39 N DU NG S
301076 | L |
00. |23034 |3644.2 | D.C. UISWAS 20.06.92 | SHILLO- | RETIRED P
01.03.39 e o NG :
A A 30..10.76 | !
100. | 4004 | 3644, |N.C.DAS 200592 |[sHiLo-| ' '
- | 31.12.42 reveeeemenn NG .
o 29..10.76 B
101, | onee 3930.1 | BIJOY KRISHNA 17.09.92 | SHILLO- | RETIRED |
o OEB-! . ceevesennnn NG .
~ 01.02.30 13,1176 | __ . |
102, | =--een 3930.2 | M. SUPRA SINGH 17.09.92 - | SHILLO- | RETIRED v
T 01.07.35 N [RRSRTOREE NG | . : :
: , 26.10.76 |
103. 13621 |3930.3 | 0.K. MAJUMDAR 17.09.92 | SHILLO-
21.01.51 S [E— NG .
' 27.00.77 |
rl’\'-:'




n 2. Thc' scnlonly poahon mentioned undor column l~lurnl7r”yr ?,v—l'mrl toleted
tho 3oniority fizl of Supetintendeny of Cenlryl LExcise, Group 'g' mcnlloncd obove,

The dale of assumplion of chqrgc 39351 Ihe officars lisled:al serig) Nos. 453 1o
162 in he uloresaid 5 Saniorily s correcled o5 24 4. 1007,

S ——————
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GOVERNMENTOFINDIA & o
‘gt MINISTRY OF FINANCE & COMPANY AFFAIRS ~ * [ *
Y g DEPARTMENTOFREVENUE = . =

CENTRAL BOARD OF EXCISE & CUSTOMS
New Dclhl Dated: Doccmbcr 10 2002

OFFICE ORDER NO. 206/2002

Subject: Promotion; Posting & Transfer in the grade of Assistant Conumssnoncr of Cusloms & Ccnual
Excisc - reg. '

, The President is pleased to order that the omccvs in the gmdc of Custom Appmscrs,
Superintendents of € ustoms(Prev) and Superintendents of Central Excise, whose names appear in
Annexure I, Il & Il respectively of this order are promoted on purely ad-hoc basis to officiate'in the grade
of Assistant Commissioner. of Customs ‘& Central Excise in the pay scale of Rs.8, 000-275-13,500/- with

- effect from the da!c(s) they assume charge of the highet post and until further orders. :

2. These promotions to the grade of Assistant Commnssuonct of Cusloms & Ccnlml Excise have been
made purcly on ad-hoc basis for a limited period of Six months. Besides; the above promotions do not
confer on the officers so promoted any claim for continued oﬂicnauon in the ‘grade of Assistant
Commissioner and the period of such service will not count for seniority or as quahfymg service for’ furthcr
promotions. : !

3 Consequent upon lhcsc promotions, the posungs/umlsfcr of oﬂiccrs in (hc gradc of AC/DC are
ordered as per Annexure (V. The Officers promoted/transferred under this order should assume the charge:
of their new post latest by 23.12.2002 positively. If an officer fails to assume charge of his promotion post
by 23.12.2002, it will be treated as refusal of promotion and will be dealt with accordingly. However, the
~concerned Commissionerates should ensure that no officer in the promoifon list is relleved If he is
under suspension or facing any chargesheet or prosecution and report this fact 1o lhe Board :
lmmedlatel) : B

4. 7 These pmumlinm would be subject to outcome of the pending Coun/ C/\T Cnscs in
C.P.No.107/2001 in O.A.Nos 485/99 & 556/99 in CA'T, Mumbai Bench, CWP No.1324/2002 in Bombay g
High Court, O.A. Nos 29/2002 & 525/2002 in CAT, Mumbai Bench, O.A. No. 1127/2002 i in CAT Pnncnpal'
Bencii,New Dclhi, CWP NO. 15764/2002 in Mndms High Court and such olhcr cases. S

5. With these orders all the rcptcscnmnonshcqucsls rccclvcd so far ﬁom Ihc ofﬁccrs in the gmdc of
AC/DC regarding transfer & posting Slﬂlld d:sposcd of. : -

6. The Annexures I.11, HE & IV to this order are enclosed.

: (R.S MEENA)
Deputy Sccrctsry to lhe Gmcrnment oflndm

'
o 1
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ANNEXURE lll

SUPERINTENDENTS OF CENTRAL EXCISE 2

LOS 04 54

Sr. FNnme of the omccr(:) Commhuong.nle
No. | Date of Birth .
l. | Baljinder Singh Gill Chandigash
__|nas
2. | Rajinder Singh Chandigarh
‘ 151051
J. | Babua Tuddu Patna
250552 e
[ 4T [ SK ihaskar Delhi
| 2201 82 | .
5. NG Sabhadadpun Delhi
| 150852 '
6. [ Smt M A Josti Mumbai
_ | 310745 . ,
7.- | Kamta Prasad Allahabad
' 0101 45 \
8. | KR Surendran Cochin
_lotais2 L
9. 4 Barhu Ram Allahabad
_|1o014s :
10. | G Divakaran Nair Cochin
1204 51 '
i, Ranyut Kumar Dutta-l Chandigarh ((41 ’,
__j.loossi /y
120 lndra;ut Guha thllong '
07.05 56
13. | Amitabha Hore Shillong
_Jnors
14. | Abhijit Das Gupta Shillong
_lzorss
15. | Bijan Bandhu Adhikari Shillong
_l2301 8 ‘
16. | P K Das'i Shillong
___|o10sss |
1T | RK -Goswami Shillong
| __1 070684 L
18. | N° Uhauachaqcc Shillong
150581 , L
19. | Hemen Gogoi Shillong
20. | ABDutta Shillong
—___|.01075s
21. | R K Bhattacharjee Shillong
{01044y o
[ 22| S K iloswe Shillong
. 04 U8 $4 L
23 | DK Nath Shillong
_{tors2 .
T 24| S Panl, Shillong

Page l'of 13
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25. | M Marbaniang Shillong
240254 _ |
26. .| Agnu Ram Das Shillong
01.10.4)
27. | Apalak Das Shillong
20.02.5)
28| Chandi Das Baiddya, “Shillong -
__|20ni46 e
29. | P R Katare Indore
1209 50
30| P C Savena ‘Indore
e o 9.8..97..4 L
J1. | E Sukhmaran Cochin
0).01.52 .
32. | O. Mohammed Ashraf Cochin
26 07.52 : :
33. |'S.N Sharma Jaipur
: 2007 44
34, |' Atma Prakash Mchia Jaipur
11.01.52 ‘
35. | M.G Mathad Mumbai
_lotor4s
36. | Rajinder Kumar Sood - Chandigarh
02105)
37.| ST Shivsharan Mumbai
(01,0449 . ,
38. | M H. Bukelia Mumbai
| 181252
39. | Madhukar Sharma Juipur
130950
40. | Surjit Singh Dhillon . Delhi
| s ‘
41, | € K Sasidharan Nair Cochin
10.05 51
42, |'SL Dansal Jaipur
| 140752 1
43. | KM Gregory Cochin
191145 ‘
44. | M Balaji Rao Chennai
_|1s0650 -
45. | S Gabriel Pandian Chennai
1705 50
46, | M G Rajkumar Chennai
_| 100146 ’
47. | R More Mumbai
150447
48. | R K Tuplondhe Mumbai
180746 o
49.1 B 1. Kasture Mumbai
o |1s12s9 e
50. ] TR Rasal Mumbai
__l1s02496 L
TTUSU P T Shikhare Mumbai
010649
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187 K C Mohan Indore
1200953 /4/{“//"7"
188 | C.M Chakraborty _lndorc
_].26.1251 ,
189 TS Sarkar Indore p
___|o0205 55 ‘ -
190 11 R Saha Indote
1603 81 ‘
1911 NK Charkaborty Indote P
_loto3as , : .
192{'S Bhowmick Indore ‘
2301 84 a
193 | J R i Diengdoh Indore v
| 280250 i
194 | Pranab Kumar Barua indore »
050953 : ”
195| Hadibandhu Saho Bhubaneshwar =
23.03.50 R
196 Arjun Kishore Panda | Bhubaneshwar -
060350 | '
197 K P H Paul Mohammed | Chennai
| ] 050950 ~
198 M M Viswanath Chennai
03 01 5t e '
199} K S Subramanian Chennai
_ | 260252
" 200| M Premkumar Chennai
260 52 "
2011 RK Mittal Delhi
_lod12s52 | .
202| R ¢ Sharma 1 Della
1270154
-~ 203 Ashish Bn;oy Dutta Shillong
o107 sS
204 Ranjit Kr. Bhatlachar]oc ~ | Shillong
0104 44 _
205| P 1) Dhure Mumbai
150443 -
206 | Sadanandakumar Hydesabad
| 010347 S
207] A S Kuruvila Cochin
__| otos 51 -
208 | P C Skaria Cochin
1401 51 ‘
209 | Madan Nlohan Delhi i
12708 54 : ) :
210] MR Jakati Bangalotc L :
09 07 49 L - :
211 ] V K Kaul Chandigarh
. 27 07 30 :
212| V K Mishra. Jaipur | j
0S 0782 - "
I RS iinic ‘Mumbai’
RV
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160 Sohan Singh

Jaipur
15.04 53
161{ SN B Sharma Jaipur
[ 2502 53 '
162 B J Ghode Mumbai
010649
163 R N Yadav NC, Gwalior
| 250646
164] VN ILad Mumbaij
, | 01.02.50 N
165 D Ramaprasad Hyderabad
__ |05 0549 .
166 | C Duraimani Chennai
| 18.01 47
167} S Jayakumar Chennai
. looLso ‘
168 P.Muruyesan Chennai
__| 110549 .
169 | Felix Micheal Amalraj Chennai
090383y .
$70] N Viswanathan Chennai
_Li212si
171 BV Kulthe Indore
___|ost0as
- 172f RN Tripathi Indore
1612 51 .
173 ND Jakati Indore
S— AR
174| Rakesh Sharma Indore
300650
175{ D A Nistane Indose
—_ s ol
176] Tcjveer Smgh Allshabad
__|.2401 50 ,
177 AW Shaikh Mumbai
"1 22.11.50
, 178 'S P.Panjabi Mumbai
] 090s5s]
1791 M A Samiulah Mumbai
291246
180 M Murali Manoharan Chennai -
.| .07.06 48
181 Nla)abalakmhnm Chennai
] 05 S0 :
182 K Balasundaram Chennai
| 10550
. 183]| S K Mathur Indore
2705 52
184 Gautam Hancr;cc Delhi
z7ns S0 I
185 1 :) Premanand ('i)cnhili
m 06 S0 :
*—.lﬁ(—) Al Ilnkrc T ind.(ﬁE
0808 sy )
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268[ N C Haider
__| 301048
269] D K Mondal Kolksta
| 26.0747 '
270| M L Mondal Kolkata
130644
271} Vikram Fulzele Indote
l7 o8 47
272V it Waghmare ‘Indore
081250 '
273 | Jaideo U Dongre Indore
0s 08 52
I G G Patke ‘Indore
1201 53 )
2751 N B Deshmukh Indore
L€ OI 0J.53
276 !lamra; Mnhajan Indore
| 010652
277 Madhao B Kowey Indore
_1.1904 46 _
278 MP Solanki Ahmedabad
| 20149
2791 R C Parmar Ahmedabad
1031249 :
280: A R Biswas Kolkats
__|.17014)
281 | Matilal Mallick Kolkata
180144
282 R U Kharade “Mumbai
120946 _
283 P Y Dadamani Mumbai
__|orossa )
1 284] SR [)cughue Mumbai
0102 52 ;
285/ .S Karande " [ Mumbai
01.06.51
286 R.Lalngurauva.
010357 5{”‘/5"7/
287| R Kanakadri Hydeﬂbad
2005 47 .
' 288 M Ralhna Kumar H)’duabad
1506 %) T
289 C Simeon Hyderabad
tHo6st
290( S Sreenath ‘Hyderabad
15071583 ‘
291| U Premasundaram Hyderabad
| 1S 1180 ;
292 U P C Ramesh Joshi Hyderabad -
280747 o
293| M Mnlhkaqunmah Bang’a]orc
100646 o
204 MG Rmna;cndran Uangalorc
| 206 ¢4
~562 Al’:cm ¢ lnndra

AJla}_\abaa
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[ 1102 45
296 | Nathu Lal Allshabad
| 06.07 47 _
297| G.Soundararajan Chennai
J11s2
298| A Alexander Chennai
0705 54 A
299 | G Kannaiyan Chennai
] 160749 —ee
300 | Ram Bharosey Allahabad
i [ 130951
301 | VS Kumbhara lndore
. |orouser i
302 O P-Mchar | Indore
08 08 46 ’
303 | RV Ramakrishnappa ‘Bangalore
01 07 46
- 304 | G.V.Shivanna Bangalore -
040251 ,
305 | M S S Murthy Bangalore
150248 L
306 | C Nauara;an Chennai
270152
JO7 | V.S Sunderarajan Chennai
__|2at0s1 '
Jog | M l\nshnasuamy | Chennai
{0808 50 |
gt pv cllalchamy Chennai
. _|osos4s. ;
310 [ A Perumal Chennai
1249
311 | P Jeevanandan Chennai
B RTXEXY
32 | P.A Vijay | Chennai .
. 15.04 52
313 | S Kulothungan Chennai
051282 '
314 | G Mathiazahan Chennai -
_ 161058
J15 | HR Vaity Mumbai
26 07 59 ,
316 | S B Shinde Mumbai
040652 ) ' ,
317 | Tarsius Lakra . Bhubaneswar
103071 o
B KG Shankarappa Bmgalore
l2tensy '
319 | Tukaram Allure Bangalote
' ) 05 0141 ’
T 320 DAL Muthe "NMombai
. _Ol 06 49 S
20 [ P 1 Lama “Kolkata
ooty
22N Uhuua

Rblkala
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To : N D 1™ Dec. 2002

J;' 7 ~ The Conmnissioner, ' S S qﬂ
. Central Excise, : 1 L ‘ |
Shillong.

(Through I’rdpcr Channel)

Sir, _ '

Subject:-Order N0.206/2002 dated 10.12.2002 in respect of promotion, Posting:
and Transfer in the Grade of Assistant Commissioners .of('ustoms and
Central Excise: Regarding- s
N

With due respect-and humble submission, I beg to lay before you t]ie following
points for favor of your kind perusal and considcration. ' C

That sir, 1 am presently posted at Moran Range, Central Excise, Dibrugarh Division as
Superintendent (Range). As per above order, it. has been noted that a total of 27 ofticers have
been promoted-to the grade of Assistant Commissioners from the Commissionerate of Customs
and Central Excisc, North Eastern Region, Shillorig. However, my name has not been figured in
the list of ofticers promoted although the names of several officer's Junior to me in the Scniority
List of Shillong Commissioncrate have been covered in the order. As per the All India Scniority
List as on 18.06.2001, my name is at SI. No. 82, position 2710 and R. Lalngurauva at SI. No.
95, position 2777.14 is my immediate junior among the Scheduled Tribe (ST) category. ‘

- That sir, in this regard | would like to submit that no adverse rematk or disciﬁlinary
proceedings have cver been initiated against me. Also, I have been recently granted the ACP on

13.09.2000 with regular increments. AR :

In view of the above, it is not understood as to how my name has not been considered
for promotion. I would therefore request your honor to kindly 1ook into the matter favorably so -
that the promotion due to me is granted in time. C ' ’

It is also 1o mention hercin that, the said order No.206/2002 dt.lO'i‘ Dcc.2002 bore other
discrepancy as well in scrial Nos. 20 &21 A.B. Dutta & RK. Bhattacharjce respectively
figured in short form of their names, and the same persons’ refigured at serial Nos. 203 &204 in. o

their full names as Ashish Bijoy Dutta & Ranjit Kr. Bhattacharjee respectively

You are therefore, requested to kindly take the matter with the Board for rectification of
the matter. ' SR e '

Thanking you,

Dated: 11.12.2002. WY, mﬂ
Al A& : .
(ALOYSIUS LALDUHA)
.- Superintendent, Central Excise
: * Moran Range, Dibrugarh Div.
Copy to: - . o '
) .The Chairman, Central Board of Excisev& Customs, North Block, New Delhi -
110001 for information and kind necessary action. s ,
2)  The Deputy Sceretary (AD - ), Government of India, Ministry of ;Firian_cc‘and_. .
Company Aftairs, Department of Revenue, Central Board of Excise ;-Customs ; North

Block, New Delhi - I, for kind information.

pthotd]

= ‘ / 4 ' | s Supeulintéhd';‘frit;'.Centra|"Excise
;e : . Moran Range, Dibrugarh Div.
16/03/13 e in

er,
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C.No. MRN/ET/18/2001/16 - * Dated, 8" Jauary 2003
"l To " . w
7 "The Chairman, o

Central Board of Excise & Customs, - : _

North Block - 110001 (Through proper channel)

Sir,

Subject: - Order No.206/2002 dated 10.12.2002 in respect of promotion, posting
and Transfer in the Grade of Assistant Commissioners of Customs and
Central Excise, regarding- ' '

With due respect and humble submission, 1 beg to lay before you the foll_ox_ﬁné
points for favor of your kind perusal and consideration. o '

That sir, I am presently. posted at Moran Range, Central Excise, Dibrugarh Division as
Superintendent (Range). As per above order; it has been noted that a total of 27 officers have
been promoted to the grade of Assistant Commissioners from the Commissionerate of Customs
and Central Excise, North Eastern Region, Shillong. However, my name has not been figured in
the list of officers promoted although the names of scveral officers junior t6 me in the seniority
list of Shillong Commissionerate have been covered in the order. o

As per the All India Scniority List as on !8.06.200I,,my' name is at S. No. 82, position
. 2710/2777.1 and R. Lalngurauva at SI. No. 95, position 2777:14 is my immediate junior
- among the Scheduled Tribe (ST) category is promoted. ' '

That sir, in this regard 1 would like to submit that no adverse remark or disciplinary -
proceedings have ever been initiated against me. Also, I have been receritly granted the ACP on
13.09.2000, with regular increments. : C

Considering the fact that there was no valid reason to my, knowledge for being denied
the benefit of promotion. I had requested the Commissioner of: Central Excise, Shillong.: Vide
my letter of even No. 1084 dated, 11.12.2002, & copy of which .was'also endorsed to your
honour, but no action appears to have been taken towards addressing my application. = .. .

I'am therefore, left with no option but to approach your honour to fook into the matter to
do justice and to give me the promotion duc to me with due effect and to restore me my former
seniority and all benefits of the promotion to the rank of the Assistant Commissioner of Central
Excise & Customs. : I 2

In case, there being any rcaéon for denial of my ,promol‘i'o_n,‘ the satﬁc may kindly be .
intimated to me so as to cnable me to approach assistance -of other forum for redressal of my
grievances, ‘ e . :

Your honour is therefore, eamestly requested to kindly take up the métl|¢r.. .
Thanking you,

Dated.08.01.2003. * Yours faithfully,

/ﬁjﬁﬁ .
- ) .
(ALOYSIUS VANUALDUHA) .

Superintendent, Central Exq’i,sg, Moran Rahge,

-Di’lbfugarh‘,‘i“)ivi‘si»on. :

Copy to: - The Deputy Secretary (AD—II), Government of 'Iltld‘jé,'.Mi;liislry' of Finance d_nd _
company Affairs, Department of Revenue, Central Board of Excise. & Customs, North Block,

N. Delhi-1, for kind information. ' e ' :

: — (ALOYSIU VANLA‘L UHA) -
— 4./ voesla * Superintendent, Central Excise ,Moran Range,

76 /o 3 /a 3 - - Dibrugach Division; R
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The Member Personal,

Central Board of Excise & Custdms, ‘
Ministry of Finance & Company Affairs, f

—80- ANk

|

13" Jan, 2003

|

Dept. of Revenue,

North Block, New Delhi -1 | O

J

S -{ [
Subject: Representation against Non-proniotion in the grade of Assistant Commissioner of

Sir,

Customs & Central Excise, Reference Order No. 206/2002, New Délhi dt. 10™ Dec.
- 2002 regarding, o

With due respect I am to enclose herewith my representations dt. 11™ Dec. 2002, to

theCommissioner, Central Excise, Shillong, & 8" Jan. 2003, to the Chairman, Central
Board of Excise and Customs, Ministry of Finance & Company Affairs, Dept. of Revenue,
North Block, New Delhi-1, on the above subject for your kind perusal and necessary action.

Encl: - 1. Representation = 2 sheets

Further to the above-cited representations | submit herewith a checklist of important
and relevant points for your kind and easy perusal for taking necessary action.

It may kindly be seen that due to some oversight my n"ame has been’ omitted in the
promotion list referred to above. Whereas, my name should have figured at the right SL
No. for reasons shown in the above check list e

. I therefore, request for your kind and immediate action for making necessary corrections

and issuance of corrigendum order, for the following reasons: - -

(a) Revision of 1991 DPC in 2001 i.e. after ten years is beyond limitation under the
general-law of limitation. ' L .

representation, thereby, denying principles of natural juétice.(oopy enélosqd)
(c) Officers figuring in serial numbers below me even as per department ACP and revise
Seniority list have been promoted as ACs., in the above cited promotion order.

(d) Officers junior to me and not figuring in the ACP of the department have even been
promoted in the above-referred order. ‘ '

(¢) DCP is required to consider last 5/7 ycars ACRs; to my sfrong belief my ACRs for
the last 5/7 years are very good, without blemish or any adverse entry.

(b) No reason whatsoever has been adduced/ communicated even  after repeated

() The above referred promotion order contains certain in-accuracy, such as, repetition -

of names, etc., which lends to a belief that omission of my name in the correct serial
‘number is a mere oversight. . o

I remain, L : ' Yours faithfully,

. A N |

(ALOYSIUS VANLALDUHA)
7~  -Superintendent, Central Excise, Moran Range
/%) ,[g_g/ - Dibrugarh Division, -
Shillong Commissionerate

* M\/ﬂ&.{ﬂ.f

2. Check list with
its enclosure =
Total =

Mk
e
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Copy to: -

2.

Commissioner, Central Excise/Addl. Commissioner (P & V) Shillong, for his kind
confirmation regarding submission of copies of last 5/7 ACRs to Ministry for DCP.

The Joint Secretary (AD-1I), Government of India, Ministry of Finance and Company
AfTairs, Department of Revenue, Central Board of Excise & Customs, North Block New
Delhi-1, for kind information.

Under Secretary (AD-II), Government of India, Mjmstry of Finance and Company
Affairs, Department of Revenue, Central Board of Exclse&Customs North Block, New
Delhi-1, for kind information.

t, Central Excuse. Moran Range
D:b,mgarh Division
Shillong Commissionerate
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'/ To,

* The Commissioner,
Central Excise,
Shillong,

Sir,

Subject: - Order No. 206/2002 dated 10.12. 2002 - Promouon of Supdl to Asstt
’ Commissioner — Reg.

With due respect, 1 am to state the following for your kmd and sympathetlc
consideration, that my name has not fi igured in the above cited promotlon llst m this respect I
have represented about the matter. - o

~ That Sir, on learnmg from rehable sources that my ACR has not bcen recetved by the B
Board, though it has been forwarded from your end on the 27.11. 2002 o '
' It is also learnt that my promotion is held up due to absence of my ACRs ‘

I am thcrcfore requesting your goodsclf to kmdly forward the copy of my ACRs to
the Board for doing the needful. ; a

Thanking You,

Yourgfuithfully,

Camp: Sﬁillong_

CENTRAL EXCISE, MORAN RANGE
DlBRUGARH DlVlSlON

Copy to: - 1) The Chairman, Central Board of Excise & Customs North Block Ncw Delhl -
" 110001, for favour of information. -
Central Excnse Shlllong
2) The Additional Comniissioner (P& V). .
Central Excise, Sh:llong, for his kind information and neccssary acuon
3) The Member Personal CBEC, : :
- Ministry of Finance & Company Aﬂanrq ' :
Department of Revenue, for favour of information. and nccessary acnon with
reference to the Addl. Commissioner, CE Shnllong,
: letter C No.11(39)1/CON/2001/1492, dated 27.11. 200 ,
4) The Under Secretary (AD-11) CBEC, Ministry of Fmance & Company Affalrs
' Department of Revenue, for favour of information and necessary action, . "
with reference to my represcntations to the Member Personal (P&V) .
dated 13.1.2003, a copy of which was endorscd to"her

's

"lzu‘rN-rENuENir 3 ,

: CENTRAL: EXCISE. MORAN RANGE
: : DIBRUGARH DlV]S!ON
vow’ _ . _
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To, =

The joint Commissioner | Dated - 07.02.2003
Ceolggr! excise, -

(Through proper channel) -

Sir, ‘ : .
Subject  :- Order No.206/2002.dated 10.12.2002, in respect of promotion, posting and transfer
in the grade Assistant Commissioner of custom & Central excise, [epresentations.

With due respect and submission I beg to lay down before you the following pbints for favour of
your kind perusal, consideration and necessary action. '

That Sir, 1 am presently posted at Moran Range, Dibrugarh Division, as Superintendent in the
Range. ’ : ’

And as per above Order, it has been noted that a total of 27 Officers have been promoted to the grade of
Assistant Commissioner from the Commissionerate of Customs & Central Excise, North Eastern Region,
Shillong. However, my name has not figured in the list of the Officers promoted, although the names of
several Officers junior to me in the Seniority list of Shillong Commissionerate have been covered in the
list of the order. :

As per All India seniority fist, as on 18.06.2001, my name stands at SI.No.82, position
2710/2777.01, but R.Lalngurauva standing at SI. No. 95,position 2777.14, who is my immediate junior in
the Scheduled Tribe Category figured.

In this regards, as the Dibrugarh Commissionerate is tagged with Shillong Commissionerate, with
due permission, 1 immediately represented and rushed to Shillong, and thereby, -met the Addl.
Commissionerate, as the Commissioner was on tour to Delhi, and accordingly submitted the Advance

“copy of my representation.
(copy enclosed for your ready reference, dated 11.12.2002).
The Addl. Commissioner, assured me to look into the matter. : : .
But, as nothing seemed to take shape another representation was made to the Chairman of the Board, dated
08.01.2003, and another to the member personal, dated 13.01.2003, (copy enclosed for ready reference)

In the meantime, it is learnt from reliable sources that my promotion could not take effect due to .
non-receipt of my ACRs by the Board, As such, 1 applied to the Commissioner and the Addl.
Commissioner, CE, Shillong, dated 20.01.2003, to kindly do the needful, with a copy to the Member
Personal and the Under Secy., AD-II, CBEC, New Delhi. (copy enclosed). '

It is also learnt that my ACRs were dispatch from Hqtrs. Shillong, details are as enclosed in
Annexure-A, for your kind perusal and necessary action.

That Sir, event to this date, after an elapse of nearly 2 months of the issue of the order and my
representations, nothing seem to take shape. 1 therefore, with all humility and respect approach your
sympathy and to kindly help me out, so as to enable me attain my promotion.

| May | also mention herein that No ADVERSE or disciplinary proceedings or vigilance case is
pending with me.

I have also recently been granted the ACP scheme on 13.09.2000, vide Commissioner’s Order
No.55/2001, dated Shillong 04.04.2001. (copy enclosed).

Thanking You.

Encl: - 9 Nos. (18 sheets) ﬁ ,&.7 ' - _ ‘ fai"thfu‘lly,
ot {4 ke 3/ 3"(‘1‘0/ '
, : ‘ CX o
= /oot (ALOYS${US VANL/ALDUHA)

alias
' /70 8 03 | hllnunnlAKX:RU}.!A
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GOVERNMENT OF INDiA : N -
e UFFIBEUHHE COMMISSIOKER UFBENTHAI.EXCISE
; C o enTED maRoan, smuonn mn(n

M@%J.QMJ&MMMFN
DATED .SlllLl ONG TIHE 0
: " IR n ". B '

'../'.’.....‘_,.., .\ . Lo '..r‘

qubjecl ACP bchcme iti the case of Direct Recruil Gr. *B* nnd Gr.'C’ oflicers
vt 1y, working in the field fonmation under Cenlral Board of Excise & Custonts
J.. g rcgardmg
R .
T - In pursuance of the Department of Personnel & Tmlmng s O.M, No, 35034/1/917- lel(D) dated
the 9% Augusi, 1999 and clarificntions issued (hercon from time (o Lime on- ‘/\Mu;cd Cateer Progsession
- Scheme’ . with the npprovnl of Competent /\u(hmny, the tmdumcnllmwd oflicials who jolned ns

. Tnspectors bf Excise, Preventive Ofﬁccr«/bxmmncts sre hereby granted 2™ Financial upgradalion under

~i the ACP Scheme ahd ard apcordmgly plnccd in the pay scale of Rs 8,000-275- 11 SO00/- from the dnle(n)
" . mehtiohed agalnst éach, -+

e Al e
RRCAA A

)
[ 8LNo, | Name™ 7 7T 7] Dale T&Fﬁu—c“li—w'“mfc()of pay | Present pluce of posiing.”
R Y Lpormsnliogio s 2 financial . wh ichFlnancﬁ . ,
i | S8k e e upgrddalion lo bé Upgmdaﬁon ,
SRS DS e gratléd | gitted T o
|l | Biswajit Sarkar | 02083000 " | Rs. R.000-13,5007. | Uliy. Cus, Divn. -~
02| Subl Kr. Chokabofty — 17" 7734072000 Rs. 8.000-13,300/- | R, Cus. Diver,
03 IS Pukayastha—1 | T 02082000 | Rs. 8,000-13,500/- | DOMES, NIDelnd ~ T
01 | Awilabia lote 7777753072000 | R, 8000:13, 00 i | NE, kvln'e.--_“....._
Q3. AT Dusgipin 7T T T 3607.0000 7 | e, %,000-13,5007 | DRI Kolkata
06 VB Adhdkary T T 1TTT26.0720007 | Ra, K,000-13,5007 | TS, Aﬁ;on Mumbal~ ~
07. PR.Das—1 | 7""02.08109 [ Ra.&,000-13.500/- | Tigrs. Audit Unit, Ghy. ™
08.. JEK. Qoswami 7770 7777 33672000 | Ra, 8,000-13,500 1 | Dibnigath C.Ex. Divn.
0. T AK Sherme T T 229072000 _ | Ra.R.000-13,3007. 77 |- Cluwaliail Cusions len
| 10, ""f ilemen Gogol T 1T 3467.2000 | Re. 8,000-13,5007 | Jorhal C.iix. Diven.
1T, Asish Bijoy Dulta "~ """ ""31.07.2000 | Rs. 8000-13,500/ | Tezpur C Ex. Divn,
(2. .| Sckhur Ki. Boss . | 30072000 | Rs..000-13,%00/« 1| NACUN, Kolkniu __
{8 7 bilip e Nath | ™ "12.408.2000. | Ra. 8.000-13,3007 1 |"Aguiinla Cusivme Divit.”
14777 Sabyasachi Faul ™" 1 TT007 000 Ra. 4,000-13, 3007 | Niqes. Antl vaslod, Uhy 4
15, Kirest Cli. Mol .~ - 21.07.2000 - Rs. 8,000-13,500/- | DRI, Guwahali .~ -~ S
st | A Vanll DUR 26 5 0000 413,09.2000 7557 | 1. §000-13,5005% | Dibrugarh C.Bx Divi, - |
(17,777 CM_ Chakidbotty - ‘___*‘ 38673000 ____.__fg 000-13,300%: | Gwahati C.6x. Iivi.
- TIB777) Tapash Swarvp Sackee - [ 37072000, | Ra. §,000-13, 300~ | DO, Kolkata
{19.0 - 1 Himngshu Rt Sala 1 _l'J 07. 2000 _!_{5-!2:09.9!':"-:'09('. _ Sﬂcf\anBt Diva. o
2. Su'l‘).ul_qy Dhumnhk 26, 0/ ’000 | Rs.BUVU-13,5007- l_)!_n_!t_l_:ﬂ_q_l:g_ljjn
21, I Md. Khurshv.chhiued e ~30.07.3000_ "1 Rs. &,000-13,300/" _} Al Custong I)_ngnn___.___
22, Pranab Shamma 7 129072000 1 Re.5,000-13,500/- | Jeahnt C:Ex. divn. _
X Utlam Ch:Das . T C29073000 [ Re.R000-13,500- | DPO, Kolkatn_ L
21| Binan Ulm.“”-':jf_ ‘j'_f_“:_ TTT3i073000 T | Ra. s,"o‘éﬁ 13,300~ Guwnhatl C, Ex Divin,
25 mmwor Pl T TR AR | G 000413, 5007 | “Aguiiela Cuislors Divn.””
. U 26072000 7] s, &,000-13,500- | Dinnpur Custerns Dive.
—
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i The Financial Uppradation pranted to the nbove

conditions :-

L,

)

C.No. 11(24)1/121’.!/99/\3 I(] 66 ~q | | Dulcd: q , \4 I 0)

olficialg are subject to infer-nlia the following

/

The financial upgradations will nol result in change in the designation of the benelictaties i ¢, the
tinancinl beneits me pranted with the retention of thelr old designations and the snid linnncinl
upgradation shall nof conler any privilege related 4o higher status, :

The financial upgradation under the ACP Scheme thall be purely personal to the Tncumbents

(oflicinls).and shall frot amount to sctunl functional promutions of the oflicials concerned. And it

shall have no relevance to their inter-se seniority position, and as such, there shall be no

additional financial Upgradation for the senior oflicinls oit the grovnd that the junivr ofTicials have
got highet pay scale(s) under the ACP Scheme The concept of “Sentivr-lunior™ is quite alien to

the idea behind the ACP Scheme, : .

Grant of higher pay -scaleds) under the ACH Scheme shall be corditionn! to the fact that the
above ollicinls, whie gecepting the aloresnicd financinl benelits, shall be deemed 1o hnve given
their unqualified seeeplance (or promotion org occinnee of vitenney nubsequently.

On their linancial upgradtion under the ;AP Scheme, which is in site  and which may not
involve assumption of higher duticy and re sponsibiliticx, ny 4 specinl dispensation, their puy shnll
be lixed under F.R.22(1nx 1) old movision ¥.R.22-C). subjeel to a minimum linar cinl benelite
of Rs. 10/ as per DO1T"s O.M.. No. HOMT-Pay-1 dated 5.7.1994,

The finnncial benefita allowed under tho ACP Hehieme shall bo fininl and o furthor pay-tixation
ahall ncerue o the whave officinls agnin af the thelr subaequent regular promotion agninst the
regulat vacancy of tupctional post in the "righer grade.

Option (exercisable within one month Jon the date of teceipt of this order) for fixst-on of pay in
the higher grade scale(s) based on the date of increment (i.c., on acerual of next incriment) of the
incumbent is also allawable. Such opt jon once excicised sholl be trented as finnl:

Copy Torwarded for infimmation & nece 'ssaty action to :-

Shei REK- Malhotia, Unde; Sectetmy AD I, Gevt. of Indin, Miniatiy of Finnnee, Deptt. of
Revenue, Notth Block, N xw Delhi -2 . Ministiy”s fetter #.No. A.32012/13/99-Ad 1] dated
(12.03.2091 may please bz referted to, ' R

The Chiel Commissione r (1:2), Customs & Central Excine, 1571, Stand Roud, Folkata
700 L0 :

The Zonal Director, Na tcotics Control Bureau, Eastem Zonal Unit, 472, Karaya R(_md.
Kolkats-700017. Copy meant for the concemed ofTicer is enclosed for delivery.

The Additional Direct or. Directorate of Revenue Intelligence. Calcutta Zonal Unit. 8, 1o ¢ hi
Minh Sarani. 2™ Flov 1, Eolkata- 700 071 Copy meant for the concemed ofticer is enclosed
{or detivery,
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IN THE CENTRAL AIMINISTRATIVE TRIBUNAL
GUWAHATI BENCH $35¢ GUWAHATI

Oehe NO® 50 OF 2003

Shri A. Wanladuha.
so 00000 éEElica.ntC

-VS-

Union of India & Orse.

Y o‘o .o Resgondent Se

e - Ald -
In_the matter of
Written Statement submitted by

the respondents.

The humble respondents beg to submit the para-wite

writter statement as folloy $

Te That with regard to paras 4.1, 4.2, 4.3 and 4.4,

of the application the respondents beg to offer mo comments.

20 That with regard to the statement made in para 4.5
and 4.6, 0f the applicatiqn the respondents beg to state that
the applicant’s contentiorn is not temable. Consequent to the
Hon'ble CAT's Order dated 05.09.1995, the draft Seniority Iist
was circulated to all concemed vide office C+ No. II(34 N/ET-1/
96/28968-29010(4 ) dated 13.07.98 and representation have been

invited against the draft revised Seniority List of Inspector _
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(now Superintendent ) in terms of Hon'ble CAT's Order dated

05.09 .95 have since been issued on 13.07.98 after considering

all representations receivede All representations received
againgt the revised Seniority Iist dated 13.07.1998 of Inspectors

(now Superintendent ) had been considered individually om merit

in the past and disposed of by the Cadre Controlling Authority.

The Review IPC, for promotion to the grade of Superintendent was

‘cornducted strictly as pef the revised Seniority List of Inspec-

"tors . Hence there would be no ground for placement im the

integrated Seniority Iist on amy other criteria other than the

revised Seniority List of Inspectore

e That with regard to the statement made in para 4.7,
of the application the respondents beg to .state that the office
is not aware of any representation to this effect. The applicant
may be asked to furnish the aclmowledgement receipt(s ) of those

repre sentation(s ) othervise, the facts appears made fide.

4o That with regard to the statement made in para 4.8,
of the application the respondents beg to state that the state-

ment of this para is similar to the gtatement made in para 2.

5‘. . fhat with regard to the statement made in para 4.9,
of the application the respondents beg to state that the All
India Seniority Iist of Superintendent issued by the Board was
very correct. It was drawn as per the Seniority Idist of the
commissionerate as on 01.05.2001. Thus there is no further
scope of revision at any stage as the assignment of seniority

was donme after the Review IPC which was final and binding and
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~end accepted by the applicent of O.As Noe 241/91 and similarly

placed officers.

~ 6B That with regard to the statement made in para 4.10,

of the application the respondents beg to state that the

| applicant has been promoted to the grade of Asstt. Commissioner

weeofe the date of promotion of his immediate junior vide

order No. 62/2003 dated 7+4.2003.

T That with regard to the statement made in para 4.11,

of the application the respondents beg to state that the con-
tention of the applicant regarding discrepancies in the Semiority
List in the cadre of Superintendent is not correcte. The CBEC
is the Competent Authority to issue promotion orders in

Grade °*A' Cadre.

8. Phat with regard to the statement made in para 4.12 &
4.1% of the application the respondents beg to state that are

similar to the gtatements made in para 6.

9. Tﬁat with regard to the statement made in para 4.4,
of the application the respondents beg to state that the
promotion to the grade of Asstt. Commissioner (JT8)of

Group 'B' officers will be regularised by the UPSC. The
process of regularisation to the grade of AC gradg be taken up

with the UPSC subseduently.

10. Phat with regard to para 4.15, of the application,

the respondents beg to offer no comment s.

Wrifi@ation evee e
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I, Shri forocwonn Liwnbdaior » Presently
working asv@go'wf;‘( Q)O?’)WS&?—DMJWCQQ'JJ em duly
authorised and competent to sign this verification, do hereby
solemnly affirmm and state that the statements made in paragraph
I K fo are true to my lmowledge and telief and those
nade in paragraph being matter of records, are true
to By informgtion derived therefrom .and the rest are my humble
submission before this Hon'ble Tribunal. I have not suppressed

any material facte.

anad I sign this verification on this Jon-th day

of Amfzoos.

‘A‘a—a ~JoA 'H>\SS¢~¥"-/

J)epomenﬁ .

Deputy Oomenission er,
CENTRAL B7018
QUWAHATT DIV N /()N
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